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The HOUie meUt Nine of the Clock. 
[Ma. D&uTY-llltADR in the Chair) 
ORAL ANSWitS TO QUl'BTIONS 

Dort Notice QesttOllS Uhl Amwen 
CoMMrrrl:ll TO f!UfSmSR ORDOS PA8SllD 

BY CUSTODP AND C0S'l'ODIAN· " 
GINSRAL OIEVACUEll PBOPERTY. 

• I • 

8hri KamatJt Will the Minister of 
Rehabilitation ' pleased to state: . 

(a) whether is a fact that a Com-
mittee has beirecently appointed to 
consider the o rs passed by the Cus-
todian and t Custodian-General of 
Evacuee Pro)f'ty with regard to 
evacuees and .ieir property in India; 

(b) if so. -aat is the personnel of 
the Committe ' 

Cc) its terll of reference: and 
(d) the re..:>ns for appointing such 

a Committedlt this stage? 
The Mtn~r of State for RehabW-

tatlon (Sim&. P. Jain): (a) No. 
(b) to (di Do not arise. 

Shri Kdlh: Is it not a fact that 
a Committr consisting of the Joint 
&cretary the Rehabilitation Minis-
try, Mr. '11tyagi, Mr. Kaul, the 
Principal ivate Secretary to the 
Prime Mifter and Maulana Hifzur 
Rahman Ill been appointed recently 
in conneron with the consideration 
of the ecuee property problem in 
India? 

Shri ~. J-.n: That is certainly 
not NO. 

'Shri bath: Am . I to understand 
that thetess report in this connection 
is not rtect? 
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2118 

Shri A. P. Jain: The hon. Member 
should have seen the press note which 
waa issued by. the Mlniata. U lat 
has not seen it, for his enlightenment 
I will read it: • 

"The Government of Indil1 have 
appointed nu Commit~e &1 has been 
reported by the press.' 

Mr. Deputy-Speaker: There Is an-
other short notice question, by Mr. 
Chattopadhyay. He ia not in his seat. 

Then there is an adjournment 
motion. Has the hon. Minister been 
aiven notice of this? 

Sbri Kamath: Yes. 
. Mr. Deputy-Speaker: Which Minis-

ter? . ; ,. 
Shrl Kamath: The La1'o_ur Miniater. 
Dr. Ram Subhar Singh: Sir, there is 

the short notice question, of Mr. 
Chattopadhyay.. ~r. Jhunjhunwala' 
haa been authorised to put it. 

Mr. Deputy-Speaker: Very well. He 
c~n put the short notice question. I 
will come to the adjournment motion 
later. 

SUPPLY OF RICE TO WEST BENGAL 

Shrf Jhunjhunwala (on behalf of 
Shrl Chattopadhyay): Will the Minis-
ter of Food and Arrlculture be pleased 
to state: 

(a) whether the quanty of rice 
supplied recently to West Bengal from 
the stock held by the Government of 
Punjab (India) is not good; 

(b) if so, whether the stocks were 
examined before being despatched to 
West Bengal; 

(c) the per~entage of foreign mat· 
ters detc:>ctrd in ~ueh eonsignments: 

(d) what is the opinion of the Pun-
jab Government (India) r<>gardin1 
the complaint; and 
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(e) whether this rice is being issued 
through ration-shops in West Bengal? 

The Deputy Minister of Food and 
Arrlculture (Sbrl Tbirumala Bao): (a) 
to ( e). The 6,000 tons of rice recently 
allotted to West Bengal from the Pun-
jab included 800 tons of Santhi rice. 
On seeing a sample of this Santhi rice, 
the West Bengal Government objected 
on the ground that the rice was inedi-
ble. The matter_ was Immediately 

·· taken up by the Government of India 
who asked the Puntab Government to 
suspend the despatch of this consign-
ment. An officer of the Ministry was 
sent to the Punjab and he has since 
examined the rice. It is found that 
the sample on which the West Bengal 
Government based their objection re-
lated to a small lot of 100 bags only 
of Santhi rice; the ~st of these stocks 
is of fair average quality. So far, no 
Santhi rice has been despatched to 
West Bengal. The question of West 
Bengal accepting the lots which are of 
acceptable quality is now being taken 

. up with them. 
6r. Ram Subbar Sinrh: May I know 

whether that Santhi rice was des-
patched from Punjab? 

Shri Thlrumala Rao: I told you it 
was a small consignment of 100 bags 
only, and it ~as stopped with that. 

Shri Jnani Ram: May I know whe-
the,r the Punjab Government has 
enquired into the matter in order to 
fix the responsibility ··for purchasing 
that quality of rice? 
. Shri Thirumala Rao: It is for the 
Punjab Government. We have drawn 
their attention to it and they have 
stopped further despatches. 

Shri B. K. Das: May I know whether 
the rest of the 800 bags of this quality 
of Tice will be lying with the Punjab 
Government or will be sent to some 
other areas? 

Shrl Tbirumala Kao: The allotment 
of medium Santhi variety of rice to 
West Bengal was 800 tons. Ot this 
in the first consignment only 100 bags 
proved to be of a very inferior quality, 
and the rest has not been despatched. 

Shrl B. K. Das: Has the rest been 
examined? 

Shrl Thlrumala Rao: Yes, the quality 
ls being examined before it is des-
pakhed. We have got an Examining 
Department in the Punjab Govern-
ment. 

Shri s. C. Samanta: May I know 
whether complaints have been receiv· 
ed , ,from r,ther places also about this 
qu\;lity ot Puajab rice? , 

Sbri Thlrumala Bao: We are not 
awa·re of it. ... 

Shrt Shiv Cbarui Lal: Is it a tact 
that the Bengal Government has 
raised objection against the bags 
other than those me hundred ba11 
als.o and said that those other bass 
of rice are also ntt ftt for human 
consumption? · 

Shrl Tbirumala ll&o: No 
ARREST OF A KllA~8I OJ' PARLIAMENT 

HoiH 
Sbrl Kamath: Wl the Minister ot 

Home Affairs be pl.lied to state: 
(a) whether it islll fact that Shri 

Kartar Singh, Khalrl of Parliament 
House, was recently rreiUect by the 
Station House Office Paharganj Police 
Station; 

(b) whether he did on or about 
the 9th Oc!_ober, 19:(, while in police 
r-u::;tody; and 

(c) whether an quiry· has been 
held into the mattl>t and if so, with 

• what result? 

The Minlste.r_ ot Heie Main CShrl 
Rajaropalachari): Sir1I hBve got. fair-
ly full information rid I would like 
to read it to the Hoia. 

(a) Mr. Kartar Sigh was not 
arrested by Pahargqj Police. One 
Bhagat Singh of Mitani Dhandha 
made a report at thait=>olice Station 
Paharganj on 7th Clober, 1951 at 
2-10 P.M. under sectionl66 I.P.C. relat-
ing to the abduction his niece Jit 
Kaur, aged about 16 ears. In the 
first information repor Bhagat Singh 
named <1,s a suspect JU! Jogendra 
Singh. 'rhe case was n11rustted for 
investigation to Assist\Sub-lnspec-
tor Narendra Nath. endra Nath 
on coming to know t Jogendra 
Singh and Kartar Singhyere friends 
called Kartar Singh for~1terrogation 
on 8th Octobdr, 1951. s Na.rendra 
Nath ls at Ludhiana in c'nection with 
thv investigation of the c»:e, it cannot 
be stated accurately ho'Wlong Kartar 
Singh was kept for intentatlon. But .. 
papers relating to Inque~ Report on 
Kartar Singh show that •rtar Singh 
returned home about midWht on 8th 
October, 19111. · 

( b) Kartar Singh Uvedln Rouse 
Avenue which is in dz Bazar 
Police Station. On 9th Olber, 1951 
the Faiz Bazar Police Stat received 
a message at 6-15 A.M. th~wo cases 
of poisonf.ng, ·one from !tar Sita 
Ram and the other fr~ Rouse 
/'.venue ha:! been adrqi into 
Hospital. Tara Singh, ssistant 
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SUb Inspector of : Faili Buar Police 
.stat.ion went for enquiry to Irwin 
Hospital. One ot these two cases was 
Kartar Si'nRh. K.artar Singh had 
died soon after his admiss.i.on in the 
Hospital. Post Mortem report on 
Kartar Singh revealed no injuries and 
cause ol death is supposed to be 
opium poisoning. Viscera has been 
sent for ~hemical analysis. The In-
quest held by A.S.I. Tara Singh of 

. Faiz Bazar Police Station has estab-
lished the fact that Kartar Singh slept 
at his House from midnight of 8th 
October 1951 until the mominc of 

•October 9, when his wife found him 
unwell after which he was removed to 
Hospital. Before removal to Hospital, 
one Dr. Mahendra Saroop ot Nur 
.Jehan Road attended Kartar Sinth at 
his house. · 

(c) Inquest Enquiry was held by 
A.S.I. Tera Singh into the cause of 
death of Kartar Singh. Kartar 
Singh's wife stated that her husband 
took opium and committed suicide, 
feeling humiliation at being called by 
Police for interrogation. No one has 
made any insinuation or ~uggestion 
du·ring inquest enquiry that Police 
administered opium tq l(artar Singh. 

Kartar aSingh's father Bela Singh 
is Jama ar in Parliament House. 
Jogendra Singh abductor was employ-
ed in Parliament House and had been 
dismissed from service. Jogendra 
Singh and Kartar Singh were thus 
friendly. Yesterday evening, police 
have received a telegram thm the 
abducted girl Jit Kaur and the abduc-
tor Jogendra Singh have been arrest-
rod in Kapurthala. The motive for 
suicide· was probably the conscious-
ness on the part of Kartar Singh that 
he had had some hand in the abduc-
tion and that revelation might follow 
in the arrest of Jogendra Singh and 

.Jit Kaur. 
Sbrl Kamath: Did I hear the hon. 

Minister to say that the report which 
he has with him does not show as for 
what length of time this Kartar Singh 
was detained by the police for inter-
rogation? 

Shri RaJagopalachari: I read out 
that as the Assistant Sub Inspec-
tor Narendra Nath ls at Ludhiana in 
connection with the cll'Se, we could 
not get suft\cient accurate information 
.exactly to say how long he was kept 
!or interrogation. The papers, relat-
ing to the Ir.quest report show that 
Kartar Sin&h returned home about 
midnight on the 8th October. He had 
been called for interrogation on the 
8th Ortober. From that we can guess 
the time approximately. 

Shrl Kamath: Did he return home 
straight from the police custod:y or 
from somewhere else? 

Sliri RaJaropalaehari: As far as I 
can say, he returned from the police 
station; but it must be subject to 
further rnquiry. He had returned 
home and we may in!E!'l" that he re-
turned from the po!ice station. As I 
said the case is one where a man 
in Kartar Singh's position milht have 
felt the urge to do away with him-
self. 

Shri Kamath: What· was the time 
lag between his return home and ad-
missi cn into hospital? 

Shri Bajagopalacbari: No lag. He 
returned at midft.ight. l would not 
call it any lag. We do not know when 
be came back. On the 9th morning 
he had already been taken to the 
hospjtal and had died there. 1 have 
already said that he returned home 
at about midnight on the 8th October. 
On the 9th, he was in the hospital at 
6-15 so that the possibility is that he 
was admitted in the morning in the 
hospital. 

Sardar Hukam Singh: Was he given 
anything to eat at the police station? 

Shrf Rajagopalacharl: These are 
interesting questions which may be 
put offhand; but there is lfo great 
object to bt: gained by going into that 
kind of detail merely by conjecture. 
The facts established from the papers, 
and from the information are 
that he returned home about midnight 
nn the 8th October, probably from the 
poliee station and then he sle~t th~re. 
As to when he took the op11.im, we 
cannot guess. By 6-15, he was in the 
hospital. 

Sardar Hukam Singh: Is it a fact 
that when he was allowed to return 
from the police station, he could not 
walk and he was. carried to his house 
by a constable and some friends? 

Shrl Rajacopalachari: That is a fact 
which is not obvious from the infor-
mation I have received. It may or 
may not be true. But we must re-
member the main feature in the case 
that there had been a complaint about 
the~abduction of a girl of 16 and there 
was neces&ity far the police to en-
quire and they made the enquiry. 
It is not as if it was a fancied thing; 
it has resulted in the capture of the 
abductor and the recovery of the girl 
at Kapurthala. With this background 
we must look: into the caae. Many 
eonjectures can be made. 
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Dr. Kam Subbag Singh: May I know 
how long Kartar Singh was interro1at-
ed by the police in the police station? 

Siu£ Rajagopalachari: I have al-
ready tried to answer that question. 
He was taken for interrogation on 
the 8th October. He returned at 
night. He was found next morning 
in the hospital. These are the basic 
facts. We may also take note of the 
fact that at the Inquest report, there 
were no injuries. His viscera have 
been sent for examination because it 
was thought to be opium poisoning. 
Further details will be found on the 
examination of the viscera. I am sure 
it will be found by the viscera exa-
miners as to what the poison was, 
how long it was there, etc. T.hat may 
be guess _ perhaps. There were no 
injuries. What.ever "1e mll'Y conjec-
ture, we may take a more proper line, 
namely that the accusation operated 
on the man's mind. 

Sardar Hakam Slnclt: Hu lt been 
discovered or disclosed IO tar when 
from he sot this opium? 

Sbrl Rajaropalacbarl: Opium ls n;>t 
very dlftkult to be found in Delhi. I 
take it that many people do take it. 
An over-dps~ kills. 

K.hwaJa lnait mlah: As he let( the 
police station at 12 o'clock as you say, 
after 12 o'clock it will be very diffi-
cult to get opium in the bazar. 

Sbri Rajagopalacharl: The case has 
to be investigated. It is difficult to 
get at the truth even in an investiga-
tion in a court. Much more difficult 
would it be here. I am not the man 
who had any knowledge,ef the matter. 
By cross-examining me nothing 
much can be dis.covered. We can 
build a whole story, an interestinc 
story. As to how the man could have 
got opium in a quantity. sufficient to 
kill him is a question which could be 
only answered by conjecture. Who 
knows what the man's habits, were, · 
whether thE' opium was there and 
what were the reasons that led him 
to use opium as the poisoning agent? 
It must probably have been in his 

· own house. · · 
Shri B. Das: Did the Home Minis-

try or the Chief Commissioner of 
Delhi keep informed the hon. Deputy-
Speaker or the Parliament Secretarlat 
of this case about the staff of Parlia-
ment Secretariat? 

Shri RajagopalacJlari: It is quite 
true that he has some intimate con-
tac1. as it turns out, with Parliament 
anr! with us. But. when a case of 
abrl:1c·I ion ot a girl is taken up, we 
c·a1i: ... • -":!JP"t the police ofHcers to 

contact the Parliament officers and 
others in a case ot that kind. 

Shri B. Das: I say the Chief Com-
missioner. 

Shrl Rajagopalacharl: If that course 
had been followed, probably Jit Kaur 
would not have been recovered. 

Shrt Dwivedi: May I know if any 
other case of death has occurred in. 
Delhi recently after the police inter-
rogation? 

Shrl Rajaropalachari: I do not think 
so. 

Sbrf Kamatb: Does the hon. Minis-
ter thhk that the charge of abduction 
or abetment in abduction oiierated 
upon Kartar Slngh's mind and does he· 
rule out the possibility of Kartar 
Singh having committed suicide owing 
to the unfair treatment accorded 
to him and a sense of humiliation. 
enpndered thereby? 

Sbrl RaJagopalaeharl: I do not rule-
out any possibility. I wish to cive 
out my own feeling in the matter that 
a man who has been ill treated in the-
police station would rather complain. 
than commit suicide. But a man who 
feels that he has been suspected of 
something dishonourable or dange-
rously bad is more likely to think or 
suicide. A man who has a grievance 
against the police would be quick to 
place it before some Parliament Mem-
ber. 

K.bwaJa lnalt Ullah: Has Gove~n­
ment given clear O'l'ders to the po~1ce 
not to question a man using physical 
force and torture? 

Shrl RaJaropalacharl: No special 
orders are ner.e11sary to ban physical 
torture. Questioning cannot be 
banned becau.:;e no investigation is 
possible without interrogation. Phy-
sical torture has been ruled out by 
law and I do not think it is practised 
now even by crude investigators 
without incurring grave risks. 

Sbrl K.amath: Has the investigation 
which has finally lf'd to the arrest of 
tht> offender shown that this Kartar 
Singh had any hand in the commission 
of the offence at all? 

Shrl Rajagopalachari: On these 
points I would like hon. Members to 
postpone judgment. The case is now 
under enquiry and I do not think it 
will be useful to prejudge the case or 
discuss the case. 

Mr. Deputy-S~aker: I will now 
proceed to another question. Mr. 
Gangadhara Siva. He may read . his 
question. ' 
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CROP SITO.A.TIOK IN &\Y.A.LASUllA 

Dr. M. V. Ga.apdbara Siva: Will 
the M lnlster of Food and Asrlcul&are 
be pleased to State: 

(a) whether the attention ot the 
Government has been drawn to a 
summary of the official season report 
for Madras State for the week ended 
6th October, 1951, as published in 
the Madras Mail, page 1 col. 2, dated 
12th October, 1951; 

(b) whether the report about stand-
ing crops in Anantapur, Cuddappah' 
and Chittoor as published in the sum-
mary is correct; and if so what 
measures do Government propose to 
take to meet the diftlcult situation 
in Rayalaseema? 

The Minister of Food and A&rieal-
ture (Shri K. M. Munshi): (a) and 
(b). At the special request of the 
hon. Member I agreed to answer the 
question; but I got a copy of the 
question only just now. I do not 
know much about the correctness of 
the oftlcial season report; but I did 
read the summary of the offtcial 

season report referred to in the ques-
tion. But without making enquiries 
I cannot say whether the summary is 
correct or not and what measures the 
Madras Government propose to take 
with regard to the situation. I will 
have to make enquiries about it. 

Mr. Deputf·Speaker: I think the 
hon. Minister may gather suftlcient 
information about this matter and 
pass it on to the hon. Meinberr. That 
will be all right. Whatever informa-
tion the hon. Minister can gather later 
may be passed on to the hon. Mem-
ber. 

Shri K.. M. Muuhi: I will pass on 
to the hon. Member whatever infor-
~ation I am• able to gather. 

Mr. Deputy-Speaker: That may be 
done as early as poS6ible. 

Thakur Lal Sinrh: Sir, I had tabl-
ed a short notice question about 
Bhopal and I don't know what has 
happened to it. 

Mr. Deputy-Speaker: Whatever is 
not called to-day has been disallowed. 

• 
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CORRIGENDA
to

W  Parliamentary Debates (Part II—Other thnn Questions and Answers),
Fourth Session 1951.

Volume XVI.—
1. No. 1, dated the 24th September. 1951.—

(1) Col. 3193, line 10 for “Act, 1151" read “Act, 1951*'
2. No. 2, dated the 2Rth September. 1951,—

(I) Col. 3260, line 18 /or “set” read “sat” .
I. No. 3, dated the 26th September, 1951,—

(ii)  ̂ ^  ‘‘3Tr7Rf” i
4. No. 4. dated th,*» 27th September, 1951,—

(i) Col. 3902, line 19 from bottom for “rent for oooupntion of houses’* read
SHORT NOTICE QUESTION".

(ii) w»r <Tfw u  «T ‘ ‘w tt t?
5. No. 8, dated the 29th September. 1051,—

(i) Col. 3902, line 19 from bottom for “rent for occupation of houses” r «̂il
“damages for the occupation’ .

Ko, 7. dated the 1st October, 1951,—
(i) Col. 3952gie 16 omit “ a” .

7. No. 8, datede 3rd October, 1951,—
(i) c o i r f o r  existing line 19 read “ it has been made out that pre-censor-” ; 

after existing line 40 insert “permanent period U) the hands of the”
and delete line 43.

8. No. 9, dated the 4th October, 1951,—
(i) Col. 4153 last Une, for “L.P.C.” read “ I.P.C.” .
(ii) Col. 4188, for existing line 18 from bottom read “cular case by that

experience and I” .
9. No. 10, dated the 5th October, 1951,—

( i )  m*r t ^  ‘'jH N vit”  q f i

(ii) Col, 4340, line 4 from bottom after “years” ifi9ert “ago*'.
10. No. It, dated the 6th October, 1951,—

<i) Col, 4418, litie 26 for "stituted*' read ‘Vsubfctituted’'.
(ii) CoL 4460 after line 27 insert “ ages etc.**
,(iH) CoL 4623, line 19 from bottom for “Cogrtizilibity” read “Cogni/abihly"*
iiv) CoK 4824, lintf 11 for ••Cognizilibity** rend '‘CogniTiability” .

No. 12, dated the 11th October, 1951,—

(i) Col. 4694i for existing lines 7 9 read “given Shri Archru Ram’s case ..
SfiH Kamatb; I am sorry it is a very ignorant imputalion...........

/|j\ fnr pvisfinff Hno r^nd “number nf tractors 1o he* nrorJiifw)*’
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12. No. 13, dated the 12th October, 1951,— ,
(1) Col. 4743 after line 5 insert “ (No Questions— P̂art I not PubUshed)" as » i 

Un.. ■;
(U) Col. 4844 In line 32 for ‘<KhwaJa Inalt Ultoh: May I point" read '‘Sbri

IhuaJhuBwaia. I just want” .
13. N>). 14, dated the 15th October, 1951,—

(tt Col. 4913, line 13 from bottom for “ (Sldhva )”  read ••(Shri SMhva)".

(ii) »n»r irftgr IR  ̂ '* «fW " i
(iii) Col. 4984 for existing lines 10 and 11 from bottom read “A person shall

b« disqiuillfled for being chosen as and for being” ,
14. No. 15, dated the 16th October. 1951.—

(I) Col. 5093, for existing line 34 read “'for the industrial development of
our country**.

(il) Col. 5128 in line 5 fix>m bottom after ‘‘to” insert “give to”.
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* The House met at Nine of the Clock, 
► [M r . D e p u t y -S pe a k e r  in the Chairl 

QUESTIONS AND ANSWERS 
\See Part I)

» - l 5  A.M.

MOTION FOR ADJOURNMENT
D is s o l u t io n  OF th e  A l l - I n d ia  I n d u s ­

t r ia l  (B a n k  D is p u t e s ) T r ib u n a l .

Mr. Deputy-Speaker: There is an
adjournment motion given notice of 
by Shri Kamath tb discuss a definite 
matter of urgent public importance, 
namely:

“The virtual dissolution of the 
AJl-India Industrial (Bank Dis­
putes) Tribunal by order of Gov­
ernment, and the imperative need 
for early action with regard to 
this vital matter/’
May I know what this virtual dis­

solution is—wherefrom has he got it?

Shri KAmath (Madhya Pradesh); It 
is a P.T.I. report from Bombay which 
appeared in this morning’s papers 
saying that Government has informed 
the Secretary of the All-India In- 
di^trial (Bank Disputes), Tribunal 
that the proceedings before the
Tribunal have been concluded conse­
quent on the resignation of all the
members of the Tribunal. Sin^e the 
resignation of all the riiembers of the 
Tribunal, there has been speculation 
whether the (3rOvernment of India 
“Would flu the vacancies in the exists 
ing Tribunal or whether they would 
constitute a fresh tribunal in this 
maftter. It i« an important matter.
The Hotise is interested, I am sure,.
3*0 P. S;D.

to ^ o w  what steps are proposed to 
be taken by Government in this mat­
ter which is so vital for the function-
mg of the banking industry in India. 
The House will remember that the 
former Tribunal was...

All I do not think an adjournment motion is 
the proper method of getting this 
matter elucidated on the floor of the 
House, because an adjournment mo­
tion is for the purposes of censure of 
Government either with respect to its 
action or Inaction. A short notice 
question might have been put on this 
matter. (ShH Kamath: There is no
time for that.) If, however, the hon. 
Minister w&nts to say somethin  ̂ I 
would allow him.

The Minister of Flnsnce (Shri C. D. 
Deshmnkh): 1  am not in direct
Qfiarge or this but I have been very 
intimately associated on account of 
my being the Finance Minister and 
responsible fpr the health of the 
banking system, so to speak with 
the^e discussions. The House will re­
member that they passed a Bill con- : 
taining certain terms of remuneration 
and - so on because the Court' pro­
nounced that the award was invalid. 
After that we tried to separate the 
disputes into two, some of which could 
be scfttled by conciliation and others 
which could be referred to a Tribunal 
and the idea was to save time in case ' 
of the minor disputes. There was a 
conference held here at which the em­
ployers and emplovees as well as the 
representatives of the Reserve Bank, 
besides Government representatives 
were present and at*one time we 
thought that the conciliation proceed­
ings could be taken but there were 
some unforeseen difficulties and I 
think the employees themselves felt 
doubtful of the likelihood of benefit ; 
to them. So we thought in order to 
save time, it would be l^st to proceed 
to appoint a Tribunal and to refter 
all the disputes to the Tribunal. We 
selected as a ChairmaUt. a judge who
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has a very great deal of experience 
in this matter, Mr. Justice Divatia—  
there were three members— and the 
other person chosen was Mr. Mehkri, 
who was the Deputy Governor o l the 
Reserve Bank and who had been in 
charge of banking. We thought that 
these two were very good names and
the third name was some other per­
son. Then, I believe, on behalf o f the 
employees, an objection was taken 
that these two men were not inde­
pendent, in the sense intended by the 
law on the subject. There is a w ord­
ing: “ they shall be independent mem­
bers’* and it was stated that one of 
them had some shares in some bank 
and the other one had a sou employed 
in another bank. Well, it was doubt­
ful whether the Court would uphold 
it or not, but we did not want to risk 
and waste time. I think that Mem­
bers will realize that that was the right
course to take and they resigned. I
know that dur'ng the last month, the 
Labour Ministry have been making 
attempts to secure proper personnel 
but the House would realize that in 
view of what has happened, it is niost 
difficult to make sure that there is 
complete independence so to speak in 
the legal sense. It takes a little more 
screening than we were wont to give 
to the process of selection of Mem­
bers. I think now they have got the 
time it may probably pass the test ox 
legislation and I believe that the new 
Tribunal would be appointed soon. So 
my point is that we are not losing any 
time and all the measyre« that we 
have been taking have been taken in­
deed with the intention o f saving time 
and. in view of that, I do not think 
the adjournment motion is necessary.

Shri B. Dns (Orissa): Has not the 
Labour Ministry learnt a lesson that 
by  creating out of way and in orga­
nizing hasti’y  Trade Unions of bank 
employees, these employees themselves 
repudiate this kind of Tribunals?

Mr. Deputy-Speaker: The hon. M em­
ber is making a speech.

Shri Kamath: On a point of cLarifl-
cntion, may I ask the hon. Minister 
whether the new Tribunal will be 
appointed in the very near future?

Shri C. D. Deshmukh: I think so. 
Sir. I know that the personnel has 
been selected, in consultation with the 
Finance Ministry.

Mr. Deputy Sf eaker; In view of the 
statement of the hon. M inister.......

Shri Sbankaralya (M ysore): May I 
know whether the Tribunal that is to 
be appointed will go into the Q u estion  
o f Part B States employees also? ^

Shri C. D. Deshmukh:«Yes. That 
matter also will be referred to ttc 
Tribunal.

Prof. S. U Saksena (Uttar Pradesh):
I had given an adjournment motion 
before time to the Notice offlce today.

Mr. Deputy-Speaker: In view of the 
statement of the hon. Finance M inis­
ter, I do not think that it is necessry 
to pursue this matter.

t received notice o f an adiourrtm ent 
motion from  Prof. S, L. Saksena, I 
only had it at 9-5 a.m. I have there­
fore disallowed it.

Prof. S. L. Saksena: I have given to 
the Notice Office at 0 a.m. I have 
marked the time therein.

Mr. Deputy-Speaker: A  copy is to 
be given to me under the rules inde­
pendently and I received that copy at 
9-5 A.M.

P'of. S. L. Saksena: I had given it
in the Notice Office at the proper 
time.

Mr. Deputy-Speaker: Three copies
have to be given, one to the Speaker, 
one to the Member concerned and the 
third to the Secretary. It was given 
to me at 9-5 a.m . I am sorry. All 
the three have to be ^iven in aavance.

The Minister of State for Home Af­
fairs (Shri Sidhva): Apart froTi that 
the motion is not in the presodbed 
form. It is argued that a copy of it 
has been given in tim e..The prescribed 
form  is necessary for a general mo-  ̂
tion.

Mr. Deputy Speaker: It is Unneces-" 
?ary to pursue the matter.

PAPERS LAID  ON THE TABLE
A p p r o p r ia t io n  A c c o u n t s  ( C i v i l )  f o r  

1949-50 AND A u d it  R e p o r t .  1951 and 
C o m m e r c ia l  A p p e n d ix  t h e r e t o .

The Minister ot Finance (Shri C. D* 
Deshmukh): I beg to lay on the Table 
a copy of each of the following papers, 
in accordance with the provisions of 
article 151 of the Constitution:

( i)  Appropriation Accounts (Civil) 
for 1949-50 and the Audit Report,1951. 
[Placed in the Library. See No. IV.O. 

I ( l ) . l
(ii) Commercial Appendix to the 

Appropriation Accounts (Civil) 
1949-50 and the Audit R e p o r t  therecm. 
[Placed in the Library, See No. IV.O. 

I(50).I
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D e s e c r a t io n  of  t e m p l e s  e t c . o f  the
H in d u s  in  E a s t  B en g a l  and a c q u is i­
t io n  BY T ^  G o v e r n m e n t  o f  E a s t
B en g a l  of  la n d s  b e l o n g in g  to
TEMPLES e t c . IN CHITTAGONG DISTRICT.

The Deputy Minister of External 
Affairs (Dr. Keskar): X beg to lay on
the Table the following two statements 
promised in reply to supplement- 
arles to Starred Question No. 4981 on 
the 7th June. 1951:

(i) Statement showing cases of de­
secration of temples and other places 
of public worship of the Hindus in 
East Bengal; and '

(ii) Statement showing particulars 
of cases of acquisition by the Govern­
ment of East Bengal of lands belong­
ing to temples and other places of 
public worship in Chittagong District. 
[See Appendix X, annexure No. 7.]

Shri A. C. Guha (West Bengal): 
May I get a copy of the statement, 
apart from the copy placed on the 
Table of the House?

Mr. Deputy-SUeakcr: The hon. Mem­
ber wants a copy from the office? /

.Shrl A. C. Gnha; From the Ministry 
or from the office.

Mr. Deputy-Speaker: I have no ob* 
Jection to the hon. Minister giving it 
to the hon. Member.

MOTION RE : FIVE YEAR PLAN—
Concld.

Mr. Deputy-Speaker: Now we go on
with the further consideration of the 
motion moved by the hon. Shri 
Jawaharlal Nehru on the 15th Octo­
ber, 1951—

“That the draft outline of the 
First Five Year Plan prepared by 
the Planning Commission, be taken 
into consideration.”
Shri Kamath (Madhya Pradesh): Sir, 

before we actually commence that, 
may I know what ?̂te hag overtaken 
or is going to overtake the Bill 
stands in the name ô ’.^r rather which 
stood till yesterday inthe h on . S h r i Santhanam I m ea n  the
"Indian Railways Act (Amendmem) 
BUI"? ^

The Minister of Stote^ T ra n ^J  
n d  Railways (Shri Gopalaawami): I
suppose, Sir, It has been squeezed out.

Shri Kamafh: Does it mean that the 
«tatu*-qtio continues with regard to 
the Railway Act ?

SI

Shri Harihar Nath Shastri (Uttar 
Pradesh): Sir, I should like to thank 
the hon. the Prime Minister for the 
opportunity that he gave to the House 
to express its opinion on the Five 
Year Plan, Moreover, the Prime Mi­
nister deserves our thanks for the 
most illuminating commentary that he 
offered on this plan. There were, no 
doubt, many misapprehensions that 
arose after the publication of the re­
port, on various points, but they are 
very much removed after the speech 
that the Prime Minister has made.

Now, so far as the Plan itself is 
concerned, one may or may not agree 
with the various recommendations 
that have been made, l̂ ut it goes with­
out saying that the Planning Com­
mission after strenuous work and 
careful study and investigation, has 
produced material of great magnitude 
and importance on which conclusions 
can he based. Now, I am in substantial 
argeement with many of the conclu­
sions arrived at by the Commission, 
particularly those relating to the 
planning of our rural economy, con­
trol of population and the continuance 
of stricter and more effective econo­
mic control. All the same, Sir, I have 
my own doubt in regard to some basic 
recommendations of the Commission 
and I desire to state them briefly 
here.

The Planning Commission has laid 
great emphasis on agriculture, and ad­
mittedly ours is essentially an agri­
cultural country and its rural economy 
for years to come is bound to influence 
our national policy, aî d I do not 
grudge if a partiality in favour of 
agriculture is shown by the Planning 
Commission. But, let us not ignore 
the fact that while there is Immense 
scope for increase in our agricultural 
production, the scope as far as the 
absorption of surplus man-power is 
concerned is limited. Yesterday the 
Prime Minister in his speech made a 
reference to unemployment in our 
country which is one of the big^st 
problems that confronts us now. But 
I regret having to say that due re­
Ward has not been paid in the report ; 
of the Planning Commission to this 
Important question. Now the stage ; 
has come in our countiy when the ; 
question of unemploym^t has to 
ludged not as a theoretical question, 
but from a practical and 
point of view, It is Quite all 
as I have saW just 
culture shotfd given 
that has been given to ' i - i c a o e  same, it is qu:te clear tha. the sc^e
for a b so rp t io n  o f  th e  
nower in â r̂ cuUurc is lim ited . 
c o rd in g  to th e  Planning C om m iss ion
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ittfelt ;»y tht year 1956, our 
tic^ Is to rise by 26 iNow. to provide eirwpldyment 
suri?lus hiral population and 
8ure the same, to the Urban masapi,  ̂
theî e is no other bourse except to re­
gard the Industrial proĵ ress ot qur 
country â  a matter, of vital .im* 
pdrtance. 1 find a lack of a'ppr^a- 
tion of this basic fact on the paft jof
the Planning Commission, fhejr pro­
pose to devote to industry ohe sixth of 
the money assigned for agriculture. 
In other words it is about deven per 
cent o f the total expenditure prop^tsed 
for the plan as a whole. ^Now this 
allocation in my view is not pro­
portionate to the proper and effective 
role that industry should play in the 
life of our country. The objective of 
attaining full e m p lo ^ m t . for  the 
masses cannot be attained unless this 
attitude is revised and the develop­
ment of Industry is given  ̂ proper 
place in planning.;

The Commission has conceded the 
CQntinuance of the private sector of 
economy* In my view the xew on  
flows from the very report of the 
Commission. I am convinced that the 
Planning Commission does not think
IV Private sector of our econonw^
is necessary as a matter of principle 
the bulk of the resources of the 
country but the reason why they have 
laid so much stress on private economy 
is aimply that according to the plan 
the bulk of the resources of. the 
:ountry are to be .utilised in (agri­
culture and it is not possible, for them
0 ^make large investments in industry. 
Thus it is d e a r  .that by their dispro- 
oortionate allocation they have h?*c 
ao other course than to foist private 
jnterprlse on this country for Xhe 
uture. The planners seem to believe 
hat private enterorise under State 
:ontrotl and discipline can be made to 
;erve the interests of the country and 
ts people. I am not so optimistic in 
hat respect. With miy own ex- 
>cri^nce of the way in which private 
enterprise has functioned in the past 
lid continues to function now there 
.re grav̂ :? doubts if in the long range 
)lan it can flt in. Let me clear 
hfjt I did expect that the Com- 
nission should have proposed outright 
Umination o f  nrivate enterprise. It 
iras not possible but at least the 
Duntry did hop?' 'that the Commission 
oUld put befpre the country the 
oal of the elimination af private ep- 

find It coiiM have indicated 
lines and stnges by whicli this 

!d have l>e>"n achieved and this 
le PI {inning Commission has failed 

do* It so strikes me that the posi- 
ttiat the Commission has taken up

is more out of helplessxiess rather 
tĥ n, any reaUsation of the uaelulneas 
o t . private enterpriae in the tutute 
set-up ot OUT couniiT.

J agree with the Commisuoafs vm r 
that the way for* the betterpwt^ 
standard of living of the Worker li^  
on]y through a im  in price .̂or- an in­
crease ip prodactivity. But I have 
serious doubt in the wisdom of, It̂  view 
that an upward movement iti wages 
should be avoided. , ,

I regret to say that even the Prim e 
Minister yesterday consciously made ai 
reference to the Question o f
freeze. I would like to say that when 
the question of wage freeze was raised 
on one occasion some years ago In 
U. K. It wisis proposed by the Trade 
Union. But the question may arise in 
a country like the U.K. but not in a 
country like India W'here in most o f 
the industries the wa^es are below the 
living standard and in some sweated, 
industries it ii$ not even on par with 
subsistence level also. The quest ion o£ 
wage freeze could not therefore aiise, 
for the conditions in our country are 
such that they constitute a constant 
threat to the health and efficiency o f 
the workers. The situation has fur­
ther deteriorated during the poat-war 
period when workers have b ^ h  sub-, 
jected to increasing physical strain due 
to unabating rise in prices. As long 
as these prices do not go down and as 
long , as the upward tendency persists, 
a demand for wage increase is bound 
to be irresistible and the question of 
wage freeze cannot be accepted or 
countenanced by the v/orking classJes 
of this country. May 1 submit that 
the xjUestion of wage freeze is neithet , 
justined on social nor moral grounds. 
Although in defining its objective o f 
p r ice ' policy the Commihsioa has 
stressed on the desirability of prevent­
ing further rise and also bringing prices 
down it has produced no concrete 
plan by which this could be done. On 
the contrary, the Cbmmissiou hka 
stated that for sometime to come in­
flationary tendency will continue to 
operate in this country. I fail to under­
stand how under these circumslanr:e 
any policy o f wage freeze could be 
justlfled.

There are other aspects o f the report 
too that call for comments. For in- 
stimce. due attention is not paid tv 
w W are amenities for labour fo r  w^ic)i 
only 18 crores out of 1493 crores â re 
proposed to be spent. TOat consti­
tutes hardly abou! one per cent. 6 f  the 
total expenditure. Dealing with in­
equality in incomes while the Com­
mission regards economic equality and 

' social justice as conditions indisp<»n- 
sable for  the survival of democracy, 
it has betrayed its nervousness in im­
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plementation of this ideal on the as-
sumption that a hasty step in this direc-
tion may affect saving and the level of
production adversely. In the same
way, the Commission has warned
against material increase in direct
taxation under the apprehension that
such increase may affect the capital
market adversely. I fail to agree with
these conclusions, which in my opin-
ion are the outcome of nervousness and
hesitancy on the part of the planners
rather than any correct apprisal of the
real situation and I do hope the plan-
ners will revise these conclusions be-
fore they pronounce their final verdict,

Shri Krishnanand Rai (Uttar Pra-
desh): Sir, I have a feeling that this
outline report of the Planning Commis-
sion has not received that reception
in the country which it deserved. The
two most vocal sections of our com-
munity have rejected and condemned
the report outright. The first group
representing the capitalists has called
it whimsical and fantastic. . But we
should not pay much consideration to
their views, because any sort of plan-
ning, good or bad, is against their in-
terest, because in planning there is an
element of control and discipline en-
forced by the State. The second voice
is the voice of the representatives of
the have-nots and I have some res-
pect for them. In their opinion this
whole Plan is a reactionary one. But
I feel that they measure every eco-
. nomic development in the country by
one touchstone, namely whether there
is complete nationalisation of every
resource of the country or not. I want
to ask them a simple question. Even
the home of nationalisation, the
U.S.S.R. could not nationalise all its
plants and factories in jO years atter
the revolution and such being the case
how a democratic country like India
can do this in the five years as pro-
posed? In China too, the second great
country that is following that path, a
new principle or a newer democracy
is being evolved. In this principle of
new democracy it has been proposed
that private sectors and public sectors
can work harmoniously, and about 70
per cent. of the Communist nationals
of Eastern Europe are today following
that middle path.

So. in my opinion there is nothing
wrong in the pattern of economic deve-
lopment that has gee proposed by the
Planning Commission, the pattern' of
mixed economy. However, I have got
my own fear with regard to this Plan.
If this Plan fails, it will fail not be-
cause it has got no inherent system of
planning or has got no philosophy or
pattern of economic development, but
because the planners and the Govern-

ment are weak, that they will not
follow their conclusions and principles
to jheir logical conclusions, and will
submit to outside pressure here and
there. And, Sir, I .iave got reasons
for that fear. We had felt that due
to the unavoidable circumstances and •
also due to the present complicated-
system of economy there should be
control, but that control has failed, not"
because there was something inherent-
ly wrong in control as such but because
the administrative machinery that was
responsible for implementing that con-
trol was corrupt and inefficient. We
have passed many laws in this House
controlling industry, we have passed
one very recently, but our experience
so far has been that Government has
totally failed in regulating private
industries and these big industrialists-
We have seen the misbehaviour of the
cotton textile, sugar and some other
industries who have openly flouted
Government rules and regulations, but
somehow the Government has failed
to control them. Therefore, if this
Plan fails it will be due to the in-
herent weakness of the Government.

Take the case of the price policy.
All the Ministers dealing with the ECO-
nomic life of our country, whether he
be a Finance Minister or a Commerce
Minister, have been. talking of the
Korean war, other external circum-
stances, the inflation, and a lot of other
things and making them scapegoats on
the price front. But I think they
should clearly admit that though the
Korean war and external circumstances
are responsible for the high prices,
yet their own inefficiency and corrupt
administrative machinery, their own
lack of control over the huge nrofttoer-
ing and blackmarketing in the country.
are responsible very much for the high
prices. All the rules and regulations
of Government so far as the price
policy or the controls were concerned
have failed more than once, and so it
is no use talking simply of the Korean
war or of any other war. Sir, the Plan-
ning Commission ought to have said
in an unequivocal voice that they were
not going to allow any rise in prices.
because if prices are allowed to rise
we will remain in the Middle of our
Plan without reaching the goal.

I have a very serious objection to
the talk of foreign help in the report
of the Planning Commission. I am
conscious that the Prime Minister said
yesterday that Government are not
going to rely upon foreign help very
much, that they have got an indepen-
dent Plan, but the very words that
there cannot be much economic deve-
lopment in 'our country without for-
eign help, as has been said in the
report, will have a demoralising effect
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in the country and will place those 
foreign countries which are likely to 
help us in a superior position so that 
even if they help us they will do so 
with a lot of conditions. The Com- 
jitission have said that about two to 
three hundred crores of rupees will be 
required in the first stage ot the Man 
as help from foreign countries, or 
otherwise they will have to resort to 
deficit financing. They have said that 
if they do not get foreign help then a 
lot of the productive machinL'ry creat­
ed under the first phase of the Plan 
will remain useless. Sir, I am not 
opposed to foreign help, but my point 
is that we should not place very much 
reliance on it and it should not have 
a demoralising effect on our nation 
that we cannot do without foreign 
help. *

The third point I would like to im­
press upon Government is that the 
Commission has not been able to sug­
gest a scientific policy for the financ­
ing of the Plan. They have said that 
they will get some foreign help, that 
they will get something from the 
State revenues and something from 
here and there. If you go through 
the whole report you find there 
are a dozen of ifs and buts. 1, think 
any Plan based on ifs and buts will 
remain ifs and buts. Our plans 
should be more coherent and there, 
should be no presumptions or assump­
tions of this sort. If the hon. Finance 
Minister analyses the problem of 
capital formation in our country he 
will admit that there are a lot of 
weaknesses in the whole taxation sys­
tem which is impeding capital forma­
tion. For example during the last three 
or four years every Finance Minister 
who has come to us has just gone on 
removing all sorts of taxation from 
the higher income groups in our 
country. If they withdraw all sorts df 
taxation from the higher groups, from 
where will caî ital formation come? 
A new theory has been propounded— 
and I am sorry that the Government 
is propounding it—that during the 
last few vears the income in our 
country has been shifting from the 
higher groups to the lower groups. I 
do not know whether the proponents 
of this idea have any basis for that 
theory or whether it is Just to save 
their face from the inefficient and 
corrupt taxation department they 
have got. They have failed even to 
analyse the preset rate of taxation 
in the country airo have evolved such 
fantastic theories as voluntary dis­
closures and a lot of other things 
which is a clear proof ttot they are 
not meetkig the whole situation.,

Then there are a lot of indealistic 
policies followed by the Government 
which are draining away our reve­
nues. When the question of th^ very 
life of the nation was at stake, I 
think the Planning Commission ought 
to have clearly stated that we are not 
going to have any idealistic policies 
which will drain away our revenues. 
During the Budget speeches over the 
last two or three years, there has been 
talk of economy but instead of econo­
my we have been seeing that the ad­
ministration has been growing top- 
heavy with more and more of expendi- 
;ture. If only they concentrate upon 
our own resources, have an efficient 
taxation department and have pro­
gressive policies of taxation, and re­
duce the extravagant expenditure, 
then they can have some capital for­
mation in the country.

The hon. Prime Minister yesterday 
talked of a huge surplus man-power 
in the country which due to psycho­
logical and other reasons is not able 
to be employed, I am very sorry that 
the Planning Commission has not real­
ly studied the goal of full employment 
in the country. They think that by 
the goal of full employment they will 
have to abolish large-scale industry 
and will have to return to the eco­
nomy of the eighteenth century or the 
seventeenth cenlyry. I am not going 
to believe that. In our country there 
is a lot of work which has yet to be 
done: digging of canals, building of 
roads and reclamation of land. For 
that we require a huge man-power, 
and we should not talk lightly of this 
capital which is inherent in human 
power. In our country, capital is 
taken to be only currency that is re­
leased from time to time by the Fi­
nance Minister, But capital also in­
cludes the human element. In China, 
huge dams and irrigation projects are 
being constructed by human hands and 
they are simply being given food, 
clothing and other things. Yesterday, 
it was pointed out that sometimes un­
employed labourers when asked to go 
to distant places do not go there and 
they prefer semi-starvation. I know 
that people from many regions in my 
part of the country go not m e re ly  to 
Assam and Calcutta, but even to dis­
tant islands in the Pacific and the 
lantic in order to solve their bread 
problem. Therefore, to advance the 
psychological and traditional reasons 
is not much good. The 
Commission should concentrate or^ne 
Inner resources of the country. 
have been very honest and bold in 
their pattern of economics. 
have chosen the middle path, which 
we can utilise in an idealistic way.
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With these words, I wish God-speed 

to this Plan.
Shrl B, B. Bharat (Bihar): The Five 

Year Plan is a great and bold experi­
ment in democratic planning. it Is 
pmg to usher in a new era not only 
in India but in the whole of Asia. We 
have soen plans in the U.S.A., in the 
Fascist Germany and Italy and other 
places, but the world is going to see 
® experiment on a big canvas.
Although it is beset with very great 
difnculties, it has also an inspiration 
and an enthusiasm backed by enlight­
ened public co-operation. The basic 
factor in the success of this Plan is 
the public co-operation and mass en­
thusiasm that it can create. India be­
ing a democracy, we cannot have 
compulsion that you find in Fascist or 
Communist countries. We have several 
limitations. Fjrst, the Constitution; 
then the heterogenous elements in the 
economic and political fields; then the 
limited resources and our industrial 
and agricultural backwardness. All 
these must be borne in mind by critics 
who call this a status quo plan or a 
plan that docs not mean to bring 
about social and economic changes.

On examining this Plan, I find that 
It constitutes a most realistic ap­
proach from the social and economic 
points of view. India had other plans: 
the Departmental Plan, the Bombay 
Plan, etc. But those were merely paper 
plans. They were unrealistic in regard 
to financial resources, although they 
also had greater emphasis on social 
and economic needs. But this Five 
Year Plan is definitely more moderate. 
It is designed primarily to bring about 
an increase in national wealth. It is 
divided into four parts. The introduc­
tion leads to the approach to plann* 
ing and here we are given an excel­
lent picture of the economic structure 
of the country. Both the immediate 
and the long term problems are ana­
lysed. The immediate problem is ris­
ing prices, shortage of raw materials 
and consumer goods, housing short­
age and the question of relief and re­
habilitation. The long term problem 
is also explained, and It is very in­
tricate and variegated. The basic pro­
blem is one of a low level of produc­
tion and a low level of consumption. 
This has created a vicious circle. The 
low level of production has led to a 
low level of consumption and a low 
level of consumption has led to a low 
margin of saving and. this in turn has 
led to lack of capital formation. This 
Plan has for the first time set out the 
real economic picture—both long term 
and short term. I shall confine my­
self, however, to two points: the prob­
lem of increasing population and the 
problem of hi«h and increasing prices.

The Plan has laid down that a po­
pulation policy is essential for plan­
ning, and it has given a positive popu- 
lahon policy. Although it is very 
aifncult to check the rise in popula­
tion in existing circumstances, we are 

^experiencing the difficulties 
Which the countries of Europe and 
America experienced fifty years ago, 
when they found that their industrial 
and agricultural production was not 
keeping pace with the increase in 
population. Due to technological 
backwardness, we are in the same 
position today. The Question is not 
only of a rapid increase in production 
but also a rapid increase backed by 
a rapid increase in both the agri­
cultural and industrial sectors at the 
same time. The question is essential­
ly one of the rate of economic pro­
gress. The Question of population ia 
only a negative one in the sense that 
our consumption should not be as 
large as it is. because it is said that 
if a country is socially in a level of 
backwardness the increase in the rate 
of progeny is higher when from the 
point of view of psychology and 
physiology the standard of life is low. 
The point therefore is one of keeping 
pace with the increase of the popula­
tion in the industrial and agricultural 
production. The Plan has given a 
very clear picture in regard to a real 
population policy.

Coming to the most naughty problem 
of increasing prices, our experience 
since 1947 has been that Government 
through its financial and budgetary 
policy has not been oblivious to this 
problem. This has two aspects. One 
is the international aspect. In one 
sense, the higher prices are ^n im­
ported thing and !n another they anf 
Just an internal Question. In this res­
pect also, the Plan gives an excellent 
picture of the price policy. It clearly 
lays down that no plan at this time can 
awaken the enthusiasm of the Indian 
people, particularly of India's middle 
classes, imless it contains a clear 
doctrine on prices. The reduction of , 
prices of those articles which enter i 
into the cost of living must be the  ̂
first element in the Plan.

10 A.M.
This is not merdy a political nece»* ; 

sity; it is an economic imperative. In i 
a country where the bulk of the saving  ̂
takes place in the middle classes the 2 
rate of capital formation depends a 1; 
great deal on the cost of living of f 
what are sometimes, thoiagh not  ̂
quite accurately, described as the fix- | 
ed income groups. ^

There are other factors than Im- I 
ported inflation which have operated f
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%o keep prices high. It may be stated 
that increased money supply is one of 
these, but there are indications, since 
at least tightness continued right 
through the slack season, that existing 
money supply was more an effect than 
a cause of high prices. Austere mone­
tary doctors would like a restriction 
in money supply with a higher rate 
of interest. It is probable that they 
exaggerate greatly the effect in the 
Indian economy of higher interest 
rates on prices. The rate of interest 
is not specifically discussed in this 
Plan; it would be well for the plann­
ing authorities to have on monetary 
policy an open mind.

But there must not be, on any ac­
count, new monetary inflation. The 
Central Budgets have for each of the 
five years of the iPlan,. therefore, been 
constructed so that there is no deficit 
financing over the five years; it may 
be inevitable that there should be de­
ficit financing on revenue account 
over the first two. As the Plan is 
now constructed, it is believed that a 
deficit, possibly Rs. 30 crores On re­
venue account in the flyst two y^ars, 
may be inevitable. A surplus of Rs.
40 crores on revenue account is pro­
vided in the next three. Th  ̂ effect of 
the deficit on revenî e account is off­
set in the first year by a surplus of 
Rs. 102 crores on capital account 
which (ibsorbs most, though not all, of 
the capifal (deficit of «bQut Rs. 90 
crores in the second year pj the Plan.
There is a small deficit on combined 
accounts in the third year, of the Plan 
but the fourth and fifth years provide 
for surpluses on (combined accounts 
makjng the operations over the five 
years strictly non-infiationary on pub­
lic account. .

On private  account ;the plan has 
been so  constructed that the m arch  of 
incom e w ith  investm ent ensures that 
no n e ^  Inflation is  generated in the 
process. The structure o f  investm ent 
and output year-w ise is exp la ined in 
the tables in the appendix. A  serious 
defect in the Draft Outline Plan, p ro ­
duced by  the P lanning Com m ission  has 
thus been removed.

The total monetary investment 
shown over five years at Rs. 1,486 
crores but Investment from nbn-^raone- 
tary sources valued at Rs. 260 crores 
is also Assumed. Some meaBtnre of ex­
ternal aid outside these figures is cer­
tain' bwatfte ■ o£ the release df Rs. 233 
crores of* our sterling balances* over 
the next five years: The condition 
that every stage of the plan should be 
non-infiationary is that investment and 

[ output, should, march together. The
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table shows that if the sterling release­
es are counted in and further ex­
ternal aid of only Rs. 100 is assumed̂  
the plan can be phased so that it is 
at ^ 1  stages non-inflationary.

The condition for success is that 
there Should be no failure in the rais­
ing of a sum of Rs. l,10a crore .̂ II 
these sums are not raised, the differ­
ence will be inflationary .unless ex­
ternal air more than covers t)ie gap 
In all circumstances which now seem 
likely to arise this condition may be 
assumed. ,

The revaluation of "the rupee and 
the phasing of the Plan so as to avoid 
net new inflation at all stages repre­
sent the first steps in a price policy. 
The maj6r step thererfter is ĵ n im­
provement in production. J^tails of 
the structure of new production al­
ready given will indicate that prices 
particularly of food, cotton, jute and 
cloth and building mat^ials will come 
under increasing pressure as the Plan 
proceeds. The eniphasis on consumer 
imports will add to this salutary pres­
sure, and, if this Plan is implemented 
as is assumed in the tables attaphed, a 
drop of another ten per cent in the 
cost bf living could iaiso be ensured.

 ̂The overall effect of the measures sug­
gested Thay, therefore, involve a re- 
CTUctitbn of betw^n seventeen to twenty 
)pei* cent in the cost of living. The 
drdp m the General index of whole­
sale Prices may, under favourable 
circumstances, at the end of five years 
be thirty per cent.

The essence of this policy is to be 
found in a fihn will not to a^w  ex­
penditure to march ahead of output. 
This is primarily a responsibility of 
the Central and State Ctovemments, 
tmt it may imply a wider degree of co­
operation in the private sector than at 
present oStains. The voluntary cur­
tailment of dividends and the plough­
ing back of company profits are obvi­
ous methods of assisting in a price 
policy; there is n6 reason why, where 
thH can. profitably be , done, a policy 
of this kind should not be imiriedinte- 

encouraged. / .

9b, If we ^e the prf̂ ce policy T^jch 
the . pjan clearly . lays,, for ĥe 
first' tim^,’ it tiî ill be toind to be dis-
inflatipnary ni all Stiig€f̂ --on ^e^ in- 
ve îhfent. on oiitfciiit, on the Inaujtrial 
and on tne î ricultuir«̂ l sector. 
are so bas^ as ‘ to giVe plenty or 
b̂ tlAnce to each cither ĥrid ai far a* 
ppssible they offsi  ̂ ê Ach other,

Whether it is the population p^lcy, 
or whether It is the price policy, the
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Plan for the first time in the history
of India has cleared much of the mud-
dled thinking. Given public co-opera-
tion and mass enthusiasm and- backed
by the leadership in the country, the
Plan is bound to succeed. With these
few words I wish the Plan God-speed.
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[  T T w rm  ftr? ]

5TRT ^  P t T i C 
?>TT m  IT? ?nr ^
^  »n?r «ft I lift <TT f w  
arm aftr % jtsf^ f w  gjw

•?ft f'JId̂  ^>T ^  ■'?% 5 ,
'drt'i ^  s o ft ^  I
3 T ^  ^  ^  H o 3 IK *ft  ^

% 5it f  I wpptff ^  
t  I 2TÎ  t»TFRTft % 

fiptn 3TFT, qf? ^  ^  WTFT #
^  ppifT srnr, 5ft n̂r 3nr*ft 

^  f  I 3 T R  fJTT ^  ?
srrsr ^*r»r ŝnr arr̂  ^  ^  ainr^
^ <rfl< •<iiCl 3R? ^<'tK ?3rJT *PT 5n?ft 
f  I f̂%5T 4' ^ 3frr 3ft ?jmr ^
•flrsfurr 5 , ^  % ai^^nr p5 î«t 

?ft ^  ^  ^ ^  ^  %
T*r Ko amrs^ ?ft  ̂ aj#i>

^  ^  ^  ^  MW I
^fVn  ̂in 3nfî  ^  ^ t

^1 f^H ^ 3nfr
^  'TT ?(̂ r w I ’,
#  HWI  ̂ "TTO f w  <rT ^  w  

^ ^  %5FT ^oo t̂iTT I &pR 
arrsT 5:9T % ?tm, % r̂rr, 
a#tr 5ft«P % r̂rr ^  «Pf?rr T??rT % ftr 
^  Wt»T 3TPT TT ^  35T  ̂ flj
% Wtnt % ^ sntn f , 3^T
SIR ^  ^  ^

■*ft ^  t* ^  ^  ^  
^ 1

vj*>  ̂ )f>» rr
- ^  t>*t  ̂

WT̂  tWSTKtiW f% f: ^  ?ft 
f f t r ^ ^ i ? f t i i ? ? f t 5 r r T ^
?t>IT, WST ?T^ ^  VT’TT fft’TT I

^ n rrrfir * r i l w ,  A  ?ft g  ftr  w  

j f t  ?ff«fT !P m  f t  g r^  ^rraarP rv
^  % 3TK*ft I

^  f^WRTftr^W: Pt5Ĵ  T̂ff ^ I

fTW \m5llTTinT ftnj : W>J|# %
I flXVRt TT'^t’T Tr»T, ^

*Ft, f^rm r̂ar ^  s r f ^
^  5T^f^ f f i  %PFfT f» r arrsr w  
^  v ^ t ^

^ ^  F  I  • PP^ 5n?T5 35f #  upr ^  
a rra jft ^  5T|f f>TT 3ft ^  %?TT 
% r̂nr ^  t^r ^  1 ^  ^  %
IT? aiM^ ^  % f« ^  V n i “FC ^  I 
< tW 7 : *1? r^r^r SPHT SPT t ,  JTT P N t 
f+ rft ^  ^  *i»^( 3it ?pf3T ^  f¥
3TT  ̂ W  % ^!T f[ I ^ I r n  ^
<nr a n ^  a n ^  t It ’TR %

5*n ^ I ^  ^  ^  sR'Sr
^  x!?r 1 5W a rrr ^  JTtanrr

^  ^  v t  ? r|f t  I
(ft jft^nrr =ir?n^ %
^  a r fw  ^  3 ft ^  %
HTT a ft^n ft^ ^  I

? p m fir w  ? n :f Tps^Vq
j f t W  ^  3 ft ?f»I55T t ,  ^  TT
fv^TR ?R I t  > t^  5t<Tr s r r f^  aftK ^ r f 
{w  > i| ’Tifif ?t>iT ^  ?R> v t f  ^rn r ^  
*iTWT •rjlf 1 1 ^  a rrr v fd i j  a rrr 
^ f lt  ’•ft ’fta rrr P tw ^ , q r i f t  !in5p  
V rriff eft 1^9* W*T

^  ^  snsijT 9% ?it «?»F
% airT 3^ ^  iR ir  ? rt|%
!WHTT l? »  ^  ^  t ' ® n ^  % fW  
f  «T? 'I??fr I  ?ft WTft?Wf ^  T4TT
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| ^  trsp ^  | i

% 5rgt»r

^  ^  q?5r f?r>TT | i ^  ^
5ft 3ft ®rf Tpŝ ir jftsnrr 

^  sjTPfff ^

^  5>n  «n ^  a n ^
^  arKJft
^  f  ?T T P s ^  iffs H T  ^  I

T̂iww JT? ?ft #P t ^  ^  
^  ^  «PT 7 t ^  

?ft T T ^  ^  »^<TT ^  I JT^ ?ft f t [ ? f  5T
11 ^vn  'T>T'>r Pp̂  ?n̂  

% |>TT I ^  ^ 7>T®r ^  cn? 
% ?>rr ?TT| % WJRTT ^  ^ T  
< f t ^  flW T t  I ^  ^  f^ yp rr 
(Standard of Living), f̂t 

TT ?rT 5rt»^, ^  t  ^
?R? Ir ^  «FT ^  ^  I fePp5T
arrsr ^  yxvrc Tt^  %
ĵ̂ spTim'ff'T'JrPRrrn:? ^  t 

% T?5T % ?ft >TT^ ^  t  f t f
>Fr ^  ^
3Rra?T ?ft >1,̂  *r̂ , aftr tr?f 3ft 
% P̂m> tj ?ft ^  ^  
t  !Tl?f W Tfil^, ^  ^?T ^' I
aftr: ^  5ft ^  t ft? arrsf
>rft ^  ^  rftw ^  ^  ^
f  I 3H?TT ’FT 3ft T?5T t  3ft
flw ? *n?ft vr
a ft TfJT TO ^  ?f t » 3 m m R
TT srp: t, t̂'ff # ^  y*4«̂  ^
1 1

*To Tw ^in*r Rt? : *T^ ^
WT «|t\̂  ?

^  TT«^^,nm ftr?: 7 f^  % »Tft 
f ^  ^T? % T̂fRTT «ft ; iT f  T̂ 
^  1  ̂ I T??y f< n ^  ^5T #  n n r

«rr I »rt^ #  ii?r *TT 3 ftr ntw
^  jiT fe T  ^  cR? IT? s rff qTT̂ rr T r

?TFt ’TR % 57t>T ^r »T̂  5W 5r*P ST? !T^
^rarr «tt i arrsr aft JT?f q r  arT? *Fr 
5 :̂  ?t T?T t. ?r tfr 3rVt 
3R5rr w  ^ r  ? ?<T ^  <f srr frt^T 
%riT t  I #  a rrr ?r «P?5rr
5 ftif 3TN q?>ft ^  ? f,

|:)3T % ?rr«T ^?5Tr i  3t‘\t  a m  % Pt^ - 
^ •f VTxTT ^  ^  5TT? ^  Ŵ TS’T

?T*RrT eft
f  ftr'J iH a i ^ a rr^ T ^ jft ^ ’sft ^  ?oo 

WHBHT ^  t ,  ^ftfST 3ft 3R7rr % 
^:?5rT# ^T% ^ r m f t  jft«F^ | ,  

?!T qft 5!TOlf 5<T  ̂ « i« K i a n w ift ^  
^  I V? ?ft VT5T
I t f  5T|f ^  ^ 1 ^  ,1

^ it  ^  |, ^  ar̂

VT5T f̂̂ cTT eft W  9’**FW
#  5 ®  «TT I 5T^nr *T '^  ^
if ??T «TT Pp ^  ST̂ WT pP̂ TT art’l l
< r f ^  f^?T % ^  #  flj? r ?t 5ft»ff
«rt ftrwT <t 3tw, jt? itv  «t?t 
13ftT t  ^  T̂f̂ rr f  Pp »t»ff ^  3tPf- 

# P w  PiTOT P f ^  VT SniWT amJT 
ftJTT ^  I f« n ^  ^  #  s n rtp v  
f  aftt jft»»T ^rflr ^  ^ «w vt «t^- 

# P w  flre n  ^  ’<TTf^ * ft^  antT 
^  jafT ?ft Pst ŜTT qr, f?Pff <WTW 
# f 8PW T̂>iT VT# >ift wTJf »n(f
5t*ft sftr f^ *IJRI f* l̂*TT |*T OT ^  
^wT ^  I *1? s n ^  i f t  a iw r  S 1 ^

 ̂ftf q? PwT̂  ftniT 3rnr Pit PRT
?rt5 It ^  TT «r^ TIT I arrrsrritit 
I  Pp t  3W m
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; [ RT| ] •
riPH irrift ^ # wf fiw «rr 5ft

«fT, «PT 
TT 3ftr ‘«r»m

arttsfr'ifl % ^  *P?r «Tf ft! ^  W T

vmh arî  vmr
Tt, wjpr \<f5TT fV ^
>1^  #>PK pi f ^  ^ ^  
Z\ 9l5t' ^  fiRn̂ T *RT̂  t , ^  
<rr?#f T«n: >n»T r̂ff 1tt?55it t, ^
■%n:«ri ^  ^
«!rf«FT t. ^  ’■'T sn^  wt #• aft 
f»w «̂ V ifr i w  ^ 1  

'̂Tiwrw ?nt >1^
3ft nt̂  ^  ^  I ^  t

^  ^ ®TTW ^A"
^  qf it am *r5"’!rTft 
■VI JrtTt*^ ifPr ■̂ rJt ^  #i5t
w«HV i»?fr «ftr !T  ̂ aftt ^  
am? «Tirf̂  '<rm ^  T jts^ # t
arpft ark 3ft, arrsr .î rft

i  ^  :^;c #■ .?t
wwsRn g, ^  ^  sq'Hn: tc  ^  
Ji5 3ft % ,?nT,% ^  5 in̂NW
^  r^  i ,  ^  ^  •

8W#.<p̂ ;?t  ̂#  % ??n:frHf»i<t 
^1% ^  ,*i î ’’ ff  i ^  

^ [  :?n<r i?^]^
'iff P l ? f ^ v f . ^  

?ft, 51̂ . ; ̂ 1
i| ,̂

1,:;; ; r '. -■ > -  0
• ‘ • V -  ■. ;'■: •; V- • I " '';r-̂  I i ’:: V
. \ i .’t' ^  # ■  ^  
f f m  r ^ ;  !»5?r
<ft HS I feF?!T m «i5ti ^

>̂ w %  ^ < < 17^ t  aftr w  ?fT!fr
5*»IM WTM STRT I frpft
%  ^T? ?f T O  ^  5H«fr

.4 !^  ^  t̂ 5|f j  adlr
«n p t? #  ftf^milf spt -w r fqT v f i s ^ r

^cR V' VFTttT I 3fT̂ '̂ î
ftp it^ Wt!T JTT'*!̂  ^  ̂ f®S

l̂ f̂t ^  «ftT w?ft sjĵ r iR r̂rat ^
^TT *n^ % ^  *fff ̂  fW 3RT 4w

^  t  ^  ^  ^ 
;̂ 'JT7 Ŝ̂ ffT 3jfop5J 1 1 « ;'

f¥ 'TT ÎrWf ^  ^  ^  31^

^  ^  f^w^i 5 , f̂ T̂ rft 5t^  t>
^  % f̂ir  ̂ T><̂  ^  f ^  T ŝra'

' # ,  ’»? ?R ¥K  ^  a»k ^  itT 
.'H'Î 55H, sftr ,?<J«(t f*T 5fW

V f̂ tfiM«4 ft r t  ^ r f ^  ,ftf ^  ^  in ^
*Tff. % ,3Tfy ^  ^ ^5  îT ^
H*5̂ i |T ^*iiX ?wiw ^  f3TO T̂
q i^  |, 3Tt7: I  ark
^KT 'n’ ft 3TRIT a n r  ^  'TT’ft 

' T̂T ^  ̂  j ^  ^  ^  3ft i i i t
^  ^  t  ^  t> ^

' st^  ^  ^  ^  3RJltftrT
’̂ 'srf ^  ^'^'’1 wiv ^rinfs % T>i*.'̂ r 

' ^  t  a jk  l M t

^  t . ^  ^  1(1% >F^ t ^  ^
' Jjr’«Tpft ,W ^  «(k W  I
’ t  a t ' ^ ’ ir f% ^ V t ^  vY#?iTT'
‘ in^ t  ^  W  V. WtiT^ V t %
“ <ifT!ft

’̂ ‘l ■  ̂ ',

^  TO 3fK i  ^ H W  * T ^
1 iftRT ift  «flT #  ilfW  W H  

^njnr i srrsr ^
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I Wi? ^  ^  sTf̂ r sTfT ^  
■¥)UT^>rW »̂T I ' >

^  ^  ^5qr 3T)t̂  arrT f-TTT̂ -t ?ft 
m . Iftt Tt JfTT ’(fl W5J5 
^  ftf ^ ^  ^ 3 ‘ffr a rr^ ' 
f  w  w aftff ^  3nr?T 5ft«r 
virri? >r% 5T|f ^ art^

3flr ^ 1*' ^  %'
ii^  «T# ^  iTf ?JTr?t ?TTvr?: i  i 

^  ^  ^5 ^ fV ^  ^hr 3T3T
^  ^  f , 5fr THFf̂ r ^ ^  ^> 1 WlT 

^nr % ^ , ^’FT'ra’T
??R  irr. 'Ptf ^  fsw JTflf ' ^
•flx ^  jf fr  ^  n̂r
w ?  Ti%
ift arT̂  ^  ^  ^

sFm % ^  #' arrnr

^?r 5>rT t. |>TT t  ^
^ ?ft STTT % ^ fti ^  *fT?(
#  8TT arrft '^Tf|^ f r  ^  arr# ^  ?r

JTff ̂  t, 'iĴ r̂ lW ^  f
^  f̂t ^  SPT ^  *T^

31 ;̂ !T ^  ’ ift TT5PT ^  ^ r f ^  I

,' 3FcT 1̂ ?̂ tTf 1?T ,^ #  Vt?fT 
g r #  '^ t l T f  f% 5*TT̂  PSRT̂

t  arawT I, -Hr 5rt»r f  a(^ ?*IT̂  
?n> ^  ^  ^  ®rw

?y>ff aft ?rT5 arnr 5ft»ff % aft^ # 3tjk 
^  T̂CT ?t ^2T ?5T afk p rw
^  îrr«: ?>% i  ?ft ^  w>iff vt «ft
3TR y t  «f^  f*f^’1T I ^  , 1̂TT^
W i f T ^  arK 4  ift
^  n̂rrar 3rm %
9? 3TI^ *Pt SFT*r ^!JT *it, ^

^  l a #  jt  ^  ^fiT
^  ^  <ar, m  ^  w j?'
^ «rrar }' i v<ntF

#  JTf?2T 5Pf TT fV  fa r^ rfl’ ^  4" 
m t  ^  % srrt #  5Tt ?r>5r̂  % w?n# 
<rr^ ^  art? f f  » r r r ip r % ^  #  ^ * r  v t   ̂
imrfNiT ^  grsr •
^  farwt̂ : ^  crrftf
VMrr>r ?> a«ftv^<rr fir̂ r *Pr ^  
^  f ,  I?!' <T?% f t f t  sp^ a fK  ^T?rr 
^  W  >T^ ^  f rw  T^-

?W #  ?5? (Slf I S1^  ^  '
^rt?a t̂̂ rr ft? t

ip t r r r rp q  aj-Tirr t *? ’:
^  '̂r̂TT >T^ 3Rcfr ^  

artTT I
(English translation 0/  the above

.speech) •
Babu RsBUurayaii Skkgh (Bihar): 

Sir, I am grateful to you for the 01^ 
portunity you have given me to spe»  
on this subject.

The topic under discussion is the 
Five Year Plan for our country. The 
subject is no doubt of great importance 
and value but all the same the plan 
lacks in on̂  most important respect. 
The main purpose of discutoini the 
PJlan is that all the natural and other 
resources of the country are best ex­
ploited so that the people may pros­
per: But y/hsii is to be seen and con­
sidered is the fact ad to who would 
be in diarge of ̂  executing the Plan. 
As it is, the Government have pr̂ jMir̂  
ed the Plan and they themselves will 
be responsible for its implementation.
I think and believe the House too 
agrees with me that the Plan should 
h^ve ample provision to see that a 
proper watch is kept over those who 
would be responsible for spending? all 
the revienue that would be earned 
through various sources. It will be 
seen that the G' v̂ernment collect the 
entire income and they themselves 
spend it. Let us consider what Is 
meant by governmental or political 
organisation in the country. If the 
Government stands for Government 
afone# then it is all right, but the 
tiling are otherwise And the GoVemr 
menFl.«4 for the good of the Country 
as â whole, It is necessary to see how 
and in what manner the Government 
spen  ̂ the entire national income— ĥow 
much is really spent on national wel-» 
fare ĵ nd how much otherwiae. As I 
have said it is clear that it i6 tiie 
Government and the Government al­
one that receives the revenues and
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[Babu Ramnarayan Singh]
also spends it* In all countries of the 
world it has been the practice since 
times immemorial that whatever be 
the Government revenue it is returned 
to the public in the shape of various 
national welfare schemes. But the 
things are auite different here. What 
we find here is that the Government 
spends the entire income on its own 
items. So all these aspects should be 
taken into consideration. We % ould  
also examine the question as to what 
should be the proper strength of the 
Government staff. On such an ex­
amination it will be seen that many 
posts are superfluous. Some people 
have rightly described the Government 
as n pinjrapole. Daily new depart­
ments are being opened, new posts are 
being created and new recruitment is 
being made without examining the 
pros and cons of the things. So what 
I feel is that this question should 
have been given top priority while 
taking up this Plan. If the duties are 
discharged properly the present 
strength of the staff will not justify 
itself. The staff can be safely reduc­
ed by 50 per cent, at least. So many 
departments are not required either. 
If the expenditure is made sincerely 
and honestly taking into consideration 
the country as a whole, this super­
fluous staff can easily be dispensed 
with. How does the position stand 
today? Nearly four thousand million 
rupees, which is the approximate in­
come of the country, are spent by the 
Government. What I want is— and it 
is Justifiable also— t̂hat at least 50 per 
cent, of the total revenue must be uti­
lised for the benefit o f the people. But 
things are otherwise.

It was we, including many who are 
sitting in the House, who had passed a 
re.‘5olution in the Karachi Congress to 
the effect that the highest salary to 
be paid to any employee would be Rs. 
500. But it is with a great sense o f 
regret and shame that one has to com­
plain that those very persons, who 
were party to that resolution, haye 
been drawing fat salaries— some of
them draw five thousand while others 
ten thousand, and some even used to 
draw as much as twenty-two thousand 
rupees.

Shri T. Husain (B ihar): Nobody Is 
drawing twenty-two thousand rupees.

Babu Ramnarayan Singh: I said 
*used to.* So this extraordinary ex­
penditure must be checked. I for one 
would like some organisation to be set 
up in which service may be rendered 
by way of public duty.

Shrl Hlmataingka (West Bengal); 
But such persons are not available.

Babu Ramnarayan Singh: They will 
be available if searched for. Let only 
those persons work in the Government 
who have an inherent desire for  pub­
lic service. What we see today is 
that o f the millions o f persons employ­
ed in the Government hardly one is 
rendering any service to the mother­
land in the real sense o f the term. 
The fact is that nearly all of them are 
working only to earn a livelihood; 
maybe that some of them may be serv­
ing for the sake of gaining reputation. 
But none is doing any real service to 
the country. No plan can possibly 
succeed unless the present state of af­
fairs is well improved. Only true 
patriots can successfully work out any 
National Plan.

The National Plan should first deal 
p ith  the administrative machinery of 
jthe country. Unless this question is 
tjroperly dealt with there cannot be 
any hope for any success being achiev­
ed in that field. To explain the things 
further we can compare such plans 
and laws with a sword, A  sword v/iien 
it ifi handled by a good person defends 
the lives of many but the same sword 
in the hand of some bad person 
threatens the lives o f still more inno­
cent souls. The sword is the same 
but its benefit or otherwise solely de­
pends on him who handles it. That 
is why it is essential that thorough 
consideration must govern the choice 
of the persons who would be respon­
sible for the implementation of this 
Plan. It should have been done first.

There cannot be any denying the 
fact that the country should maintain 
those w ha serve it. But the question 
is as to how they shall be maintained. 
They would be maintained in the same 
manner in which the rest o f the people 
are maintained. Their standard of 
living should be at par with that of 
the masses. But at present those 
who are in the Government— and are 
servants of the country— are maintain­
ing such a high standard o f living that 
there seems to be no parity between 
their standard of living and that of 
the people at large. It cannot be that 
these so called servants o f the people 
— as a matter of fact they ought not to 
be called as such— enjoy at time 
when the masses are suffering hunger 
and starvation. I am told that even 
the Ministers have fallen prey to 
luxury and comfort. There is a vast 
difference between the standard of liv­
ing of the people at lar^e and that of 
those who form what is called the Gov^ 
ernment. There is no parity whatso­
ever between the two.

Dr. Ram Subhag Singh (B ihar): 
What the form er Ministers used to do7



have certainly become most popular
and within easy reach of all and sun-
dry by now. Thus the difficult prob-
lem of cloth would also have been solv-
ed. I for one believe that it would
also have reflected favourably on other
trades as also on the prices of various
commodities, But it is a pity that the
Congress Government, which consists,
of those who are called successors to
Gandhiji, pay no heed to this im-
portant aspect of the question. These
people speak for hours and hours to-
gether-either here in the House or
outside-but alas the word khadi does
not even once leave their lips. What
was needed was that some National
Plan worth the name would have been
prepared and steps taken accordingly'
with a view to do some good to the
country as a whole.
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Babu Ramnarayan Singh: The for-
mer Ministers used to eat what the
people ate. In the past they consider-
ed their village as their world. When-
ever a Yagna was performed in ihe
village the' Zamindar <lid not take food
until all ihe villagers had taken their
meals. Nowadays there is quite a dif-
ferent story and none is anxious to
know whether. people, are getting food
or not and, what their miseries are.
You laugh at these things but these
are the facts. I have to submit very
.painfully that such a state of affairs
is very undesirable and it should not
be allowed to last any longer. It real-
ly looks very odd that in a country
where the average income is hardly a
hundred rupees per year, the so-call-
ed servants of the people-I mean
Government servants-are earning
lacs of rupees every year. This thing
should not be allowed to happen.

Although I should have liked to deal
with this point at greater length, I
would now leave it and take up' an-
other point as the bell has already
rung. Yesterday thehon. Prime Mi-
nister had stressed the need of making
suitable arrangements for imparting
military training on a universal scale.
I see eye to eye withhim on this parti-
cular issue and would even go so far
as to suggest that military training
should be made compulsory for all
youths with sound health. Under such
a scheme the huge expenditure on de-
fence which amounts to nearly one
thousand and five hundred million
rupees at present is likely to be reduc-
ed to a great extent, for at the time
of war those trained youths could be
sent for. The present circumstances
call for some early solution being
found for reducing the country's over-
all expenditure, You are aware that
in 1920-21, when Gandhiji started the
Congress movement, most of the people
wore kluuli. Khadi at that time was
so pooular among the masses that
cha?'kha spinning became a daily
routine in every household, Gandhiji
had made it Quite clear that those per-
sons whose income was large might
confine themselves to earning money
but those who were unemployed-it
will be recalled that nearly 85 per
cent. of the country's total population
consists of peasants who are not em-
ployed throughout the year-had no
way out of spinning charkha and,
thereby exploiting the national re-
sources which would otherwise go
waste. ' If they did so, Gandhiji said,
the big .mills would 'not be required
either. It was not an ordinary thing
that the Mahatma told us. Had the
present Government, who have been
here for a considerably long period.
paid their attention to khadi, it would

Sir, I am going to finish soon. Al-
though there are many points with re-
gard to the Planning Commission
which call for our early attention, the
question of khadi is the most im-
portant. Next to khadi comes agri-
culture. I myself being a cultivator
am well aware of the various diffi-
culties that a cultivator has to face.
In Chhota Nagpur, which is my place,
heavy rains destroy the crops. For
the last four years the yield has been
very little. The miserable condition
of the agriculturists of that place can
hardly be described. Now it is our
duty as also of the Government to
make suitable arrangements for the
storage of that rain water. In this
way, rain water, which is otherwise'
wasted, can be ufilised for cultivation
purposes where it is needed and the
vast damage caused to agriculture' by'
excessive rains and floods etc. can al-·
so be averted. I would, . therefore,
suggest that the makers of the Plan
amend it and give top priority to the'
question of water among other factors
of production,

Sir, I would like the House to take
one more thing into consideration. As
it is the number of those who earn
something is far less than those who-
themselves do not earn anything and
live on the incomes of others. By a
close scrutiny it will be seen that not
more than fifteen to twenty per cent.
of the country's total population are
wage earners: the rest are parasites
doing nothing and living on others.
Our Government also comes under the'
latter category. All those who claim
that they do much work are doing
nothing. Since they are dong noth-
ing towards the increase of prod!1c-
tion, I would say that they do nothing
and earn nothing. Only they earn
something who produce food or cloth
with their own labour. So the Plan
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.ought to have provided that those who
do not do manual labour have no
zright to feed themselves or have ration
-cards issued to them.

One thing more and I have finished.
I want that all the public servants-
Tight from the President and the hon,
Ministers down to the lowest rank-
'should snatch an hour or so .from their
daily programme and devofeTt to some
sort of manual labour, as for example
ploughing etc. If they do not do so,
'they should be denied food, I for one
would like some law to be enacted
making it compulsory for every citizen
to do some work or the other. Only
'then he should be served with food.
Although I had much to say I close
here for lack of time. I would, how-
ever, express the hope that those who
have prepared the Plan and also those
-who would implement it, would give
due consideration to all that I have
submitted and do the needful to en-
cable the country to prosper. Let them
first provide amenities to the masses
and feed them. It is the people on
-whose money the Government is run-
ning and, therefore, the people 'have a
.right to be served first. It should not
'be that the Government enjoy and
'people suffer from hunger and starva-
tion,

Pandit Kunzru (Uttar Pradesh):
"Everyone who reads the report of the
Planning Commission must pay a tri-
bute to the thought and labour devot-
ed by it to the preparation of this
Plan, Every chapter and every page
of the report show how considerable
and conscientious has been the effort
that has zone into the production of
the Plan. Whatever may be said about
the different parts of the Plan, the
'labours of the Commission will enable
us to think of the most important prob-
lems affecting .our economic and s?cial
progress as parts of a well-co-ordmat-
eel programme. Hitherto we ,have con-
:;idered each problem by Itself and
nave as a rule adopted solutions which
have not alwavs been conducive to
the attainment- of our objectives. The
'Plan will be an education to us.. It
will make us think of our varrous
problems as parts of a whole.

It is 'not possible for me within the
limited time at my disposal to deal
with more than two or three features
of the Plan. The points that I shall
'confine myse'f to are increased ag.rl-
-cultural production, programp1e of }n-
-dustrial expansion, the prrce policy
'and the cost of the programme. The
'agricultural plan shows ~hat the Com-
'mission aims at increasmg food pro-
-ductlon by 7·2 million tons. I spoke

earlier on agricultural production
which includes in addition to food,
commercial crops like jute, cotton,
sugarcane and oilseeds, I cannot at
length deal with them now. In the
few minutes that I have, I should like
to discuss the Question of food produc-
tion because of the emphasis laid on
it by the Government of lndia and by
the Prime Minister. This is due to
many factors. I believe that one of
these is our own policy in respect of
external affairs. In any case it is
obviously necessary that we sho~ld de-
velop increased production - of food
with all possible speed in the circum-
stances in which we find ourselves.
The Plan is a comprehensive one and
is simple and it can be easily grasped.
But, the very comprehensiveness and
simplicity of the Plan will make its
realisation difficult. The Commission,
apart from advising that the greatest
effort should be made in areas where
water is already available, has made
three important suggestions for the re-
organisation of agriculture and bring-
ing about a change in the attitude and
spirit of the people towards not merely
agricultural problems, out all problems
affecting the country and some affect-
ing their own future welfare. The
Commission had to do this because it
looked at planning not merely as an
economic device, but also as a means
of social education of the people, with-
out which the purpose of any plan
cannot be fully realised.
The suggestions made by the Com-

mission for the social education of
the people in the agricultural field and
increasing food production are three:
the establishment of village production
councils, registration of big farms and
co-operative farming. I take it that
tt will not be left to the village pro-
duction councils to decide how much
they can produce in a village. If plan-
ning from below recommended by the
Commission means that the village
production council is itself to set the
target of production, there may be
found to be a wide discrepancy bet-
ween what is practicable on this basis
and the target put forward by the
Commission. I take it that for this
reason there will be a certain amount
of direction given to the village pro-
duction councils in respect of the total
increased production that they should
aim at. Given this, we have to see
whether the purpose for which the
three devices have been recommended
by the Planning Commission will be
fulfilled.
The village production councils have

to be established all over the country
and social education of the village
people has to proceed pari passu with
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the establishment of the councils. It 
seems to me thit the Commission is 
attempting to do for the whole 
coimtry, where both general and social 
education are limited what the Ten- 
nesse Valley Authority did in a small 
area and in a country where both
general and social education are highly 
advanced. It can therefore be seen 
how difficult of realisation the simple 
Plan put forward by the Commission 
will be. I am not against the Plan 
for this reason. I do not in the least 
deprecate any of the suggestions that
have been made by the Commission.
What I want to say is that if the full 
success of our Plan is to depend on the 
proper working and the proper carry- . 
ing out of the three suggestions made 
by the Commission, then we must be 

 ̂ prepared for unlimited disappoint­
ment.

There is another difficulty also to be 
considered in this connection. The 
Village production councils will have 
to be educated in the programme that 
they will be called upon to undertake. 
The education that they will receive 
will be valuable; but the villagers will 
take som  ̂ time to assimilate. As re­
gards registered farms, the suggestions 
seem to be very interesting. I eager­
ly read the paragraph relatmg to it m 
the report of tne Commission. But, 
all that I found was that a certain 
resoonsibility would be laid on the 
owners of the registered farms. There 
is no indication of any help that they 
mav receive from the Govemrnent or 
any facilities that may be given to 
them in order to enable them to fulnl 
the responsibility that Goveprnent 
want to impose on them. It is t^e  
that in the last resort, we can, in tne 
penernl good. intr<^uce compulsion. 
But, it is obvious that if we can link 
individual eood with (teneral Rood, our 

,, purpose will be achieved more easily.
There is another aspect of this ques­

tion that requires careful cpnsidera- 
“ tion The Commission is obviously In

favour of large-scale farming and K 
seems to me, reading its report, that 

. it will be happy if the number of small
farms becomes appreciably Ifess. It 
seems to me to be in favour of farnw 

‘ of so large a size as to make
tion by mechanical f, P '̂ ^ a ^ eWhether agriculture should be maoe 
an industry at the present time is a 
large question. But I f^ l  
Is some want of coor<fination here ^ t  

, ween the plan of the <^mmlsslon imd
the announc^ purposes 
emment with ^esoect to the 
of zamlndarL The land trten f r ^  
Se zamindars is to ^  ^
purpose of mainly makingSomic holdings ecOTomIc ones md
glvi«g land. U poaslWe. to the agrl 
390 P. S. D.

cultural labourers who are unable to 
make both ends meet in the present 
state of our agricultural economy. If 
this is the end that Grovemment have 
set before themselves, how are they; 
going to carry out the Plan, and with 
what consistency can they carry out 
the Plan recommended by the Com­
mission which aims at the creation of 
large farms?

Now. a word about co-operative 
farms. No one can say a word against 
them. They are most desirable. But 
success in this field will be very diffi­
cult and problematic. The problem is 
to be tackled, but time will be requir­
ed to produce results. In the short 
space of five years we may not be able 
to advance' co-operative farms to sue*' 
an extent as to derive much help in 
the execution of our Plan from this 
source.

Have I any time left. Sir?
Mr. Deputy-Speaker: Two more

minutes.
Pandit Kunzm: Well. I will then be 

very brief. I shall pass on to the in­
dustrial plan and say that its realisa­
tion depends entirely on private effort. 
I have no doubt that the Government 
has consulted private industrialists. 
But even so, changes may take place 
in the course of the next few years 
that make industrialists unwilling to 
invest their money in the industries 
recommended by the Commission. But 
the most striking deficiency in this 
Plan seems to me to be the failure of 
the Commission to recommend the 
establishment of a large steel factory. 
The Commission has given reasons for 
it. and cogent reasons too. But con­
sidering the dependence of our in­
dustrial advancement on steel. I attach 
so much importance to it as to be pre­
pared even to cut down our agri­
cultural plan, notwithstanding its 
necessity, in order to increase steel 
production substantially.

Now, with regard to the third point, 
namely, finance and price policy, I 
wiU deal with them both together. It 
is obvious that for the full execution 
of the Commission’s Plan about Rs. 
600 crores will have to be borrowed. 
It is true that the Commission says 
that the deficiency to the extent of Rs. 
290 crores might be made up by the 
method of deficit financing. Now, 
this is a somewhat difficult mattw. 
But let us first consider whether uie 
deficiency will bê  of the order of lU. 
290 crores only. The Commission has 
proceeded on the assumption that the 
resources of the Central and 
vlnclal Governments as tabula^ by 
it in one of the «P ^ n d icef--to  Chap^
2, will be available during the next
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Ave years. Among these resQurces 
which it has counted on, are Rs. 130 
crores in five years of the Central Gov­
ernment and Rs. 81 crores of the Pro­
vincial Government. It is true that 
the Finance Minister said during? the 
Budget discussion that additional taxa­
tion was being imposed to provide a 
surplus of Rs. 26 crores for the exe­
cution of. the Colombo Plan. But I 
am very doubtful whether that surplus 
will be realised. And this suggest.̂  
caution in assuming the realisation of 
the surplus in subsequent years. Then 
the re^isation of the ^ate surplus 
seems to me to be even more, proble­
matic. I shall not be surprised If the 
total surplus of Rs. 211 croies which 
the Commission has referred to falls 
short of this sum by about Rs. 100 
crores. and in that case the deficit 
financing will have to be resorted to 
the tune of about Rs. 400 crores. Now, 
some of this money will be available 
from the sterling balance. The British 
Government, I believe, have agreed to 
release about Rs. 35 millions every 
year for the next five to six years from 
our sterling balance. So £175 mil­
lions or about Rs. 230 crores will be 
available from this source, and we 
shall have to find something between 
Rs. 150 to Rs. 170 crores to carry out 
cur Plan.

Now, we know what the price situ­
ation is, and therefore we know how 
great inflationary pressure will be if 
we manufacture currency notes ySrth 
Rs. 170 crores. To the extent that 
production increases every year this 
can be done safely and it appears from 
one of the appendices given at the end 
of the Commission’s Report, that the 
irrigation plan has been so phased as 
to increase the irrigated area every 
year by a substantial amount. This 
feature of the Commission’s report 
undoubtedly deserves commendation 
pnd I personally found that section 
relating to power and irrigation i.s 
much moYe satisfying than the other 
parts of the Plan, and I hope success 
in it will be. achieved according to 
plan. Nevertheless, even in spite of 
the great care taken by the Commis­
sion, the danger of artificially increas­
ing our currency is obvious and this 
has an obvious bearing on the ques­
tion of having integrated prices.

11 A.M.
I am glad that the Commissioii has 

recommended the establishment of an 
expert Advisory Council to make sug­
gestions for the enforcement of a co­
ordinated price policy. Tt virtual­
ly susge^ed the re-establisTiment of 
the Commodities Board on a larcer 
scale and with more comprehensive 
terms of reference. I hope that this

Council will contain not merely uffl̂  
cial experts but also some economist! 
and administrators who will be able 
to be of great use to the Government 
experts.

Here, if a co-ordinated price policy 
is to be followed it must have the co­
operation of the Government as well 

. as of the people. But in this field of 
a co-ordinated prlcê  policy the Govern­
ment themselves have been the 
greatest sinners. Even after the re­
solution on the policy of control they 
fought shy of retaining the Commo­
dities Board and the result of it we 
see in respect of cotton and sugarcane. 
Because of the creation, jjf a free sec­
tor in the sugar industry the area un­
der sugarcane, I understand, has in­
creased by 21 per cent. I take it that 
if this plan is to be carried out Gov­
ernment will shoulder their responsi­
bility to the fullest extent and not deal 
with different proposals piecemeal.

The most important question In this 
connection that they will have to con­
sider wQl be that of oilseeds. The 
Commodities Prices Board, I believe, 
recommended that their price should 
be controlled but the Government ex­
pert said that this was impossible. 
The Commission too says that a co­
ordinated price policy means that the 
relative prices of sugarcane, oilseeds, 
etc. should be fixed. This is another 
matter to which the Government will 
have to devote their attention afresh.

But hpw is this expert Price Ad­
visory Council to achieve its task in 
the face of the inflationary pressure 
that will be exerted by the artificial 
expansion of the currency? The con- 
tiiDls will have to be much more rigid 
than they are now and they will have 
to be worked much more efficiently 
than they are now worked. My fear 
is that if there is the slightest relaxa- , 
tion of effort in this field and even in 
spite of a sustained and vigorous ef­
fort a push may be given to the u^  
ward tendency of prices, which it 
might be difficult to counteract after­
wards. I am not saying this in order 
to criticise the policy laid down by the 
Commission in respect of price. I am 
wholeheartedly in favour of it but I 
am pointing out the circumstances 
that will militate against its full suc­
cess.

For this and other reasons which I 
have given while I welcome the Com­
mission’s Plan mv expectations from 
it are not as optimistic as those of the j  
Commission or the Government may 
be. Perhaps I am doing an injusti<» 
to the Commission in calling it opti­
mistic. for the Commission .has been 
very cautious in framing its estimateŝ , 
because at every step it has said what
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lectors should be taken into account in 
order to achieve success in every re­
gion or field covered by it. Neverthe­
less what we have tp think of is the 
ultimate execution or its final success, 
we all wish it well: nevertheless we 
approach the Plan with a certain 
amount of trepidation and the feeling 
that in view of the obstacles in our 
way, it might not be possible for us 
to realise it to the fullest extent. To 
the extent, however, it stlcceeds it will 
be a valuable education both in econo­
mic and social planning and I think 
therefore it is the duty of everyone 
of us to put his shoulder to the wheel 
or if I may change the metaphor, to 
stand behind the Commission in its 
determination to see that the Plan that 
it has placed before the country does 
not fail for want of human effort.

Shri T. N. Singh (Uttar Pradesh): 
Sir, I am very thankful to you for 
having given me an opportunity to 
participate in this very important de­
bate.

I listened with great attention to the 
remarkable speech made by our Prime 
Minister for nearly 80 minutes and I 
was just thinkng of the days wn n̂ 
our Prime Minister toured round the 
country spreading his message to the 
people of living dangerously. Look­
ing at the report on which the Com­
mission has taken great care and out in 
great labour I find that large details 
have been worked out and many more 
details are yet to be worked out. But 
I felt that probably what is most lack­
ing in the report and in its approach— 
I am saying it in all humbleness—is 
the spirit which induced our Prime 
Minister to call our people to live 
dangerously. I very well remember 
the graphic phrase which he used in 
those days between 1930 and 1934 
when there was an atmosphere of pes­
simism, after we had failed in the 
Satyagraha movement. He then came 
out with his stirring call and appealed 
to us to live dangerously. There is 
no doubt that this report has been 
very meticulously prepared. They have 
worked out a whole series of steps to 
be taken with great care. But I want 
to know whether they have provided 
that basis, that urge which will induce 
us to go ahead with it. For that 
reason I feel that there is a certain 
amount of cautiousness, a certain 
amount of hesitation, a certain amount 
of over-calculation In everything 
that has been planned here. I would 
therefore pointedly ask, if we have 
faith in our country, if we have faith 
in our destiny, if we have faith in the 
Idealism ^ ich  made the Congress and 
the country what it is today, where is 
the harm if we draw upon the idea­

lism which has made this country 
what it is today— t̂he idealism that 
imbued us, the idealism that propelled 
us to the historic actions of the great 
movement that this country has seen. 
After all, our national movement was 
also a sort of planning, planning in a 
certain direction. Mahatma Gandhi ia 
his characteristic way used to pidc out 
one thing or other and say, **Tĥ  will 
be the basis of our movement*'; 1!  may 
be salt, khadi or charkha; something 
which looked very insignificant osten­
sibly was taken up by him and he 
went among the people and asked 
them to take it up. He was not de« 
terred by all sorts of scientific aspects 
and criticism that modern times have 
changed, that we need not take up 
these things now; he persisted, and 
the result was that round the charkha, 
or round the salt satvagraha things 
crystallised, whole masses of people 
moved and they worked wonders.

Therefore, my first suggestion in re­
gard to the Planning Commission's re­
port is that apart from the general 
fdea that you have produced, let us 
concentrate on one definite pro­
gramme, one definite item cf our pro­
gramme; I am sure if we do that then 
all the other things will ipso facto 
cryisitallise themselves around it. That 
is my humble suggestion. And for 
that . purpose, the item of the pro­
gramme that you will have to select 
will have to be so broadbased as 
Gandhiji himself thought it should: 
“Everyone utilises salt, everyone uses 
cloth, so these are the itemsL which 
touch every man's pockets, ideas, 
minds.” Similarly we will have to 
pick out of these several programmes 
some one programme, some one item 
which wUl be broadbased, and on that 
we may build up anything we want. 
That is my suggestion.

When this country became free, 
when we were able to shake off the 
British yoke, we had many desires and 
ambitions. We thought that over­
night there will be prosperity, that 
milk and honey will flow in this land. 
Sir, this is not the first time hard 
facts and hard realities have faced us 
and we have felt pessimistic. In the 
long history of this nation we had re­
peated national vicissitudes, s^ the 
same faith has sustained us. I want 
that despite these hard realities 
facing us today we should make up 
our minds on what to concentrate: 
that we shall concentrate on this, and 
we shall do it, not merely think of it 
or philosophise on it. Therefore, let 
our desires and ambitions aroused on 
our having attained freedom not die 
or wither away. Let us do something 
which will make us really great.
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Therefore, let us concentrate on one 
thing specifically. With such concentra­
tion alone thall we proceed further*

With this preface I shall now pass 
on to the general plan contained in the 
report. The report says that our 
planning has been divided into two 
sectors, public and private, and we 
have^tried to set apart certain acti­
vities to be undertaken by the public 
sector, including hydro-electric and ir­
rigation projects and such other 
things, and we have tried to leave a 
number of things to the private sec­
tor though we willlielp them and co­
ordinate their efforts. That I believe 
is the basic structure of the whole re­
port—if I am wrong I hope the Minis­
ter of Planning will correct me. Tak­
ing that as the basis, I want to know 
whether it will not be desirable for 
us to once for all decide to what ex­
tent we are going to plan. Demo- 
^atic planning is to my mind a rather 
rague and general term. In democra­
tic planning you will have to depend 
on the urges that may of themselves 
arise in the people from time to time 
as a result of the co-ordinated efforts 
•f the Government, and there you 
^ay. What is really essential is to 
create the necessary urge from below, 
from the people themselves: co-ordina­
tion is the least part of it. because 
once it is done then everything will 
follow, everything will fall into' line 
automatically. I want to go deeper 
into what has been said in the re­
port. It says:

“Planning in a democratic set­
up implies the minimum use of 
compulsion or coercion for bring­
ing about a realignment of pro­
ductive forces.**
Then it goes on to say that there 

will be a private sector and a public 
sector of this planning:

“The private sector has, how­
ever, to continue to play ar Im­
portant part in production as welt 
as in distribution. Planning jun- 
der present conditions does mean, 
in practice, an economy guided 
and directed by the State and 
operated partly through directed 
State action and partly through 
private Initiative only.”
But in the earlier paragraphs it has 

been stated:
“The objective of economic and 

social planning today is to canalise 
the Idealism and the constructive 
urges of the community into new 
lines of activity.”
Sir, we are not here Just to try to 

canalise the urges. We are here to 
create the urges. That is where I

think the whole approach has to be 
considered afresh. I would ur^e on 
the persons who are put in charge of 
the planning to consider whether it 
will be worthwhile for us only to try 
to canalise and co-ordinate whatever 
we already find existing, or whether it 
is necessary that we must create some­
thing fresh. Planning, after all, should 
not be only a co-ordinating effort—it 
should be creative, and if it is to be 
creative we have got to create the 
urges and impetus necessary so that 
the people may imbibe them and 
create a momentum which will help 
planning go on and on in a democra­
tic set-up. Otherwise, you have to 
nationalise completely. The creation of 
those urges alone will meet your needs 
and demands; merely leaving things 
to the people, merely allowing a pri­
vate and a public sector dependent on 
the bureaucracy to be implemented, 
will not help you. 5ince it is not 
considered possible to work on the 
basis of national compulsion we have 
to allow private enterprise and Ittis- 
sez-faire and all those concomitants to 
continue, it is therefore very neces­
sary that we must create what is call­
ed “compulsion by the people” ; and 
to create this is to tell them that this 
is what is to be done. That is where,
I think, the difference in approach lies.

I sfated at the very outset that our 
planning has to be broadbased. I have 
had certain discussions on this sub­
ject but I thought it will not be pro­
per then to make any concrete sug- 
ge^ions. I would like to do so now. I 
would like to suggest to Government 
that the only thing that can be plan­
ned on a broad-base, the only work or 
plan or programme or action that can 
be taken initially is something which 
relates to agriculture. Even though 
Gandhiji’s philosophy may not look 
very modern today, yet will it not be 
proper to take up some village in­
dustry? 1 can name many village in­
dustries around which agriculture as 
well as industry crystallise, or with 
which they are so connected that we 
can take them as the basis. Or even  ̂
provincially or zonally, a particular 
village Industry which is correlated or 
interrelated and mixed up with agri­
culture as well as industry may have 
to be taken for each zone according 
to the prevalence of that type of In­
dustry or economic activity in that 
area. For instance, take U.P. There, 
in the eastern and western parts there 
are some activities. In the western 
part, there Is great activity so tar ̂  
the sugar industry is concerned. Witn- 
out our saying anything, there are 
small village sugar manufacturing 
units. Here is a national Proce» 
which has been going on. and they are
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manufacturing their own sugar. In
the eastern parts, there is growing up
the jute or sun hemp industry. We
can take that as a basis and make it
broad-based and concentrate On that
and "create the necessary enthusiasm
in the people for carrying on both
agriculture .and industry locally on
cottage industry lines, and I am sure
that whatever help you can give in
course of time by way of electricity
can come later on, and you need not
wait for the completion of your water
or irrigation or hydel projects. With
this economic activity which is so
much intertwined and mixed UP with
industry and agriculture as the basis,
you can enthuse people and get+ the
work done through them. That is the
method through which I think the
Plan can best succeed.

In conclusion, I would Say that our
Prime Minister commands great pub-
lic suppor and enthusiasm and It is
worth his considering'whether we
should not for a time throwaway
our caution and try to have what may
be called a little adventure. Where is
the harm in having a little adventure?
We have been so stale. After all,
have we not got our 0)VIl idealism?
Has not Indian culture contributed
something to world culture and civi-
lisation? With that urge, with that
idealism which we have inherited
from Mahatmaji, can we not beat the
unbeaten track? If we take up a new
path and undergo the risk involved,
perhaps we might contribute some-
thing not only to the welfare of our
people, but .we may even show the
way to the world as to how we ~an
attain both peace and prosperity.
After all, we need not have all the
luxury manufactures of the west. We
can probably do with less and that
energy may be utilised in a better
manner. If we do that, we might con-
tribute not only to world culture but
also to our own economic and cultural
regeneration. This is. v.:ha~ I would
suggest, and I believe It IS In keeping
with our traditions and the teachings
we have imbibed from our great
leaders and sages.

Shri Venkataraman (Madras): I am
unable to share the enthusiasm which
has been expressed in this House for
the Plan which has been placed be-
fore the House. I propose to loo~ at
it 'from the point of veiw of the toiler,
the worker in the field and in the fa~-
tories and to find out how far this
Plan ~ould enthuse him and h<;>wfar
if would bring out the best in the
worker in the field and in the factor-
ies. We all pay lip sympathy to the
great part ~hat labour has to play
in production of national wealth.
Whenever,. an occasion arises, we al-

ways ennoble the great sacrifices made
by the man in the street, the poor
man, the common man, the worker
and so on, but when it comes to giv-
ing something in terms of J;!).oney,
something in terms of amenities,
something' in a concrete shape, all our
enthusiasm vanishes and we try to find
some excuse for not giving him even
the barest requirements of his life.

First, I shall take the case of the
agricultural worker. In page 107 deal-
ing with the agricultural worker, the
Planning Commission has said that
the Minimum Wages. Act peed not be
implemented in respect of agricultural
workers and that it need be "Imple-
mented only in selected areas and for
selected occupations. The Planning
Commission has actually reversed the
previous policy of this Government
which enacted the Minimum Wages
Act of 1948. When that Act was dis-
cussed in this House, Government as
well as the Members in this House
were very enthusiastic about giving
the worker in the field his due share
of the product. They were all an-
xious to see that he got a sauare deal
and so on. But actually when the
Planning Commission started planning
for better and higher production of
agricultural products, they.i have- come
to the conclusion that it is not possible
-fortunately they do not say it is not
desirable--to fix minimum wages for
agricultural labour in all' places. an.d
in all occupations. I ask you, SIT, If
you want to increase production in
any particular field whether It would
be possible to do so without enthus-
ing the person who actually .do.es t~e
work. The Planning CommIssI~n It-
self has accepted that in the ~ltImate
analysis it is the man behind the
plough on whom the hopes oJ mcreas-
ing production have to be based, and
yet how do they base them? 'I'hey
say that it is not necessary to grve
him or fix for him a minimum wage.
I am very sorry that if this plan <;>f
increasing agricultural production IS
explained Jo the workers, to the land-
less agricultural labourers and so ~:
with-this explanation .that It W!)U1O.
not be possible to fix mmImuII!- wages,
it will produce indeed very Iittle en-
thusiasm for higher production .. In
fact they would ask "We are willing
to produce more, but for whom?" The
agricultural worker wants to p~_oduce
more so that he may share In the
urod~ct. He does not want to pro-
duce more when he is denied even
the minimum standards of life which
we all want to everybody in the c01:m-
try. Therefore, unless the Planning
Commission revises its view with re-
gard to fixation of mu:imum wages for
agricultural labour, this Plan !S bound
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to tail. Unless the Planning Com­
mission says in ever so small a mea­
sure that minimum wages will be 
paid to every agricultural labourer, I 
am quite positive that this Plan cto- 
not release the enthusiasm so neces­
sary in the worker lor increasing pro­
duction.

I shall now take the case of the in­
dustrial worker. He has also got a 
very bad treatment at the hands of 
the Planning Commission. The Com­
mission say in page 186 that any up­
ward movement in the wages of the 
industrial worker at this stage would 
necessarily result in increasing prices. 
1 am unable to understand this logic. 
It is a simple rule of three: if you 
hold prices and increase wages, profits 
wUl go down; if you hold profits and 
increase wages, prices will go up; if 
you hold profits and prices, wages will 
go down. What the Commission sug­
gest in a disguised manner is that you 
must hold the profit at its level and 
you must also hold the price at its 
level and inevitably^ad to the lower­
ing of the wages, j^he Commission 
itself has accepted that the wages of 
Industrial labour have gone down in 
terms of real wages as compared with 
1936 and 1939. It is the object of 
the plan itself to increase wages to 
the 1939 level. When that ig the ob­
ject I wonder how the Planning Com­
mission could say that any increase 
in wages at this stage to industrial 
labour would result in increasing 
prices and therefore it should not be 
thought of.7 Sir, I am willing to. make 
this offer.Labour in this coimtry is 
perfectly willing for a wage freeze, 
provided the industrialists will assure 
us that they will charge to the people 
of this country only cost plus ten per 
cent, and nothing moje. Why should 
the Planning Commission not tell the 
industrialists of this country that they 
must charge only cost plus ten per 
cent, and nothing more and that sacri­
fice is called for from the industrialists, 
of the country.

Shri Kamath: A sporting offer.
Shri Goenka (Madras): That wUl

come next.
Shri Venkataramaa: I can tell you, 

Sir. that when this offer is made they 
will find so many subterfuges to get 
over it by inflating cost. I know the 
way in which some of the companies 
balance sheets are prepared. We know 
how the costs are really exaggera^ 
and at top levels phenomenally h^h 
salaries are paid with the result that 
in cakulating the cost, the W l  cost 
is not brought forth, but an inflate 
cost Is brought forth. If they would

ifc 11 II I— Mifl nvADftred to

charge cost plus ten per cent, labour 
in this country will be Quite prepared 
to have a wage freeze. As long as 
you cannot pin down the industrialist 
to this, it is wrong, it is immoral, it 
is unjust for the Planning Commission 
to say that there should be a wage 
freeze in this country.

Another suggestion which is very 
often made is: you produce more and 
you will get more. Production must 
come before distribution. This is a 
fallacious argument, except in text­
books on Economics where the chap­
ter on production comes before the 
chapter on distribution. Production 
and distribution are simultaneous pro­
cesses. Ultimate distribution does 
not take place alter the product is 
manufactured, sold and the money is 
distributed. In the very process of 
production distribution takes place. 
In the very process of producing com­
modities, wages have to be paid, in­
terests are paid and several factors of 
production are given their due re­

, muneration. In order to increase that 
very production. Sir, wages should be 
paid at the very stage at which pro­
duction takes place, so that there 
may be increased production and in­
creased activity. To say that you 
produce more and then ask for more 
is Just to hood-wink the people.

Now I want to confine the rest of 
my remarks to agriculture. Unless 
there is a radic^ change in the hold­
ings and tenure, you are not likely to 
increase production in agriculture. The 
first step has been taken and it has 
been welcomed all over the country— 
that is the abolition of the zamindari. 
But after having abolished zamindari 
we have created another class of 
zamindars of the same kind as we have 
had in the past. I know of several 
tenants who hold 2,000 and 3,000 
acres and who on the abolition of 
zamindaris have become much bitfger 
zamindars whom you have abolished. 
My point is this. ^In order to increase 
production you must first of all define 
what an economic land-holding is. 
That economic holding should not be 
partible. ./ People say that under the 
system of Hindu Law it will not be 
possible to fix an economic holding, 
because the sons can go to a court 
and ask for partition. Sir, it is an 
incorrect appreciation of the law. 
There is an understaifding that a 
house cannot be broken into several 
parts; according to the law of parti­
tion the house will have to be sold 
and the money distributed among the 
people. Likewise an economic nold  ̂
ing may be determined by the Grov- 
emment and the Planning Commission 
and it may be made impartible. It
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there is a dispute among the several 
shareholders, they may go to a court 
and have the economic holding sold 
and jthe money distributed among 
them. Unless you determine an econo* 
mic holding and see that no holding 
in the country goes below that 
standard, you are not likely to in­
crease production.

The second thing is that you must 
have a ceiling on land-holding. The 
Madras Committee which went into 
the land revenue and other allied 
problems recently reported that the 
maximum area of land that can be 
held by a person should be something 
in the nature of 50 acres. They say 
that the land revenue payable on that 
should not exceed Rs. 250 which 
works out roughly to 50 acres. My 
suggestion is this. pLJnless you fix a 
ceiling on land-holding, and unless 
the excess holding of those persons is 
transferred to permanent tenants, you 
are not likely to create an enthusiasm 
among the cultivators to improve the 
land. What now happens is that ten­
ants are holciing land at will and they 
have no inclination to improve the 
holdings, or increase production. That 
can only be done if you give security 
of tenure to the tenant.^

The third and the most important 
suggestion I want to make is this. 
Unless we tackle the problem of under- 
emplojmnent in agticulture the 
standard of life cannot be improved. 
The agricultural labour as well as the 
agriculturist has work throughout the 
year, but by fits and starts. It is not 
as if that he works for four months 
continuously in a year and then for 
the eight months he is unemployed. 
If it were so, it would be possible for 
him to go to some other place nnd try 
to eke out a living. On the contrary 
what happens is that he has to stay 
in his village; he^has to work off and 
on by fits and, starts and it is spread 
all over the year. There may be one 
or two months after the harvest when 
he has no work. But even during 
that time he has to attend to reclama­
tion work in his field, do the fencing 
and other things necessary for the 
next agricultural season. It is, there­
fore, not possible to transplant that 
labourer to some other place. The 
best way to improve his standard of 
life is to ftnd him some subsidiary 
occupation. The Planning Commis­
sion report says that rural cottage in ­
dustries and subsidiary occupations 
like khndU palm rrur making, blanket 
makinjr etc., should be introduced and 
that ♦he second report would give 
more details about it.

Sir, I want to lay greater emphasis 
on this and suggest that non-compet­

ing industries like poultry farming, 
aoii making, button manufacture cud 
industries like that which can be start­
ed wthout the aid of power and 
machinery should form the most im­
portant items of the Plan. I would 
have much desired that the First Five 
Year Plan had laid greater emphasis 
on this; but I am sorry to And that 
they have been relegated to the next 
report.

I think, Sir, on the whole, the Plan­
ning Commission have approached 
this problem with a very wrong bias 
towards labour. They have not ade­
quately understood the enormous en­
ergy toat could be released by a pro­
per handling of the masses. I feel 
therefore that in the final r e p o r t  
which they bring out they will try to 
give labour a square deal and see that 
it is assured of the elementary rights 
for which we are all fighting.

Shrimali Durgabai (Madras): Sir. I 
rise to welcome the Draft Plan as it 
has been before the House, I welcome 
it because I know that this Draft Plan 
is the result of a genuine effort on the 
part of the members of the Planning 
Commission in the direction of recon­
struction of the State. I also con- 
gratulefte the members of the Commis­
sion who have spared no pains in pro­
ducing this report which would form 
the basis for the future development 
plans of this country. While doing so 
[ would like.to stress upon one or two 
aspects which I feel should be given 
emphasis. One thing is yesterday 
when I was listening to the hon. the 
Prime Minister I yjas very much dis­
appointed when he expressed regret 
that full recognition or full'citect .could 
not be given to .the matter of platnning 
education in this country, I am sure 
that this report is sought to be made 
in the light of giving effect to certain 
directive principles of State policy 
which have been laid down in the Con­
stitution. It is rightly done so. I 
remember the days when the Consti­
tution was in the making when the 
directive principles of State policy were 
incorporated in the Constitution. More 
thartj one Member asked whether it 
would only be a pious declaration, be­
cause everybody knew that the direc­
tive principles of State policy have no 
justiciability about them. It was, how­
ever, stressed that even though they 
have not got any sanction behind them 
in thsPt they could not be enforced 
through the force of law recognition 
should be given to them and there; 
should be a genuine effort on the parti 
of the Government of the day to give) 
full recognition to these principles. It| 
was also suggested that once in two or 
three years, if not at the end of every
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year, there should be a full report as 
to how the principles could be worked 
and with whert results. But this amend­
ment could not be accepted then be­
cause it was thought that certainly in 
practice it would be done.

The Planning Commission has been 
set about to work out those directive 
principles of State policy. And one of 
the directive principles of State policy 
is education—free and compulsory 
educartion at least for children up to 
aome age. I want to know what has 
been done in that direction, apart from 
'giving full recognition to this principle. 
But as the Prime Minister himself has 
admitted, for any kind of development, 
intellectual or otherwise, the education 
in this country has to be fully brought 
into recognition and efforts should be 
made in that direction. The Prime 
Minister yesterday asked in his speech, 
“How could it be done? What is it 
that you want us to do? Are we to 
give up some of the river valley 
schemes which are meant to give us 
immediately food and other things?” I 
do not think that to be able to find 
the necessafry funds for education it 
will be necessary to give up some of 
the river valley projects or any other 
development schemes. But I feel that 
much of the money is going to be 
wasted. And waste could be eliminat­
ed. ^Funds should be properly and 
evenly distributed. Without having 
the necessity of giving up any of those 
other things certainly money could be 
found in the cause of the elemenfary 
right of the children and the women of 
this country both in th« matter of 
education and health)

Having said that I would like to draw 
the attention of the members of the 
Planning Commission particularly to 
this aspect. I find an omission in the 
report. The present sketch of the 
Planning Commission does not make it 
clear whether the Plan is bas^ on a. 
family unit or an individual unit. The’ 
hon. Member who has just spoken be­
fore me has voiced forth the feelings 
of labour. But I stand here to voice 
forth the feelings of women also parti­
cularly—because I do not claim to be 
only a worker in the feminine cause In 
this country. But I will certainly have 
to draw attention to this asp^t, 
to what has been done afnd what has 
not been done. Mv feeling is that the 
point is not made clear whether the plan 
in based on a family unit or an indivi­
dual unit. The hon. the Prime 
Minister’s address yesterday gave the 
feeling thfft it takes note of every work­
ing hftnd in the country, irrespective of 
■ex. But there appears to be some

difference of opinion among the 
Members—I do not know, among even 
the noembers of the Planning TT:3m^s- 
sion—about this particular matter. 
Perhaps there is a feeling among the 
Members that in the afgricultoral 
economy it is not possible to plan on 
the basis of an individual unit.

In this background I would like to 
urge before the House that the status 
of women in the present economic set­
up of India is chaotic due to the period 
of transition from agricultural economy 
to industrialisaftion. The Indian system 
of Ufe is based on the family unit, 
resulting in no recognition of the work 
done by the woman. She is not con­
sidered as a productive unit at all. So 
her contribution to the society is not 
taken account of or recognizcd by the 
State. Women of this country would 
appreciate the removal of this kind of 
ambiguous position with regard to thair 
status. They would appreciate a definite 
declaration here and now on th2 basic 
policies of this Plan about this question 
as it vitally aflects fheir status in the 
country. The Nartional Planning Com­
mittee of the Indian National Congress 
in 1937 recommended that the future 
plan should be based on individual unit 
and if that is done her work in the 
home will also be considered as produc­
tive unit of the economic order and 
she will get the necessary protection, 
amenities etc. Our Constitution pro­
vides equafl status for all and no dis­
crimination. If in the economic plan 
the family unit is taken note of it goes 
against the spirit and the letter of the 
Constitution, because it limits the res­
ponsibility of the Government to pro­
vide work for men only. Naturally the 
others are considered as dependents. 
The woman’s status will continue to be 
like chattel as long as she is not 
recognized as an economic unit of 
society. We realize that the present 
economic conditions of this country 
will not permit us to give full imple­
mentation of the Plan on the basis of 
individual unit. But the principle that 
every able-bodied person should >»̂ ork, 
irrespective of sex should be given full 
recognition now. For the recognition 
of the principle here and now and its 
acceptance would meem giving her the 
status of a productive worker and she 
will no longer be considered as unpro­
ductive labour. This ch îftge in the 
basic economic policy will effectively 
influence the social structure of the 
present day society. One of the chief 
causes for polygamy among the masses 
today in this country is its econonlic 
value, because the wives provide cheap 
and free labour. Similarly, the tendency 
today of fixing the wages of a w >onan
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less them those ot a man for similar 
type of work, for a similar psriod will 
^ 0  have to be checked, and that 
should also be considered as important. 
Let it not be mistaken that thia is the 
demand of the educated women only 
or the women of the higher classes. 
The report of the Nsrtional Planning 
Committee stated that about 75 per 
cent, of the woman population is active 
participant in the economy of this 
country and she is an important con­
tributor in rural economy, in cottage 
industries etc. But her share is an sup­
plementary labour, not recognized by 
the society, much less by the Siote. 
We therefore ask that in the final report 
this question may be clarJLOed and 
accepted as one of the basic principles ; 
on which the Plan will develop. If 
than is done we will not mind the delay 
in realizing this goal. With these lew 
observations I welcome the report.

Shri Kamath: The House, Slr» Is
debating what may be briefly described 
srs ‘Man and Plan in India’ today. The 
Prime Minister speaking a few days 
ago at Lucknow or Kanpur or some­
where in Uttar Pradesh related the 
story of a wise man of China wno after 
providing jobs and occupartion to all his 
sons, made his good-for-nothing son a 
Minister. I do not know whether this 
observation of his applies to all 
Ministers including the Prime Minister 
himself. I am sure he was speaking 
more in jest than in earnest, but the 
translation of the Deputy Chairman of 
the Planning Commission, who was 
doing very good work as Deputy Chair­
man of the Planning Commission and 
who was discharging his duties splen­
didly, his translation to Minister­
ship has brought the story again to my 
mind: why when he found that he was 
doing very good work, he has been 
made a Minister in this House. Dr. 
Ambedkar’s statement the other day 
referred to this point also. I do not 
know how ferr he was stating the exact 
truth, but he said that when he was 
appointed a Minister five years ago, 
the Prime Minister promised to put him 
in charge of planning. But later on 
when the Planning Commission actually 
CBfme into being, he was left out. Now 
today, we have a new Minister of Plan­
ning and Dr. Ambedkar who might 
have been a Minister is out of the 
picture. I am not quarrelling with the 
personnel of the Planning Commission 
but this stoiy related by the Prime 
Minister in UJ*. that only good-for- 
notoing people should »be Ministers 
maxes me wonder as to why so many 
members of the Planning Commission 
are our Ministers. The Finance 
Minister was a member first of the 
Planning Commission and then became

the Finance Minister, but Dr. yjohn 
Matthai was Minister here first and 
then he was msKie a member of the
Planning Commission. Dr. John Matthai 
in a statement—not made here in the 
House, but made somewhere outside— 
did point out the differences thart he had 
with the Prime Minister on the ques­
tion of planning. He said......

Mr. Deputy-Speaker: Would it not
be more profitable to go into the details?

8hrl Kamath: Into the Plan itself? 
1 am giving the background of the 
Planning Commission and if time per­
mits, I will certainly speak about it.

Mr. Deputy-Speaker: It might become 
the Spanish building.

Sardar Sochet Singh (P.EJ’ .S.U.): We 
are discussing planners and not plan­
ning.

Shri Kamath: If you so desire, Sir, 
I shall come straight to the Planning 
Commission and the plan itself. The 
Prime Minister yesterday told us that 
he hafs been associated with this plan­
ning business in several ways and for 
a long time. I too, in my humble 
capacity was associated with the Plan­
ning Committee of which he was the 
Chairman and I, for sr brief period of 
six months was the Secretary of the 
Planning Committee- Later on due to 
unfortunate differences between myself 
and the Prime Minister on political 
issues, especially the desirability of my 
taking part in afctive politics while 
being a Secretary of the Planning Com­
mittee,—on that issue I different from 
him, I was made to resign. That was 
ij? ^̂ 39 and afterwards Prof.
K. T. Shah did splendid work stnd 
rendered yeoman service as honorary 
^ cre^ ry  of the Planning Committee. 
It pained me therefore to see that an 
wonomist and a man of no mean parts 
in other respects also, who had worked 
at planning for over ten years was 
completely left out of the picture when 
the Planning Commission came into 
being. (Interruption.) I am very posi- 
tiye on that point and at no stage of 
the lauuurs of the Planning Commis­
sion was he even consulted by the 
P ly in g  Commission, but only lately 

question at a meet- 
Prnf liT Planmng Forum as to why

approach was made to him 
and I do not know what the result has 
been ultimate^. Perhaps the hon. Shri 
N^da will throw some light on thi<i 
later on. I w m  also Dain^ in!? 
^at a man of tro stature of Mr. J C

Gandblan view of planning, who holds 
very strong vlews'̂ on tSS m . ^
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planning—they might be radically 
diHerent from those of the planners 
themselves, of the Planning Conunla- 

. Sion itself—why he too was not invited 
i to play an afctive part in the formula-
■ tion of the Plan...... (Interruption.) I

know that he was consulted later on 
and his views were obtained, but when 
1 spoke to him some time ago, he 
thought tl^t he might have contributed 
more if he had been consulted at the 
outset and herd taken an active part in 
the formulation of the Plan.

In any case, I am happy that this 
move which was initiated by Netaji 
Subhas Bose in 1938—he set up the 
Planning Committee in September, 1938 
with a conference of Industrisfl 
Ministers of the various State Govern­
ments at that time and offered the 
Chairmanship to our present Pnme 
Minister, who very graciously accepted 
it—I am glad that this move, this idea 
has borne fruit and though the Plan 
may not be wholly satisfactory and 
may not be quite acceptable to all, yet 
it has produced something which is 
caparble of improvement and I hope fhe 
planners themselves are keeping their 
minds open for the improvement of 
the Plan if Parliament and the nation 
deem it necessary.

To my mind, Sir, the vital problems 
of India today are the solution of 
hunger of the masses afnd the provision 
of work for the teeming millions. That 
to my mind comprises in a nut-shell 
the variegated kaleidoscopic picti^e 
which confronts us today in India. 
How will you feed the hungry and how 
will you provide work for the unem­
ployed and the unemployable? Though 
the Prime Minister said theft there, is 
a tendency in us—almost all of us— 
towards physical and mental inertia, I 
think personally that the people cannot 
be held wholly responsible for display­
ing such a mentality. The Draft Plan 
placed before Parliament does not deal 
adequately with the problem of creat­
ing the necessary psychological 
atmosphere for working out the Plan. 
That is to my mind the basis on which 
any plan can fructify. Without creat­
ing the psychological atmosphere and 
without providing the psychological 
motives or incentives to the plan, no 
Plan or planners can enlist the co­
operation of the people in India. What 
is it that makes the people—I would 
not say ‘withhold* but not offer their 
whole-hearted co-ope|ition to the Gov­
ernment of the present day? I know 
that Government is battling, has 
battled and still battling against heavy 
odds in our country, odds that have

resulted or have flown from war a^d 
from partition. We are not yet out 
of the wood; we are still struggling 
with a number of problems. But, I 
am constrained to say that the con­
fidence of people in the Government 
hfts been shaken, I will not say very 
badly shaken, but it has been shaken 
owing to a series of events and deve­
lopments in the last two or three years. 
I will only refer to a few.
12 Noon

The Government made a number of 
promises on very vital issues. One 
such issue is the self-sufficiency in food»
I remember the Prime Minister telling 
this House 18 months ago or two years 
ffgo that whatever happens, famine, 
drought, excessive rain or any other 
factor, whatever it may be, we shall be 
self-sufficient in food by March, 1952. 
Now, the Planning Commission Kas 
come forward and laid the ghost of 
self-sufficiency. They say that it is not 
practicable ^nd we shall have to im­
port at leart for five years if not longer. 
That certainly made the people wonder 
what Government means by their 
selemn promises. Then, Sir, coming to 
a very different matter, the Hindu Code 
Bill, w ^ t  did the Prime Minister say?

by the Hindu Code Bill. .

5 -  (Assam) rWhat has Hindu Code to do with 
planning?

Shri Kamath: Whatever may be the 
views of us Members about it, “we 
stand or fall by it” said the Prime 
Mmister. Nothing has happened. The 
Government still stands all right..........

M r Deputy-Speaker: Is that part of 
this Plan?

Shri Kamath: I am dealing with the 
psychological approach to planning and 
why the confidence of the people in the 
G^emment has been shaken. It is 
difiacult to change the psychology of 
the people without outstanding achieve­
ments.

Then, Sir, take the matter of elec­
tions. Elections were promised in 1950, 
but.............

Mr. Dewtr-Speaker; I am afraid, 
this may be very good. Otherwise, are 
we goin* Into jfll that so far as this 
planning is concemM? I am not able 
to fQllow the rcieMancy of elections 
with respect to tilis planning.

Satdar Socliet glagh: The Hindu
Code Bill Is concerned with lodal 
planning and elections with pcditlcal
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planning of the country. It is plan­
ning all the siame.

Shri Kamath: I am sorry I have not 
been able to make myself understood 
by you. I am not going into the 
details of the economies, the facts and 
figures of the Plan about which my 
colle^rgues have spoken. 1 am confin­
ing myself to two or thre^ salient 
features. The first essential to my 
mind is there must be the necessary 
psychological atmosphere in the coun­
try. Without that, people will not co­
operate. Why do the people not co­
operate? These are the reasons, I feel. 
The people's confidence in the Govern­
ment has been shaken. The Prime 
Minister said yesterdfty, *We want 
public co-operation*. Why is public 
co-operation not forthcoming? These 
are the reasons why public co-opera­
tion is not forthcoming. What hap­
pened to the promises held out by the 
non. Minister Shri Hare Krushna 
Mahtab? The ever-receding dhoti 
and sari were dangled before the eyes 
of the people but no dhotis or saris 
are sufficiently available. It was said 
that dhotis and saris would flood the 
market; but every day the position is 
receding. These are fit few instances. 
I do not want to multiply them. The 
House was promised house® by the 
Health Minister; I do not want to 
refer to that. .

The Prime Minister referred to the 
money part of this Planning business.

Mr. Di^Hity-Speaker: The hon.
Member has two minutes more.

Shri Kamath: I started at 11-52.
Mr. Depnty-Speaker: The hon.

Member started at 11-50.
Shri Kamath: 11-52, I am sure.

Mr. Deputy-Speaker: I have noted 
it as 11-50. Anyway, he mâ y have 
two more minutes.

Shri Kamath: The Prime Minister 
said that money is an 
I agree entirely. But. the other asp«t
of the picture with regard to we
^rarian problem in the country has 
not been very well or completely 
visualised by the Planning Comrms- 
sion. The report on agrarian policy 
is. to my mind, confusing and contra­
dictory. Laying emphasis on the 
economic holdings as the root of the 
agrarian problems here, the Commitf- 
3ion recommends that a substantial 
Increase in the size of a unit of pro­
duction can be brought a>>ut by (0 
nationalising the land «nd mjfclng it 
available for collective cultivation, (ii)

placing a ceiling on existing holdings  ̂
and distributing all the siurplus land 
for individual or co-operflftive cultiva­
tion, and (iii) inducing small farmers- 
to form co-operative farming societies 
and (iv) taking the village as a whole 
as the unit of co-operative manage­
ment. Assuming all this, the Commis­
sion however refecti the nationalisa­
tion of land as an impracticable pro­
position. It is true that the Consti­
tution stands in the wary. As the
Prime Minister said, we have to work 
within the four comers of the Consti­
tution. But, the Planning Commis­
sion, consisting as it does, of wise and 
experienced men could have pointed 
out how the Constitution stands in the 
way, what are the constitutional
hurdles and they could have made sug­
gestions in their report as to what
amendments of the Constitution would 
be necessary to get over the hurdles. 
Certainly, the Prime Minister, who, I 
am sure, is anxious to solve the 
agrarian problem in this country, 
would have taken steps to implement 
the suggestions of the Planning Com­
mission in this regard.

Shri B. Das (Orissa): Will you give 
us your solution to it?

Shri Kamath: If the Planning Com­
mission accepts their own premises, 
they mutft follow it up by nationalisa­
tion of land. Otherwise they cannot 
solve the agrariam problem as they 
visualize it.

Shri B. Das: What is your plan?
Shri Kamath: The Planning Com* 

mjs^on has to produce the plan. Then, 
my hon. friend Mrs. Duj^gabai referred 
to the unproductive character oi 
women. I think she has stated any­
thing but the truth. Every one well 
knows that woman has produced as 
much as man, if not more» in our coun^ 
try. She need not be under any appre-' 
hension that the co-operation oi 
women wiU not be enlisted for the 
fulfilment of the Pl̂ fn in our country.

Then the Prime Minister made a 
mstmction between money and wealth.

necessary because, 
wealth, as he said, is the fruit ô  
labour, and money fs after fOl some 
thing ephemeral, flimsv which can hi 
seated and destroyed by man. Thi 
Isopanishad refers to this and says:

IHiranmayena pCLthrma sathyasya- 
pihitam mukham'] j

Even truth is hidden, suppressed bj 
gold. That is one intenpretation pû  
upon that “



«I4l Motion tt Five Year Plan 16 OCTOBER 1951 Motion re Five Year Plan 61i2

Shrl A. C. Gnl» (West Bengal): That
is not correct.

Shrl Kamath: Hiranya is gold. Any- 
wa-y, that is my interpretation.

Shri A. C. Gnha: Even if we accept 
Dr. Rabindranath Tagore’a interpreta­
tion, that is tar from correct.

Shri Kamath: Rabindra Nath
Tagore's is not the last word in the 
interpretation of the Upanishads,

A modern poet has said:

[Sarve gunah Kanchanam 
asrayanthe]

Even our plan will have to xake the 
usraya of kanchana. But it is very 
necessary before you proceed further 
with the implementation of the Plan, 
that you should discard the idea that 
money is the first thing. Though the 
Prime Minister made it clearr yesterday 
that he has respect for money and 
philosophy, I think he has more res­
pect for philosophy than for money. 
That is quite clear from his speech 
yesterday. We must lay emphasis on 
the works, the labour of men and 
women, and we must enlist their co­
operation by creating the necessary 
psychological atmosphere which is 
lacking today.

It is unfortunate that the Planniiig 
Commission has made no reference to 
one of our great productive sources of 
revenue, that is, foreign trade. The 
State Trading Committee of which my 
hon. friend Dr. Deshmukh >vas the 
Chairman and of which I had the 
honour to be a Member, went deep 
into this matter and made concrete 
suggestions about foreign trade. That 
has been lost sight of by the Planning 
Commission.

Shri Goenka: They have not lost
sight of it.

Shri Kamath: They may have
glanced at it, cast a side glance. They  ̂
have not dealt with as adequately as * 
they should have done.

One last word. Sir, and I have done. 
But before I pass on to that, the State 
Trading Committee had also made a 
concrete suuestion about the J^uilding 
up of a cadre of industrial and econo­
mic eervAce. The Planning Commis­
sion shotdd have examined this matter 
and said how far it is necessary and 
desirable or essential to build up, just 
like the All India Administrative Ser­
vice and the All India Police Service,

\ an All India Industrial Service and All

India Economic Service. 'That would 
have been a very interesting point to 
go into. But the Planning Commis­
sion. in spite of the fact that it con­
tained one or two industrial and econo­
mic experts did not deal with that 
matter at all.

Before I sit down, I want to refer to 
one more point. The Prime Minister 
observed that it is difficult to intro­
duce an element of compulsion in 
democratic planning. Theft is true as 
far as it goes. But who dare say that 
today, at any rate in the transitional 
period, we here in this coiintry are 
observing cent, per cent, the tenets &nd 
the principles of democracy? I for one 
will not Say that, and if to implement 
this Plan or any other plan of national 
welfare, to increase the standard of 
living of the people and to advance 
the country as a whole, and to ?nake 
it happy and prosperous, the Prime 
Minister wants more power. I am sure 
the nation will not grudge to confer /  
more DOwer on Government, provided 
the nation is convinced that this power 
is going to be utilised to the best 
advantage of the people. 1 for one 
am not opposed to what is commonly 
or sometimes lightly called democratic 
dictatorship, but..........

The Minister of State for Finance 
(Shri Tyagi): I am glad.

Shri Kamath: There Is a big **But” 
though Mr. Tyagi may be glad; ai>d 
there is this snag about it, that the 
dictator must know where he is going. 
He must know his own mind and not 
be misled or led by others. He must 
be able to make up his mind and not 
vacillate. That is essential for all 
good dictators. He should be able to 
think and plan and make up his mind, 
and then stick to his plan and not 
make pronouncements from time to 
time which are not later on fulfilled 
or implemented, for thereby the 
people’s confidence is shaken. I would 
only say that it is wrong and......

Shri J. R. Kapoor (Uttar Pradesh):
A democratic mind is receptive also.

Shri kamath: It may be receptive 
all right; but once you have made up 
your mind, you must stick to that and 
not go on changing it every other day.

One last point and it is this. Sir, 
hunger is the biggest problem and as 
the old Sanskrit sajrlng puts it:

!T TTTJT
[Buhhukshitah karoU kim na 

papam.]

It is wrong to divert the people*s atten­
tion from this main problem—the 
hunger problem. ThsPt is the crux of 
all problems in India today. It is no
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Ufe diverting the mind of the people 
from that by «aying that we have got 
some other and bigger problems or 
dangers, that communalism is there 
which is a greater problem. That, to 
my mind seems to be wrong. Com­
munalism also may at times result 
from hunger of the people. When 
hungry the people may do anything. 
It is wrong to say that today Indians 
problem is communal. This communal 
problem has been solved long ogo in 
our country. There is no communal 
problem now. Nobody dare raise ihe 
communal cry in Indicf now, it is only 
the manufacture of some people's 
minds. But unless and until Ihis pro­
blem of hunger is solved, no other pro­
blem will be solved. It is no .ise tel­
ling the people that your enemy is the 
communal devil or bof?ey. That is 
totaUy wrong and misleading, and it is 
a dangerous thing. Government must 
apply itself first to solving the agrsfrian 
and food problem. India is an agri­
cultural country and the agrarian pro­
blem must be solved, and if more 

^ power is wanted to solve this problem, 
1 if the people are convinced about it, 

they will not refuse it. If the people 
arre convinced that Government have 
a mind and a will to solve this pro­
blem, they will not refuse to /?ive Gk)v- 
emment more power, if more power 
be necessary for the task. But if there 
i«f not this will, and if the power is 
given it is of no avail, because the 
holder of the power is impotent. There­
fore, I say it is no use saying that the 
Constitution stands in our way. You 
can amend the Constitution if it stands 
in the way of your solving this pro­
blem. You can amend the article con­
cerned. Here is the Parliament which 
would give you ample power to solve 
thl5f vital agrarian problem. But the 
will is lacking in you, atid you do not 
want to do certfirin things anH tcke 
certain steps.

Therefore I would say that while Ihe 
plan has been drawn up by some wise 
men of India, though there could have 
been a few more wise men added to 
them,—I feel that, while the Plan has 
been the honest product of their un­
tiring efforts, the planners in the Com­
mission. hcrve not given adequate 
thought to the needs and conditions 
of our country, and to that extent it 
is unsuited to India of today.

The Parltomentory to the
Prime Mliil>ter (Prof. S. N. Mbhra):
Sir. I am afraid there are ccrtain un­
settling factors whiA came in the 
way of expression 'o f  my planned 
ideas now, particularly the speech 
of my hon. friend Shri Kamath. 
It seems that Mr. Kamath in his 
usual way, has a queer conception of

a planned economy covering 
thing under the sun, from the HinflU 
Code Bill to any remarit made &X 
Prime Minister in any one of the meet­
ings in UtUr Pradesh..........

SOiri Kamath: No. you have mis­
understood me.

om# a IL Mishra: Apart from thê  
reflections of Shri kamath, there is

conform to the time-limit.
When I was thinking of speakiiig on 

th^MMrt of the Planning Commission

Alexandria about which it was said. 
“If it agrees with the

Xtiywfy! ?d o  I S
fhJt^DoStiori and I do not think any-

afternoon.
I am glad that the present Parlia­

ment is now breaking -after the Plan-
TOO.? Is

S T a  few I would like to recaU in

manv persons here—how in tne leexn 
of the opposition, not only of 
Interests but also of one of the 
bers of * the Government particiHarly 
of the ex-Finance Minister, the 
ning Commission contii^ed 
and it has, after a short period of one 
and a half ye^rs been able to give not 
only this-Plan, but also the Colomto 
Plan of cooperative development of 
South-East Asia. In this view of the 
matter. I think, we are 
for some time, leavmg a greart legacy 
to the nation. And I think, from n o ^  
a clear lead has been given to the 
country that economic decisions would 
nSt be made in the separate autono­
mous cells of different individuals, but 
they will be made on the scale of the- 
nartion and for the servl<» 
munity. So it is in that respert that 
I look upon this Plan as a sreat hera d 
for t f»  future. It not an end in 
itself but It will certainly ret up> 
trends which wUl augur well tor the 
»'ountry. In my opinion, when lion. 
Members were speaking on this PlM, 
they were generally oblivioiw of the- 
background In which this Plan hst*:
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been conceived. Probably they were 
over-enthusiastic and so they lost si^ht 
of the socio-political background in 
which the Plan hai taken shape. 
Most of us, who are ĥ ere as a result 
of a political struggle, are ourselves 
ignorant of the socio-economic possi­
bilities of the political stMiggle which 
we had in this country. Although, I 
am one of the members of that party, 
which was mainly respon^ble fpr 
bringing independence to this country, 
I am not one of those who will forget 
for a moment that our great organisa­
tion was economically speaking, of a 
very heterogenous character and, 
therefore, I do suggest that we bad no 
clear-cut economic or social ideology. 
But it goes to the credit of our hon. 
Prime Minister, that he had been the 
progenitor of the idea of a planned 
economy in this country and in a way 
he has been the man who has furthered 
the cause of socialism in this country 
more than anybody else has ilone. In 
.spite of it we will have to reckon with 
this fact that the limited socio­
-economic possibilities of our political 
struggle were there and whan this 
Plan comes, it comes not on the crest 
of a great socio-economic idea but to 
some extent, in the trough of the 
socio-economic ideas. It is in that 
background that we have to look upon 
the report of the Commission. There­
fore, if any hon. Members ever thirk, 
•that this Commission’s report is the 
final thing, the best that could have 
been given to the country by the 
Government of Pandit Jawaharlal 
Nehru, then that is an incorrect im­
pression. It is for us to go ahead and 
forge the conditions in which a better 
plan could be presented to the coiuitry. 
^ d  if we do forge those conditions, I 
think we can take it for granted, that 
a better plan would be forthcoming.

In this connection, I would also like 
to refer to what some hon. Members 
have said about the constitutional 
limitations under which the Planning 
Commission had to work. I think 
probably those Members did not 
remember that it is they who are the 
masters of the Commission. The Com­
mission is not the master over our 
Parliameht. If there are I'onstitutlonal 
limitations our Parliament can legis­
late the amendments to the Constitu­
tion and itjivill be for the Commission 
as an instrument of this Parliament 
to carry them out. (Interruption,) 
Arc we going to take }t that the recom­
mendations even in regard to legisla­
tive enactments should come from the 
Planning Commission? I have the 

respect for the members pf 
the Commission, but I do not know

whether for their, legislative skiU or 
acumen we need give them a ^
It is lor us to da it. So the 
lutional limitations are there M 
our Planning Minister has always been 
w in B ^ H s  not the Constitution but 
the conditions that shape the Co^ti- 
tution that matter. Those conditions 
which went into the makmg of that 
Constitution still persist and so th^e 
can be no wishful get-away from tho^ 
conditions. Sir. if 1 can concretise the 
points ^aced before the Parliament in 
regard to the Commission, they we 
firstly, whether we approve of the 
democratic approach of the Planning 
Commissfon, secondly, whether we 
approve of the co-existence of the pri­
vate and public enterprise fitting into 
the total picture of the equalitarian 
society which we have in view and, 
thirdly, whether we approve of the 
co-operative village management in 
regard to land policy. These are the 
three points on which in the limited 
time, the House should concentrate and 
give its verdict. f

In ’ regard to the democrauc 
approach, I think it is a very fascinat­
ing subject, whether in an under­
developed country like India, a totali­
tarian approach or a democratic 
approach is necessary. It is a very 
pertinent discussion that could have 
been raised. But that discussion apart, 
in view of the democratic character of 
the Constitution we navo framed for 
the country we could not have adopted 
any ai^roach but a democratic one.
It is one of the limitations which have 
been imposed upon the Commission by 
the Constitution. But that fact not­
withstanding, there is another factor. 
Our whole history and traditions are 
such that we could not adopt any 
approach other than a democratic one.

In this connection I would submit, 
with all respect to the Commission, 
that a democratic approach does not 
mean waiting upon developments with­
out any initiative. It does not mean 
acceptfittice of the limitations with a 
certain sense of helplessness. It also 
does not mean that people themselves 
will work out their salvation in an 
under-developed country. They cannot 
be expected to raise themselves by 

. their boot-straps. After al!i in the 
given conditions it is only a section of 
the people who will have to do it. 
Even in Russia, Lenin always used to 
say that it is the middle class Intelli­
gentsia who will have to carry the 
message of the revolution to the rank 
and flip of labour. It is in that manner 
that I would like to submit to the Com­
mission to give due thought to this 
aspect of the larger question of 
approach.
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When I come to the co-existence of
the public and private eriterprrse in a
total picture of our national economy
I am reminded of the remarks of some
of my over-enthusiastic friends, who
time and again remind our Prime
Minister and our Planning Minister
about their ideas on nationalisation
which they used to express in the past.
They think that we have gone back on
our own words in regard to .nations-
lisation and that we are catering in
some way to the vested interests. I
do not think they are very practical or
realistic in their approach in this
regard. It is not a question of going
back upon our conception of nationa-
lisation but it is a matter of reckoning
with the hard realities that face us.
You. Sir. are aware as the Chsrirman
of the Estimates Committee and of the
other important Committees how some
of the public enterprises have not been
working to our satisfaction and it is,
therefore, no use asking us to take
"more on our shoulders. Let us
manage the affairs of our own home
well and then we shall interfere in
the homes of others. But let me not
be misunderstood. I do not consider
them as homes of others: all are
homes of the community. So far as
present circumstances go, we will have
to manage our own affairs' well and
only then we shall set an example to-
others. .

That apart, this approach that the
Commission has placed before us, the
approach of a mixed economy, is' not
a new approach. It is quite a realistic
approach and I think it is going to add
to our wealth and to our production.
I do not imagine for a moment that
any hon. Member in the House would
seriously suggest that the private
sector in this country can be scrapped
altogether. Apart from its utility in
the present set-up, there is also the
same question of constitutional limita-
tion. For that we will have to look
not to the Planning Commission but
again to ourselves and there is evidence
that when circumstances have com-
pelled us we have resorted to consti-
tutional amendments. But I think it
is no use doing that at +.he present
momen t. Even in Communist China, I
do not know whether my hon. :!'riend.,;
here are aware that, they have not
bidden goodbye to this mixed economy.
They are also working out a sort of
mixed economy in that country. But
as I have been saying there are mixed
economies and mixed economies in the
world. There is one sort of mixed
economy operating in the U.K. which
is under a capitalistic atmosphere.
There is another sort of mixed economy
working in China which is under a

socialistic atmosphere. We also in this
country have to determine whether
our mixed economy is going to work in
an atmosphere of socialism or in the
old traditional way.

Now I come to. another question
which 'is generally being raised, that
this Plan is based upon status quo,
that it sanctions the status quo. I do
not subscribe to that idea. I am
definitely of opinion that this Plan
rejects the stattl,s quo, that it (10es not
sanction the status quo. It tries to set
up trends in the society so that econo-
mic disparity may be reduced. We
have sufficient proofs of that. The
Commission has made definite recom-
mendations for legislative enactments,
for fiscal policy, for public investment
policy, so that economic disparities
may be removed in this country. What
are the recommendations in regard to
the abolition of zamindari, in regard
to the fixation 01 fair rent, in regard
to the substitution of usurious money-
lending by organised credit to the
people? Then, the progressive taxa-
tion, the death duties,-all these point
to the direction that economic dis-
parties in the country are going to be
reduced from now onwards. So I
think it is not true to say that this
Plan sanctions the status quo-it
definitely rejects the status quo. It
does n~t only attempt to correct the
inequalities of income as they arise,
but also to correct inequalities of
wealth as they exist, -and for that, I
think, we should be very thankful to
the Planning Commission.

Sir, as the first bell has rung I am
hurrying to my conclusion. I would
like to say something in regard to the
land policy on which, as one who is
concerned with land, I feel. I must
make a few observations. In regard
to the land policy it has been said that
nothing has been done towards putting
a ceiling over agricultural holdings. I
quite agree with the view that not only
in India but in the whole of Asia, the
crux of the problem lies ill the solution
of the land problem in a satisfactory
manner, and for that something
definite. and revolutionary should be
done. Otherwise, we run the risk of
going against the spirit of the times
and being swept away. But the point
is whether this question of redistri-
bution of land or of putting a ceiling
on land has been examined in its full-
est implications. On the' question of
redistribution of land I am one of
those who feel that it should be taken
up in right earnest. But what do
people mean by redistribution? Do
they mean the equal distribution of
land which exists in the country? If



this Plan would be placing before the
country.
The Minister of Finance (Shri C. D.

Deshmukh): I intervene in this debate
with the purpose of making some
objective observations' on the few
points that have been raised. I shall
not deal with philosophies or ideologies
or any other 'logies'. The first point
which I wish to make is a general one
and that is that this draft Plan has
been evolved at very gred't pressure,

- and it is an outline, and therefore
Members who expected to find every-
.thing spelt out there in full are bound'
to be disappointed.
Shri M. P. Mishra (Bihar): On a

point of information. In the Plan it-
self it has been mentioned that the
Chairman and the Finance Minister
had not enough time to take regular
part In the preparation of the report
or in its deliberations. I would like·
the Finance Minister to keep 'this in
mind and give his opinion or reply to
the points.

Shri Tyagi: That he knows.

Mr. Deputy-Speaker: The hon.
Member: need not mterrupt like this.

Shri C. D. Deshmukh: I do not kno .•v
what the implications of those observa-
tions are. It simply meant that there
is a residual discretion to examine the
Plan .in conjunction with the rest of
our colleagues in the Cabinet. That
does not mean that at least so far as
the Finance Minister is concerned he
is not responsible. for these provisional
conclusions: .in the earlier stages when
the economic background was being
examined the Finance Minister was
very closely associated with the deli-
berations.

Mr. Deputy-Speaker: Insinuations
may be avoided as far as possible.

Shri C. D. Deshmukh: And indeed
a Plan of this kind ann character
could not have been drawn UP without
active consultation with the Flnance
Minister. That would be obvious to
anyorie 'who has studied the Plan, As
I was saying, this is only a draft Plan
evolved at very great pressure. Also,
we recognise that it is not a completely
integrated Plan in the sense in which
such plans are understood in countries
(Interruption).

Mr. Deputy-Speaker: I am not going
to allow any interruption.

Shri C. D. Deshmukh: which are
blessed with a good statistical equip-
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that is their opinion, I do not know,
what will be the availability of Iand
per capita in this country. As y~u
know Sir the total acreage of land m
this 'cou~try is about 810 m~ll~on
acres out of which only .240 million
acres are cultivable. We me 35 r-rores
in this country; if we divide 240
million acres amongst the population
we know what would come to per
capita. If I reject that ~dea. and take
the suggestion that distribution should
be. per family, then what does It co~e
to? If we divide our entire population
\into units of families of five, there
'would be seven crores of families in
this country and even then we do not
find that we shall be conforming to the
slogans that are being repeated by
some of our socialist friends, of twenty
acres and a cow per head: will it come
to that? I am simply staggered l,y the
fantastic ideas that some people are
accustomed to having in this country.
If we go and approach the people we
must give them the facts too, and not
our' whims and caprices. As regards
the question of ceiling, there is a
demand that thirty acres must be' fixed
as the maximum. I am one of those
who will have no hesitation in express-
ing the completest unanimity of opino a
in this regard. But how are we going
to do that? A clear case for putting
a ceiling at" this level must be
established by facts, figures and
statistics. . But whenever we want to
bring- about a solution we are handi-
capped by the lack of f9cts, figures and
statistics. We will have to calculate
how many holdings there are in this
country which are over thirty acres,
per family, so. that the surplus land
available to the community for distri-
bution to landless labourers may be
calculated in advance. But we do not
have the figures in that regard. And
if you me going to fix any ceiling over
agricultural holdings, you will have to
fix a corresponding ceiling in the in-
dustrial sphere. It is not a ouestion
of viewing the whole thing in isclation-
there must be a corresponding ceiling
over all incomes including industrial.
If you have not the courage to do that,
and if you do not voice that opinion.
it is no use saying that there should
be a ceiling over agricultural holdings.

In the endj I should only say that
when people think of the Plan as not
enthusing the masses, I do really not
know in what sense they are talking.
Whether they think in terms of adjec-
tival or ideological superlatfves. In
my opinion if there is going to be any
enthusiasm in the country it will come
from -the sight of accomplishment that
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meat. For the purpose of an Lntegrat- 
•«d plan you require statistics of 
various kinds—n^ional income and its 
^distribution and all connected statistics 
— and some of the deficiencies from 
^hich we suffer could be gather^ 
irom paragraphs 38 and 39 of the 
l^ational Income Committee’s First 
Heport to which I shall merely refer 
jand which I shall not read out.

In regard to the genera* economic 
•background of the Plan, I am enturely 
^ t one with hon. Members who regard 
"black-marketing as one of the cankew 
in our present society. (Interruptior^* 
I think hon. Members would not be 
impatient. At least they might he^  
o f our plans for dealing with ii. The 
first observation I would like to make 
is that these phenomena cannot be 
xiealt with in a very short span of 
time. It is a long term measure to 
»eradicarte habits which have grown 
over the space of, shall we say, the 
last ten years. Gradually, we are 
tightening the many avenues along 
•which money finds its way to the black 
markets. We have amended the Com­
p a n y  Law. We are awaiting the 
report of the Expert Committee on 
'Company Law Amendment. Then the 
Act for the regulation and develop­
ment of industries ought to help us to 
ensure that money does not flow into 
fclack markets by way of unregulated 
prices. Hon. Members have seen the 
report of the Committee that had been 
appointed to advise on the an;endment 
of the stock exchange regulations. We 
have had an Act for regulating forward 
markets. So, in various ways we are 
tightening the screw and in the mean­
while, my hon. colleague is doing all 
lie can to encourage tax conscience 
and rectitude. I have every hope that 
these measures followed by more 
irigorous measures to be tafken in con­
sultation with the Planning Conunis- 
.sion would enable uf to bring this 
i>roblem under some kind of control.

That leads me to the next ciuestion 
and that is about the price level. On 
this, Mr. Krishnanand Rai expressed 
Tiimself very bitterly and Pandit 
*Kunzru with his usual urbanity. Apart 
trom general allegations, I do not 
Icnow that Mr. Krishnanand Rai has 
made any great point in regard to 
l^ ce  control or quoted any facts. It 
IS true that we have not been able to 
“hold the price level as well as we 
would have wished, but I think I can 
easily quote figures to ^how that taking 
everything into account we have done 
better than many countries in similar 
circumstances and indeed till recently 
there was definite evidence that the 
•price level was falling, as I had
290 P. 8. D.

ventured to anticipate some time in 
June.

Now, in regard to the pxwly 
cial aspect Mr. B. Das raised som*. 
issues JrtJout the sterling balances. 
The subject is so important and 
to so much misunderstandmg tnat i  
hope I will be forgiven if I dilate upon 
it a bit and quote certain 
Our sterling balances stood at £1,180 
million on the 15th August. 1 9 4 7 ^  
declined to £615 mllhon on 30th J ^ e . 
1949. This large drop of £545 niillion 
during a period of less than two yeOT 
was due to some special payments liije 
the payments we made to consolidate 
our pensionary liabilities; the pay^ 
ments we made in the transfer of 
sums due to Pakistan sfs her 
and certain sums paid to the UJu 
Government for military stores. Thew 
ad hoc payments amounted to as mucn 
as £361 million out of £545 million 
and the balance of £184 million was 
used for meeting the current deficit m 
our ba'lance of pajnnents during the 
period from 15th August, 1947 to 30tb 
June, 1949. As a result of liberi 
imports and slow off-take of oui 
exports, in the early part of 1949 o w  
balance of payments was heavily 
adverse and as a result we begun to 
run down our sterling balances. State
Eurchases of foodgrains also contri- 

uted to this result and the sterling 
balances which stood at £615 million 
on the 30th June, 1949 declined to 
£582 million on the 2nd September,
1949. That is the least figure on 
record. Since then, thanks to the 
devaluation and the restraints placed 
on imports, our external balance* 
began to rise and we reached the 
figure of £622 hiillion on the 80th June
1950. Of this amount, under existing 
agreements we could have drawn a 
total of as much as £118 million up to 
30th June, 1951, leaving* a balance of 
£504 million, but since the beginning 
of July, 1950, the balances began to 
decline as a result of food purchase 
increases and the liberalisation of 
imports to meet essential needs. So. 
it was on the basis of the position as 
on the 30th June, 1950 that proposala 
for the extension of the sterling 
balances agreement after the 30th June  ̂
1951 were formulated. It was con­
sidered thart out of the estimated 
amount of £504 million left on the 30th 
June, 1951, something like £.300 would 
be needed as a currency and foreign 
exchange reserve and for meeting cer­
tain other demands. The Colombo 
Plan which was drawn up at about 
this time therefore stipulated a release 
of £210 million over a period of six 
years. The discussions which took 
place in September, 1950 between tbe 
U.K. Chancellor of the Exchequer

1
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arid myself provided therefore for an 
annual release of £35 million over a 
period of six years beginning from 1st 
July, 1951. You can add up and And 
that after allowing for the currcncy 
reserve there would have been hardly 
anything left of the sterling balances 
or the sterling balances problem. In 
the first three months of 1950-51, as I 
said, the sterling balances were declin­
ing. At the end of September, 1950, 
favourable external factors came into 
operation as a result of the Korean 
war and they began to influence our 
balance of payments after that date. 
There was a l£frge demand for our 
export commodities, especially cotton 
and jute textiles. On the import side, 
although the licensing restrictions were 
relaxed, difficulties of obtaining goods, 
more especially raw materials, reduced 
our bill on imports and the sterling 
balances therefore began to rise amd 
reached a peak Agure of £661 million 
on the 4th May, 1951. After that date, 
the purchase of raw jute from Pakistan 
which was then a part of the sterling 
area for us under our agreement was 
an important factor which resulted In 
a reduction of the sterling balances. 
Now the figure for the 30th June, 1951 
was £643 million. This included a 
free balanse of nearly £90 million. 
According to the understanding reached 
with the U.K. Government we can 
draw up to £300 million over a period 
of the next six years and that is an 
important point. Over a period of 
next six years we can draw £300 
million, that is to say, about 400 crores, 
leaving a balance of about £343 million 
which is more or less what we want 
as currency reserve.

Now the House will be glad to know 
that as a result of further discussions 
it has now been agreed that ar sum 
of £310 million out of this amount 
would be transferred to our No. I 
Account and held as a currency re.serve 
to be drawn upon only in an emergency. 
Now, therefore, the sum total is that 
large portions of our blocked balances 
have been unblocked and what 
remains in the blocked account î  more 
or less equivalent to the amount which 
we are entitled to draw over a period 
of six years. It would be clear that 
perhaps at the end of six years there 
would be practically no balance left 
in our blocked account and as I said 
there will be nothing left I hope, if 
conditions, f^ a in  as they are, of the 
sterling balance problem.

Slirt B. Das: All the same United 
Kingdom is enjoying the benefits! of 
that balance for the next six years.

Shri C. D. Deshmukh: There is no­
way of avoiding that. As long as 
under our law we have to hold some 
of'our currency backing in foreign 
securities, it will remain in one form 
or another, either U.K. will enjoy it or 
some other country will enjoy it. We 
cannot hold all our currency reserve 
in gold. ^
. Shri Biswanath Das (Orissa): I am 

thankful for the information given to> 
my query on sterling balances. May 
I know the date of this decision, be­
cause I was apprehensive of the capa­
city of Britain, particularly in the 
face of her present difficulties.

Shri C. D. Deshmukh: It has been: 
recently agreed. The date of the deci­
sion is just last month.

Shri Kamath: I hope Government 
will stand up to the British Tories, if 
they come to power.

Shri C. D. Deshmukh: We hope to do- 
our best. I am not losing heart.

I now come to another financial 
question which was raised by 
Mr. Biswanath Daps and that was about 
State contributions. I do not quite 
know what his difficulty was. His idea 
or his philosophy seemed to be that 
the Centre should draw up the plan 
both for the Centre and the States and. 
finance it both for itself and the States, 
—or aft least in the case of some of 
the poor ones. Actually, so far as the* 
State plans are concerned, it is obvious 
that the onus of financing plans must 
primarily fall on the States. It is true 
that the Planning Commission has 
afssumed certain figures of sssistance, 
in order to be able to draw up a plan 
at aU. Those assumptions are based 
on the best information that they could 
get and the best judgment that they 
could form, but it does not and cannot 
commit the Finance Ministry in the 
nature of things, because the Centre’s 
capacity to advance that aid either in 
the form of a grant or a loan would 
depend on a number of factors—their 
own revenue surplus, the progress of 
their own unavoidafble expendit\ire; 
the reactions of the money market and 
so on and so forth. That position has 
been made clear to the States. So far 
as Orissa is concerned, I think Mr. 
Biswanath Dees would be surprised at 
the generosity which has been implied  ̂
so to speak in the proposals of the' 
Planning Commission. In the draft 
outline of the Five Year Plan the- 
figure of development expenditure 
assumed for Orissa is Rs. 15 crores and 
out of this the assistance from the*
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Centre is assumed tc be Rs. ten crores.
So thsrt if Orissa is to proceed on this 
Plan .they would have to raise a 
revenue surplus of Rs. five crores, as 
against something under one crore 
which they have agreed to do during 
the discussions. These discussions sre 
continuing and 1 have been informed 
that preliminary ta*lks show that this 
target may not prove to be unattain­
able.

Now, the Orissa Plan of Rs. 15 crores, 
so to speak without any commitment 
bn the part of the Finance Ministry, 
but based on the best judgment, com­
p a r e s - fo llo w s  with the plans of 
other smaller States:

Assam Rs. 12*5 crores 
Punjab Rs. 15-5 crores 
Rajasthan Rs. 15*2 crorcs 
Madhya Bharat Rs. 22 0 crores.

It should be remembered that Orissa 
and Punjab get in addition the bene­
fits of Hirakud and Bhakra-Nangal pro­
jects respectively and the sums in­
volved in those projects are very, very 
considerable. We do not quite know 
what the revised estimates are, but in 
one.case we know it is Rs. 130 crores 
^ d  in another case the latest esti­
mates communicated to us place it at 
Rs. 65 crores,

Shrj B. Das: You will And it wrong.
Shri C. D. Deshmukh: It may be.

My point here in quoting these figures 
is to show that the States have not 
at all been treated ungenerous’ly by the 
framers of the Plan and aU this has 
been included in the Plan after 
repeated consultations with the States 
themselves. I am very grateful to my 
hon. friend for drawing my attention 
to the possibility of the States getting 
something more.

Shri BUwanalh Das: On a point of 
personal explanation may' I say that 
what I was pointing out was this, . 
namely that you have planned to do 
something for the States, irrespective 
of the fact that they were in different 
stages of development when Britain 
leh. That is No. 1. No. 2, I stated is 
that you have ctflled upon the States 
to get benefits on the basis of their 
€H>ntribution, which certain poor Pro­
vinces like Orissa, Assam, Rajasthan 
and the like may not be able to make.
I am sorry that while the hon. the 
Finance Minister gave me a full reply 
regarding sterling balances, for which 
I am thankful to him, he has not given 
any reply to this point. Again you 
are not giving a grant of Rs. 05 crores 
to Qrissa. You are only giving a loan

for which you will get interest and 
repayment.

Shri C. D. Deshmukh: We are talk­
ing on a financial plarne and from toe 
ways and means angle. The question 
we are considering is how these pro­
jects are going to be financiKi. It does 
not matter for that purpose whether 
the money is adv^fnced as a rra.it or 
as a loan. As regards Mr. Biswanath 
Das’s observation that I have given no 
reply.............

Shri Biswanath Das: I meant not 
satisfactory reply.
1 P.M.

Shri C. D. Deshmukh: If I had the
time I can go into the details of the 
discussions with every State, but I 
repeat that nothing has been included 
in the Plan except after repeated con­
sultations with the States. That is all 
that I have to say in regard to the 
general question of financial basis, 
except that I think I ought to answer 
the point made by Pandit Kunzru. 
He said that he was sc^ ica l of our 
ability to raise the surpltSbs. Well, so 
fenr as this year is concerned, I do 
not like tp prognosticate, but on the 
figures available to me I think cji the 
revenue side we shall not fall far short 
of our expectations. As regards the 
States I am afraid I hsrve not got the 
information, but I do not think it î  
right to judge of the soimdness of a 
Five Year Plan by figures relating to 
any particular year. These ups and 
downs must be accepted. It may be— 
at least one should go on hoping—»that 
next year may be better from the 
revenue as well as the expenditure 
point of view as the Plan gets into 
full swing and more conscious efforts 
are made and other extraneous circum­
stances come into play which inhibit 
the raising of revenues or the contrac­
tion of expenditure. When unneces­
sary expenditure is eliminated, then 
one may hope that these fairly modest 
targets will be realized.

The same thing is true for instance 
of our estimates of public loans. They 
are only Rs. 114 crores for five years, 
which is much less than Rs. 23 crores 
a year. I do not think theft that is 
at all too high a target Then the 
target in regard to small savings and 
unfunded debt which is Rs. 250 crores* 
that is Rs. 50 crores â year, I think 
has more or less been attained this year. 
And as the Plan gets under way and in­
comes are generated, i^^l^ve no doubt 
that we shall be able f » ^  realize this 
particular estimate. Smmirly in regard 
to railways we are anticipating Rs. 120 , 
^ re s . So I have myself, after giving 
the most anxious thought to this pro- ‘ 
blem, no doubt that we shall be able
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to raise the revenues necessjpry fox 
financing Part 1 of the Plan. And 
even if we are driven to a certain 
measure of deficit financing I am quite 
satisfied that it will not can*y with it 
amy portentous results for us.

As regards the Second Part we have 
conceded that that depends entirely on 
the receipt of foreign aid. I have 
never been able to understand the 
antipathy shown by certain Members 
in respect of the receipt of foreign aid 
when it is postulated that we are not 
going to sacrifice any of our independ­
ence or any of our principles in receiv­
ing foreign aid. If we receive it we 
shell receive it in the full consciousness 
that we have spent a great dsal of our 
substance in the supposed safeguarding 
of democracy in this world ar.d that 
much more has been done for ex­
enemies than for aUies. (Shri Kamuth: 
Enemies?) Yes, countries which were 
ranged against the allies in the last 
war, they have had much more money 
spent on t^m .

Shri Kamalh: They were not our 
enemies.

Shri C. D. Deshmukh: I am now
referring to it histarically, I am not 
entering into the analytical side of it. 
It would be a good investment for any 
one with surpluses to spare to devote 
them to economic development in this 
part of the world, and there is no reason 
why we should fight shy of any such 
friendly assistance. Apart from that, 
there is the possibility of getting 6t>me 
measure ot this assistance from the 
International Bank, for reconstruction 
and development, of which we our­
selves are a member.

Shri B. Das: But not at four and a 
half per cent.

Shri C. D. Dmhniiikh: Four and a 
half per cent, includes a charge for 
reserves and when these reserves are 
built up in the interest of the common 
good I have no doubt that the rate will 
come down provided other things 
J^niain equal. ' Whereas some time ago 
the Bank was able to raise a loan in 
the market at three per cent, today it 
IS perhaps three and one-fourth per 
cent. These movements in the market 
one cannot obviate. There is no means 
of obviating ttiem.

Well, Sir, that is all theft I need say 
on the financial aspect of the problem, 
except that In respect of the expendi­
ture on river valleys I entirely agree 
with Shrimati Durgabai that unless we 
are wiitchful we might be spending 
the bulk of our substance on these

river vfflleys and that economies and 
avoidance of waste on the big ‘Schemes 
that are in hand might mean a g r ^  
deal for the implementation of the real 
of the Plan. Just consider the ligure* 
130 plus 70, that is 200, plus 70, thtft 
is 270 or 275 crores, and even a live 
per cent, saving on that will give us 
schools and hospitals and other things 
which will gladden the heart ox 
Shrimati Durgabai. So I am wrtl 
aware of the existence of this problem. 
I have been adopting what may hm 
regarded an unpleasant and toui^l 
attitude in regard to some of these 
matters and promoting the appomtment 
of Committees to look into the expendi­
ture, and I have hopes of ensuring 
that there is no wastefulness in carry^ 
ing out these very important river 
valley schemes.

On the whole, Sir, trying to look at 
the Plan as dispassionately as I can 
—and I can to a certain extent, be­
cause the responsibility for finding 
the finance finally rests on me; I am 
in a dual capacity, I am a member d  
the Planning Commission but I am 
also the unfortunate person who ha® 
to foot the bill and therefore I am 
capable of looking at the Plan some­
what critically—I feel convinced that 
it succeeds in finding the middle way 
in mamy difficult situations and that 
it has, without being too loose, the 
seeds of adaptability, it clears the deck 
and sets the compass for future pro­
gress. And I am unable to under­
stand the cry that often goes up that 
there is nothing in this Plan tlxat 
should enthuse people or is par 
enthusiasm. I say that the Plan pre­
sents a very fine field of endeavour, 
in which as we go along success 
itself will lead to greater success. I 
can see signs of it in the, countryside 
today. I can see people gradually 
drinking in this idea of giving some 
free labour. Today it has percolated 
among the University gradiiates* 
both boys and girls, I have seen camps 
working, taking up the spade, turning 
up the first sod, so to speak, encourag­
ing the villcrgers and I have seen the 
slow reaction of the villagers to it. I 
believe if one were to be able to take 
a census in the country today by some 
magical process one could get an idee 
of what could be done and one would 
find a great deal to encourage one.
I feel sure that all this process will 
be accelerated because this urge is 
evident in the hearts of our peasantry 
in the countryside. I think I ran 
assure the House that^this fine Plan 
will not be allowed|»^anguish fbr 
lack of finance,
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Mr. .Depiity-Spemker: The House
wiU ndW st^id adjourned tiU 3-40.

Sliil Kunath: What is the afternoon 
programme? How long shall we sit?

Bfr. D^ttty-Speaker: We will con­
clude at six. 1 intend calling upon 
the hon. Minister of Planning at five.

Shri Kamatii: Not the Prime
Minister who moved the motion?

Mr. Deputy-Speaker: The Prime
Minister may not speak.

Th€L House then adjourned for 
Lunch till Forty Minutes Past Three 
of th  ̂ Clock,

The House re-assembled after Lunch 
at Forty Minutes Past Three of the 
Clock. '

[Mr. Deputy-Speaker in t h e  C h a i r ]

Dr. Deshmukh (Madhya Pradehh): 
When the Planning Commission was 
appointed, I was of the view thftt in a 
country like ours especiaUy in view of 
the natupe of our Constitution, 1 did 
not think they wiil be of much assist­
ance and 1 thought that the Ministries*, 
If they were in a way augmented or 
were porperly guided, would them­
selves be capable of bringing about 
new ideas and * giving effect to them. 
I also thought that all planning is 
bound up with the modern model of 
the Russian Plan because Russia was 
the first country which planned and 
planned successfully and the back­
ground against which the Russian Plan 
worked and succeeded was entirely 
different from the one in which we acre 
situated. Four important factors of 
the national economy of the Soviet 
Union, were firstly, the dictatorship of 
the Proleteriat with a very firmly 
established Government. I can safely 
say that our Government is firmly 
established, although unfortunately, 
its plans and ideas have not that 
popularity amongst the people and 
that enthusiasm, which we would have 
very much liked. But there is no 
dictatorship; ours is a democracy. 
Secondly, the second important back­
ground of the Russian Plan was the 
nationalization of the factories, the 
land transport and credit system. 
Thirdly, the Russian background had 
the socialist bond between town and 
countryside and fourthly, the mono­
poly in foreign trade. In all these res­
pects, we are very different from 
Russia amd therefore, as I once said 
before our planning was likely to be 
whenever possible and wherever 
possible, that we could, not go about 
the bu^ess in the totalitarian way,

in which the Russians go. We .were 
therefore, not in a position to homes* 
all our resources into ar single purpose 
so as to achieve in a very rapid manner 
all that we intended to do and yet 
nobody can say that the time of the 
Planning Commission has betjn wasted 
or their labours stre entirely fruitless. 
Even if we differ fundamentally and 
do not like many of the recommenda­
tions they have made, there is no 
doubt that half a dozen of (vir best 
brains in the country have laboured 
seriously and earnestly amd have pro­
duced a tentative Plan. It will l>e' 
possible to modify it in various res­
pects and where, if we are so minded, 
there are constitutional difficulties in 
our way, it is not too much to expect 
that even those may be removed, Yet  ̂
we have to work with the instruments 
at our hands amd that iiistrument is 
the present Government. So far as; 
the administration of the Plan is con­
cerned, it is intended that there should 
be a nucleus of an organisation which' 
would be more or less distinct but, 
supplementing the ordinary adminis­
tration in the country. We are trying 
to develop certafin village councils and 
district councils and other bodies. The 
question to my mind is as to how this 
will function, whether tbey will be 
allowed to work side by side, whether 
they will be in a position to supersede 
the ordinary administration or to what 
extent they will be able to influence 
the ordinary Administration so as to 
obviate the difficulty of counter ideas 
or even lukewarmness on the part of 
the ordinary administration to absorb 
all that is intended by tJie Planning 
Commission. I thought that would 
probably work much more smoothly 
than the way that has been suggested 
by the Planning Commission. These 
bodies may come into* existence but 
they should be integrated mto the 
administration and should not function 
separately.

My second suggestion is t!iat the 
Planning Commission if it want.s to 
succeed must not altogether depe:id 
upon the exigencies or of the ordinary 
day to day finances in the country. 
They must have certain special 
resources at their command by which 
it would be possible for them to realize 
theif alms, speedily and more effec­
tively. I have at least four concrete 
suggestions in this respect to make.
I am gJid my hon. friend, Mr. Tyagi 
has been able to unearth a good deal 
of hidden money. 1 wish him all 
success but to supplemwit that, I would 
suggest that the Govemmmt of IndUt 
s h ^ d  floftl; debentures for the sake 
o f  . bringing out the black-market 
money. It may be given at a very*'
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ISreat discount, say of Rs. 60 or even 
Rs. 40 if it is prepared to give up......

Shri Himatsingka: You mean pre­
mium, not discount.

Dr. Dcshmukh; Therefore, Rs. 100 
will be worth Rs. 60 of actual money 
so to spesrk and it should not put a 
penalty on the more honest people who 
had disclosed their hidden income......

Shrl Himatoinska: It must be
premium then.

Dr. Deshinukh: If that means is
utilized and a certain interest is 
guaranteed, I am told by people who 
know what they are speaking Bfbout, 
that we would be able to get about 
Rs. 100 crores if not 200 crores of 
rupees. The only condition is that the 
source of their investment should not 
be unearthed nor they should be ques­
tioned where they got the money from.

Then my next suggestion is that 
only for the purpose of the Planning 
Commission it has to levy a death 
duty. My third suggestion is that the 
Salt Duty should be reimpo^ed at 
double the rarte and fourthly the prohi­
bition idea should be stopped for the 
next period ot ten years at least. If 
these four sources are tackled, 1 am 
sure plenty of money would be avail- 

,,able for the development of the coun- 
Ccitry and even if temporarily ten per 
otticent. of our people may not be so sober 
rê ,as they would otherwise, J do not 
Stiithink that much damage would be 
hoijdone to the country as a whole.

Sir, the time at my disposal is so 
injishort that I could not enter ihe big 
sujjsubject and the most important and 
h^vital subject of agriculture. I have 
^im any ideas so far this is concerned, 

and I regard it as the most vital con- 
Scern of any Government or of any 

sigliPlanning Commission.
SI My hon. friend, Mr. Venkataraman 

£lar'suggested the redistribution of the land 
ha Viand incidentally that could be done 
thejonly by nationalisation. I am not un­

favourable to the idea of nationalisa­
tion nor to the redistribution of the 

Oiiand, nor putting a ceiling on the own- 
But ing of the land but that way our short 
Tracterm progrffnme is bound to suiter. 
concpEven the abolition of the zamindari or 
up Oother land reforms are going to act as , 

a terrible deterrent and a factor which 
Sion Will dislocate production, so far agri- 
and pultural production is concerned. If 
desir^ tre prepared to tolerate that, I 
like tiave no obj^on  in going wholesale 
vrice .̂ or the idea of nationalisation of the 
an A3 and. Then, to far as utmzinf the

energies of our unemployed people or 
part-time occupations are concemea, i 
would very strongly recommend the 
idea of my hon. friend, Babu Ram- 
narayan Singh, namely, 
emphasis on the production of Khadi 
and I think by that way we will ^  
able to save a good deal of textiles 
which earn us good foreign currency.

There are a few matters on which 
I find the Planning Commissjon 8 
report very, very unsatisfactory: first, 
in the field of education. I am glad 
that the hon. Prime Minister also 
admitted that he did not reM d  the 
way in which the problem of educa­
tion has been dealt with as satisfac­
tory. He said, we cannot have both 
river valley projects sfs well as educa­
tion. As was explained by the hon. 
Finance Minister, these are not self­
contradictory things. There are many 
places where we can stop wastage and 
utilise the amount for better education 
Of the country. Even in what we 
spend on educsftion or other nation- 
building purposes, there is a great deal 
of wastage and lack of proper priorif- 
ties. As a member of the Standing 
Committee of the Ministry of Educa­
tion, I say there are many schemes 
which could be set down a little lower 
in the priority than what is now being 
done. In thfft way, I think it wi/uld 
be possible to go tnuch faster in the 
field of education than we have been 
able to do.

I was very sorry that the Planning 
Commission has not taken any heed of 
two important problems. One is the 
care of the destitute children and the 
second is the employment of the 
youth of the country. I am sorry to 
see tl̂ at the two important Bills of 
which I had given notice, they have 
not cared to look at. If at any time 
they pay attention to this, I am cer­
tain a solution would lie in the way 
I have suggested in those two Bills. 
Better care could be taken of these 
destitute children at less cost than is 
imagined by the Ministry of Educa­
tion, or other Ministries. I think it Is 
the crying need of our country that 
the children are less cared for than 
even trees and animals and it is a 
standing disgrace that hundreds and 
thousands of boys should be going 
irtx)ut and become victims of anti-social 
elements in the country. I would 
therefore very respectfully draw the 
attention of the members of the Plan­
ning Commission to the fact that they 
make some definite provision and have 
a certain plan to see that the destitute 
children are looked after and that theft
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.<io not become enemies of society. 

.Secondly, I would appeal to them that 
the youth of the country should be 
trained and their employment should 
be secured. It cannot be merely done 
through the Labour Exchange organisa­
tion that we have. It will have to be 
.a deliberate effort on the part of the 
Government to tackle this problem.

In so far as industriart development 
is concerned, a good many of my hon. 
friends seem to think that it is time 
now that the private sector did not at 
-all exist. I emphatically differ from 
them. I think there is plenty of room, 
plenty of scope for private industry to 
<?ome into being and flourish. If we 
try to put too much restraint upon it, 
it will not be in the interests of the 
country. If the first effective step that 
has been tafken by the Planning? Com­
mission is regarded as the Bill that we 
have passed, I do not think they are 
going in the right direction.

The members of the Planning Com­
mission are high intellectuals, men of 
^sincerity and patriotism, absolutely 
unquestionable. Very often, in these 
Plans, we have greeft leaders of men 
than men proper. And the more a 
man becomes a leader of men, he be- 
»comes less of a man. My contention 
is that the Planning Commission or 
•even for the matter of that, the com­
position of the present Government 
has not the common man’s background. 
Thaft is one fundamental defect that 
runs through the whole Planning 
Commission’s report. This sort of a 
report could be drawn up by any 
Under Secretary. I do not think there 
is much there. After all, it is slated 
that there should be more roads, mere 
hospitals and some more education. 
Every Secretary in any Ministry 
understands that. But, how arre we 
going to achieve the progress? My 
hon. friends have suggested that there 
is not sufficient enthusiasm in the 
country. How to create that enthusiasm? 
That is the central problem that has 
been urged both from this House and 
from the Treasury Benches. The 
solution is not very difficult to seek. 
It always depends upon the leoiiert to 
create that enthusiasm in the people. 
^  far as the people are concern^ 
there is nothing lacking in them. It 
js only leadership that is wanting. If 
there is proper leadership, there is no 
sacriflce that our people are not * 
capable of and there is no ability that 
is lacking. Therefore, it depends upon 
how we go about the business, and 
how we enthuse the people with our 

to be the test of 
the leader* of India as weU as, if I 
may say so, even of this Parliament 
Because what our Government pro­

poses is not only for their own sake; 
it is for the whole country, and there­
fore we are also responsible botfi for 
good or worse for the whole business. 
It is not only the responsibility of the 
Government to make the Plan suc­
ceed; it is the duty of each one of us, 
however critical we may be send ^^hat- 
ever defects we may find, to help the 
Government and help each project and 
every effort of theirs.

Prof. S. L. Saksena (Uttar Pradesh): 
I am yepy sorry I cannot congratulate 
the Planning Commission on the report 
that they hafve produced.

Shri B. Das: That was not expected 
of you.

Prof. S. L. Saksena: I am very
sorry firstly that while we were draw­
ing up a Plan for our country, we did 
not try to utilise the services of those 
who had specialised In the subject, 
who had spent twenty solid years on 
this work of planning. I remember 
the Congress formed a Planning Com­
mittee in 1931 with Pandit Jawaharlal 
Nehru as President and Prof. K. T» 
Shah as Secretary.

Some Hon. Members: 1938.
Prof. S. L. Saksena: I am sorry; it 

was in 1938. That Committee made a 
survey of the whole field and produced 
about 30 volumes. I was surprised to 
find that the author of that voluminous 
report was not associated with this 
report of the Planning Commission at 
any stage of the drafting of the report,

Mr. Deputy-Speaker: Another hon. 
Member referred to this very same 
matter. The hon. Member was not 
present then. There is so much to 
refer to. The matter need not be 
repe^ed. That is all I wanted to say.

Prof. S. L. Saksena: I thought it was 
relevant. I think that a Plan which 
has been conceived in prejudice can­
not projduce something which can be 
really beneficial to the eountry.

Coming to the details of the Plan, 
we are now in the month of October. 
The Plan is for the period from 1951 
to 1956, that is five years; four years 
in fact. Seven months have already 
passed. I would like to know whether 
1/lOth of the work has already been 
done. It is really surprising that so 
far practically nothing has been done.
I have been trying to see the effect of 
the report on the country. I am 
certain that no change has taken 
place. Instead of going over tha 
whole country, I shim tiy to condne 

Ptfrticular region with 
which I am intimately and
about which I know i n t t S ^  —



e ie s  Motion re Five Tear Plan >« OCTOBER 1951 Motion te Five Tear Plan 61
[Prol S. L. Saksena]
In the Gorakhpur Division, there 

are one crore of people. There are 
four districts. I know the conditions 
there very intimately. I have tried to 
see how this Plan will work and how 
fhe Plan will affect the people there. 
I Will tffke agriculture first. It is 
«tated in the summary of recom­
mendations :

“According to the Commission’s 
estimates, out of 7*2 million tons 
of additional production, 2-3 million 
may come from major irrigation 
projects, 1*9 million from minor 
irrigation schemes, 1*5 million 
from land improvement and re­
clamation schemes, 0*6 million from 
manure and fertilizer schemes, 
C‘ 4 million from seed distribution 
schemes amd 0*5 million tons from 
other schemes.”

There are no irrigation facilities in 
the Gorakhpur Division, Eastern U.P. 
It is in the same belt as North Bihar. 
Last year, the whole area was famine- 
stricken. This year sfgain, there has 
been no rain. There is complete 
drought and the whole area has again 
been completely ruined. This time in 
the month of June, people wanted 
seed for sowing their fields. As there 
was famine last year, the people had 
eaten even the seed grains. There­
fore, we from all parties and public 
men recommended to the Government 
that at least a sufficient amount of 
seed grains should be provided to î ow 
the lands. But, the seed was not sent 
in time. One lakh acres of prepared, 
ploughed fields remained unsown be­
cause no seed had been sent to the 
area. When the hon. Minister went 
there in the month of July, he also 
received complaints and after that seed 
grains were sent in the month of 
August, when the rice crop had been 
Bom. What happened to that seed- 
grain? It wffs given to blacks 
marketeers and even that did not 
reach the real cultivators. What I 
say is this. Whatever Plan you make, 
80 lonR as the administration is 
wooden, so long ^  there is black- 
marketing, so long as there is corruo- 
tion, nothing that we do will be able 
to solve the problem of under-pro­
duction. When one lakh acres remain 
unsown, what is the use of your re­
claiming land in Naini Tal and other 
places? You should first of frll see 
ttat no land remains unsown like this 
for want of seed in time. Unless and 
Wtll your schemes reach down the 
villaj^rTthey will remain only paper 
gans They must reach the-p^nle in 
ttie vTOages. Unless the villager gets 
iWhat he i^ulres in aufRcient quintl-

4 PM
ties and in time, good seeds, water 
and other faciliUes, your plans w ia  
remain here itself. The money will 
be spent. You will issue directions to- 
the district officer to do this and tl^t 
and something will be done, but the 
thing will not reach the people for 
whom it is meant. Seven'mQnths and 
more have gone out of this period of 
five years afpd nothing has been done- 
in my district at least. There 1 am 
sure there will be famine this year too- 
which could be avoided if some effort 
was made to lift water and supply it 
to the fields. Here is an area in which, 
live one crore of people—one-thirtieth'.* 
of the whole population of the country 
find ihere is no scheme for these people 
of Eastern UP. There is the Bhakra- 
scheme but none for the eastern parts. 
There was a Rihand scheme on which 
several crores of rupees had been 
spent by the U.P. Government, but 
according to this Plan, nothing is to- 
be done on this scheme and it will bê  
allowed to be dropped.

There is the Rapti river which is- 
doing hBfvoc every year to these areas  ̂
due to floods and I have been press­
ing upon the authorities the need tô  
have a scheme for this river so as to- 
prevent the destruction caused by itŝ  
floods. But nothing has 3^t been done 
in this direction. Recently I visited 
the Damodar Valley where they had 
a small scheme by which they could 
catch the rjrinwater in a catchment 
and utilise it later for irrigation pur­
poses—all within about Rs. 50,000. I  
wonder why a similar thing could not 
be done in other parts of the country.. 
For instance, if they had done such 
a thing in my part of the country, they 
could have saved many acres fronâ  
drought and they could have enabled 
the people to raise good crops from 
thos;e fields. But there is nothing in 
this direction mentioned in the Plan 
of the Planning Commission. The 
result is, the whole of Eastern U.P. 
will remain where it is, unirrigated 
even after this period of five years, 
with neither irrigation, nor good .̂ eeds 
nor any other facilities. The people 
will not be able to improve their agri­
culture.

Then as regards sugar. My area
* produces a lot of sufjar and it has 

some 33 factories and sugar came is 
one of the crops about which the 
Commission has reported something 
and it is anxious to increase the yield 
of sugar from the cane. But I may 
tell 3̂ ou, Sir, from my 30 years* experi­
ence and connection with this qvtes- 
tion, that the U.P. Government save 
been trying to increase the yield o f
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sugar from the cane right from 1937 
and they have not succeeded. All 
these fourteen years they have been 
trying to increase the yield and the 
result has been the yield has actually 
gone down and today from 300 mds. 
per acre it is somewhere artjout 290 
mds. per acre. This is the result of . 
all their better seeds and better 
manures and other efforts. There has 
not been any real effort made to in­
crease the yield per acre. Who is 
most interested in increasing the 
yield? It is the mill-owner who is 
most interested, but he does not make 
any real effort in this direction because 
he says, ''Why should I do anything 
when the Government has taken upon 
itself the responsibility of Increasing  ̂
the yield?*' If only the sugar mill- 
owners had been given some help by 
way of subsidies or some such thing* ' 
they would by now have succeeded in 
increasing the yield. While the figure 
for Java is about 3,000 mds. per acre, 
in our land it is not even 300 mds. per 
acre. That is the sorry state in which 
we are.

And then about the manures and 
 ̂ the seeds. Most of the seed stores 

are empty and they are so when the 
seeds are needed most. The only 
woric these stores do is to conduct 
cases against the cultivators lor this 
and that That is their only wi.rk. 
So also about the manures. The 
quantities supplied are not at all suffi­
cient for development purposes. '

Therefore I say that this agricul­
tural Plan will not be translated into 
practice ^ d  work in the field and 
factory. The researches that you 
conduct will remain in your own 
laboratories and they will not go down 
to the villages and they will not be of 
use to the peasantry. That is so be­
cause the whole plan has not been 
integrated with the real people' and 
the people will not be able to take 
advantage of your plans and schemes 
and they will remain only on paper 
and not reach the people at sH.

Then I come tg labour. Here you 
say labour must do a lot and you 
expect a lot from labour. But from 
my experience of labour I can say that 
labour is the mgst discontented ele­
ment in the country today and pro­
bably no amount of your planning will 
encourage them and enthuse them to 
produce more because you do not 
attend to their most elementary wants. 
And in this connection I am most sur­
prised at the policy that has been 
adopted by the Planning Comirnission. 
They have contacted o ^  those per­

sons who they think represent labow. 
Formerly Shri Jagjivan Ram used to
consult all the organisartions, the 
A.I.T.U.C., the I.N.T.U.C., the Hind 
Mazdoor Sabha, the Socialists and 
others. But now the Planning Com­
mission has consulted only the 
I.N.T U.C. and the A.LT.U.C. They 
seem to think that only those who me 
'safe* represent labour. But let me 
tell them, only those who have been 
left out really represent labour and 
control labour.

Shri Venkataraman: Question.

Prol. S. L.̂  Saksena: My friend Shri 
Venkataraman may question here; but 
outside when he meets me, I know 
he will say the whole thing is so in­
tolerable. My friend knows that the 
I.N.T.U.C. is nothing but a capitalist 
Congress fifth column inside labour. I 
say once again, you cannot get labour 
to do what you want unless acnd until 
you try to give them a little of what 
they want. What is the most patent 
cause of labour trouble today? It is 
all because you cannot give redress ta 
their grievances by simple methods. 
You think' only the I.N.T.U.C. repre­
sents labour. This organisation 
actually claimed that it represented 90 
per cent, of the workers in sugar fac­
tories, but when the actual voting took 
place, it was found that they did not 
represent even 20 per cent. Still you 
consult this organisation. And in my 
own Province the Government have 
declared your laws and regulations 
null and void. If there is a dispute 
the Regional Commissioner will have 
to report and it is for the Government 
to send the dispute to the Appellate 
Tribunal. There arc. many disputes 
which are not sent to the Tribunal at 
all because the Government does not 
want them to be decided by the 
Tribunal. They want to crush the 
Unions which they do not favour. 
This is not the method by which you 
can implement a scheme as big as this. 
It can only be implemented if you 
take the cooperation of every Indian 
who is Interested in the development 
of the country. It is only by ;in im­
partial attitude on your psrrt towards 
every one and by helping every body 
according to his needs that you can 
achieve what you desire. As it is 
this Plan is only on paper. It does 
not even promise full employinont to 
the people nor even the standard of 
Ufe that obtained in 1939. In the 
circumstances I do not thinjk the Plan 
is worth the paper on which it is 
written. It is wholly useless and wffl 
not serve the purpose you have in view 
at aU.
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fr-'r ^
(Pltm) ^  *n?T,
tj 'rt̂  ^  V
M iTF 3R^ % ^  W  t?5T5T

ĴTrar t .  ^  ^
^  srrtrTT f  I ^  '55T̂ f

^  V 3f ?t 3T»n: f ^
?n ^  % 3fk fjRyr f«P̂  5ft- 

sF̂ flws 8ftf*r!̂ T;T (pre-conceived 
opinion) % ^

sTifisrr qftrr ^  ^

11̂  ti'T'Oi ftr 5?T ^
<:?5tF5T<t 5p«tt̂  (Planning Com­
mission) # ?fr fM^PR

( Sincere attempt ) 
afhs 3ift tTT’Ttrrft % wr«T

realistic atti­
tude) ^

f  I ^  fr *T5

t  'WPT apn>l’
^  ^  ^ WH ^  ̂ r^wiib ^  T̂OTI
t aft̂  anft 3Tir ^  *rtt ?pp<1t amr
3̂Nr ?ft 'TT̂  ’T >ft »n?ff #

e9rTf%»T VifRH ^  fTTtJ % vRrT ^
|| I ^ *hlC

; !T̂  i  r«P ^  Ttftr5T f??5?5rnT % n̂r?y 
Tt P̂TH ^  »j5ruft

^ ^  t  ^rn^jffji
11 ^ >fl r̂r«r ^ anf ’ptstf jj 
f¥ w  ^   ̂fsrâ ff f ^
i f̂wmff ^  ^  am awi'fli T
w»rm  «▼ 3ITT ^ ^
>jRi*h«Rft ^  anjT ?R’R
«ft ♦Iftwi t  ^   ̂ ^

35T ^  arrr ai?«trr
«i<r n̂tT <SR!% I ^Hl\

^  ^ f̂ TrT̂  ’PiŜ r̂ JIT 5 ^  51̂ ?;

v<5TT t . ?rnnT'?<f
(̂^191 >̂ iH *T ^

11 5*rr̂  5Jt7̂ .?rr̂  # ^  jt̂  'bwih
 ̂^  '*W|*l ^

(realism) | . aft̂
fsRTTTanra

?r pRT 3fT ^ aftr ^ ?ft R̂war jf
f% fr?yRr #  r̂r̂ r? %
#?5IT 5RKT «TT I

. CSPT % i%9Tflr% F >ft >TTr t 
ftp 5«rr̂  Tff%  ̂ t̂fr f sfr
f¥ (Constitution)
# ?̂ Tr f, îf % lun ar̂ y;
5»^ ft̂ TT 3TT ^  I ^sf 3TXT
r̂ 3T5r HTtsrr ^ F̂> sft

>plr ^fe'TT?^ ^rf
t  *n[ ^̂ f)" îSTr^JTt !T^ I  r̂ r-T % 

n i  3n g^frr t  ^
<TTT !P77Tr «m   ̂ ^

■ ?ra53f  ̂ f^5yrf »rt t . ?*f

t ar̂ ?: jt ftrfrr srr ̂r̂> i
% 3F?T ?y Tr^??r

( justiceable rights) f
(. ^iRiw ?r f+*4i '̂ 1 

^  I ^  <nr f̂t<(r ^
^ TfT SR

Pctt, ^  ^  Tw •ft’ f¥
iri vtf ^  i5
qr 3T|T urfiĵ y 5T fipn3rr?r% i ar̂ sm 
IRf % F̂T

I
?!%■ ftnr ^  J(5?r ?tttt 

*fr<^'<Miw*l<n,^ *TTii*hsr«T 5̂T5?T 
fTTTT >PW ««|IM| ^ ih^RT ^
^  ̂  anftv«WT(agrioulture) 

^  *fW ^  'W f
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( Chapters ) t ^
^  ^  5TT3 ‘̂ |3TT 3ftr

Tft jarr 1 f i P T  ^
sTT̂ iT W rorr 
sWfsT % ?fk 'K  
'B# 'TtT̂ŝ I’ ( Firm policy ) 
^  fV’TT *n’ T̂T

 ̂ (Self-
.fiufficiency) ^  ^  ftra
snM I
^  <nfew t^  ^  R̂i!T ^  «rw
arq̂  (Address)  ̂ jt? «FT»rnTT
'TT fr W5?T
Pro '»ii*»'<ri *ftr ?*iK ^  r*ifn^<
tti5^ wi’PT w  *P'̂  ŝrr>T T ’OT

^  «r?
:»rnT# ^  #?<B 
ark ^  5rr?\ ^ »r?wr 
*1̂  T|>ft aftr *T| ?rrfl’ ^
5jftT % «ir^ »pff %  aTTCJft

Hf 5[J|15T ?Rff «TT \ W  ^ n̂?5B 
■̂ rpRftrar̂ ft sr̂ f ^  w f t  i aw r̂t arw i 

w cgrf?PT vtfhinT #  
■f^ ^ 3ftt t ,

F*rPi^
=# 5T  ̂ I ^  >R*n^ t
11^ <rt ^  ?rit 3re^ TT^^snr 
(Adult population) t-

froi «(5t t  ^  ^  ^  ^
^  fra?T ^  *>???: ift wfff

I aftr inifr yarr t> ^ 
»<i«f(in ft> w  ^  ^ *1^ apnai

4||||’IT t  ^  ^«Hiaff % mm anmr 4̂ jt ^ 
■xW w v’H *p^nT mftvwwT (V*i4-

*T Tprrnrr, 3)i3 
% ^  3i=Trir t  ?I*nT
^  f îIT siraT, tnp #
^̂ rr ^5Tnr ^  r̂rar f  ^

3f'fi'>i *T ^̂ prn. t̂wr ^ i
*(nft ^  ^  3rt«ref ^  3ft? ?nnw 
f%irr >PTT %  ^

^  5 fR ft f  I ^  5 R f 3ft

T«R ^  ^  fp r^ r  ^  ? rftfT  t .  ^  
% ^  fn?r 5) 5^^^ M 6o jrf^ ^nj

3 im ^  3rnfr f  s rtr f^ r >ff 
W  f^WR ?lr >ft<S'l̂  T^ ^ I ^  

^  af) 5T%5RT 3rr«nr #aiwrc 
% flRTW  #  nw?fV 5 t t  ff^ f

I fr ?JT ^
^Wl̂ ?T % 4̂ fi
2ST >I??5T TPTRT
5???r *T  ̂ 5 * ^ ĵ¥tF<w

^ T̂VT̂ "̂ «ii5>w1f
% T i * 1 ^  an?ft f
f%  T̂T ar*ii'*! W F

t , 5\3mw *?T^ ^
t  sftr ^55^ «Rnr #, ftre

^  ^  t  ^  
% f w  a m  a fk  w  %

^  ^  5 )^  5T̂  3»i?ft I 
r̂ ?R5 «iff ^

•rrar a ftr  ’ ^'*’1^
5l? ft ^  f r  W T^ ^  a ftr
^  r* flt  TT# TT *TJrfT ^  ^  w  
?Rft^ TT q j ^  ^ J|?T «R
^  » ift  t  I 3t’TT % «mr
H :̂ m vi ^  Jjf
«P^ fa fV  ST̂If t  
% A v  ^^Rrnr vr
f?sr ww% ’J?*' *K sft
qg«T# I inftsPT ^  W l i  #
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IPS ^  ^  ^  ^  ̂

lT?t ^  TT5PT %
I  f^ ^

^  ^  ^  ̂  I
if snnr ^ 3nr ftp f̂ npr ̂’Rft̂ r -
qr »F ft^  'TfsCT t  ^  ^
vRft̂ ft % ^ ^  3T?fl4rt<^
f^ w ir ^  Pi«T)i«ai «rr 3fK Pro%  ^
1? ^rr^, M f e  ^ th5 ,
»fri % siiprr iTT^ ?  ?*r
IT? t  f¥ ^  ^  3T?^
^  3RT3T t  •

•n  ̂ i

^  irm^ ^  ^  siT?T ^
; 8T# frrsn ’V ^  g f r  ^f»r?y ^ r O -  
, (Animal Husbandry) % 91̂  #

; «PT JT̂  n? ,̂«riT ^  t  f^?nfr
I ovn r? ?rr*i% ^  »rf
 ̂ %r^t ^ «fV 13w t  ^  ^  q?m  f

ifTT ftn>
, ^  ailT ̂  ^  'T?wr ftppTT n f t .

India has to support today
about 177.4 million heads of cnttle.

H fW  >R i  ?JTT5y ?  w  ^  
li j a  aiffmr ^  w  »n>T t  ^  W  
i ^  snfirv?^ ^  %
n awT ^^rFpTt 5 aftr: ^ooo 
) m^Frr ^  ^  % amnsft ghft 
fj 11 5ft duTryg '^ t ^
i *<fr? 5 ^  ^  ^

wrm  ? r a ^  ^  ’ n f ^  «fr i 
an? t  ft; 3nf>̂ w  w

^?®n % !T^ ^  ^iwr i
^  «P W  'TO % 3 » ^  ^t, # T

aftr Is’ft? ( Halmeyed) f  >
sftT t̂ir^T t ’ f%

fiTTT? Ilf i?T>T5yr stN t »pit i

w  5*r ^  T n ^  t  im^iR-
«fTR tfvTT arr̂  3n«Tr 'K (per"
head)?JH ^  i  «n:.
jrfk #ft5j qr (Cattle wel­
fare) 3T?f̂  afh: <T̂

r w s r r a r f  i ^  ^irvt i n ^  
»f^ ^ f% vhst % *T ^  w»r  ̂
i^ R m ^  T^rsriTST  ̂ tmft i 

^FT Ji? t  ^  ^
^  'TT ?oo
«̂ , afK ^  ?V flrNt
«TT ?oo T? n#, aftr aw ^
#!ft ^  ^  ^  «rai|[ ^  t  ft: ^ t "
?rt<r T̂(t|5V I' I ^  31  ̂ sRiTr=^T^
 ̂ 1% apiT T̂TT 3n<p̂  ?ft

H tiiVl r̂̂ T5T
t ,  SHR an̂  ht6- it#t 5ft af^ ^ 
aflr ^  (Cultivabl&
land) j f  t ^

 ̂ fRT «ift ^̂rwpTT «rr I # aiq  ̂
«TT fT :

"Ten pairs of cattle are requir­
ed lor 100 acres”.

t  3T^ 3T# W  ^
isPTHsr % *T ^  ^  ^  Rnr» ^ ^ f^Rfr
afK ^  kr t  • ^ ^
fin> ^RR t  ^  t  ^  •

**Removdl of useless cattle.—It 
is estimated that a t ,least ten per 
cent of the total population con-
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slsts of unserviceable and unoro* 
ductiire cattle” .

^  ^  v t f  srere w

(Unserviceable Cattle) 
ĤTTT % 7!TRT V <j»t 

■̂ r ^r+'t w  % *H>1 («*ll *riIT
■4 %, f t  JTm%
tw ^  ^  (Quote)
'^T ftuT ^̂rRTT t . #
’ 1[H P̂T H

( Census ) f̂ r̂r t •
»TWiT I  f^^lr #  3Tf Pwtf 

' t ,  ^  •PT 3TOT v??Tr t , ft;
3T=?rnr t  • amr ^

“It is somewhat difflcvat to 
gauge the effect of Article 48 In 
Part IV of the Constitution on 
this problem. In so far as it is 
interpreted as preventing 
slaughter of decrepit and useless 
cows it may be said to have ag­
gravated itV

1 am extremely sorry that such words 
should have appeared here. Is it a 
'national report? Then they go further 
And say words which would certainly 

•wound every person’s heart:

‘‘Another result of such a pro­
vision is the adverse eflPect It 
might have on the manufacttro 

«of glandular products like insulin, 
4idrenalin and liver extract*’.

*pn ^
%

ff  ̂ #\o i\o CRT : am  ?ft »TT*r aftl
^  t  I

f̂tRT ^  ̂ trnhr : arrr ^
^  ^  ^  f!P5wnT T?

“On the other hand, by prevent­
ing the slaughter of calves and 
milch and draught cattle which 
formed a considerable portion of 
the animals slaughtered for beef 
and particular varieties of hides, 
the Constitution has taken a 
positive step in furthering the 
develppment of cattle in India**.

^  9T^ ^ 3T¥ »T>RIT I*
ftr Pakistan also has stolen a 
march over us. 'rrf^R’ % af*ni 
^  (Useful Cattle)
^  fwiin: 3nr ft t̂r f  i

,% « n n ^  3»TO ? fw r  ^  
Htt"? »T^ fV<<i f% 4 e »  W

I ^ l«i(+  ^
«ft, #[g55 vJrst (Cattle
Preservation Committee) gw 

^  «n î iT
^  r*?iiT 3TTITI PP5ft #  q ?

^  !T^ fifrqT fap ^
TT f̂ *rr i ^fT’T

lift »wr f%
^  fiPTT I ^  If

arrf ^ vit

^  I awiw «rw 
%5Tnrlr̂  fqrtt (Se­
cular State) «'er̂  # T? anHt 

wgcT % wl»ff % fe#  <rru w  »nw 
Anathema  ̂ anrw, ^  
8nf<w?nrm ?  i jpift ^  %

fT3?r % aPTT fttw ^  Pp̂ jt >nn 
aftt ^  3t# ftnn arRn t  i 9  

'̂ T?3T j  arrsT fw ^  % fipnr 
aftr 1%^ % * 1 ^  *fwf ^
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t  I ^  ^

v n n  ^  fK  ^  f̂ ?TTt
n  ^  ftsiTT arrer̂ TTt 3ftr

*n^  ^  5RFIT ^  I anir
^ ^  >TPT ^  *1^ 6oo

T̂T̂ ft «ft 31T aftr
^  T r̂ sp̂ ft 1 1  ^
^  tr̂ r 1TO ><1,0

affr ;?oo ^  ^  f s j ^  | fip^

% ^  >n: ^  ^  t  I iPTnr 

^  5^ - ^  'T ^  ^
ar«B #  5ft f t w m  ^  ^  =^rf^, 
arnr ^  3T»?nT 4  fJ T ^  t^^arreift
?v<i^ <Tr375 JTPft « i !^  3IT3 %t:

r ^ W K  #  W T  ?TW §  I f%tR

«niRr 'T; f r  5  aftr TrfrRTH f̂ 
?rm 3n<^ <t5^ t  • ^ ^  ^

r??# 3!!  ̂ ^  ft? Iff ?If?T

X •

^  ?W *[5T % 3|f^
(Industries) ^  w w?, ftrasft
▼TW ^ ^  #  t  fW
•I# ^ i 7 ! T T ^  I am fiiw t

( Spinning ) i
^  ^

ap!# ^  ^  aiTT ^

i|l^ ̂ rrf^ I «rrr
VTCT

aivft (wIh^i fRW  ^  i> t f^  I 
%fTJT 3T?t ^srrf ^  ?TTT5i i ,  a m
«rrr f»p»!fi ^  ihSvsnr
% t  5ft ^  ip r f  I  I
art irrr ^  ^nfr ^  ?nt\ f*rrt
f  ^  Tt fi^ «ii* i % % w t

% ?p? «PTarrê  I ^JTif firwf w
?nTT fiT*T SRT *M̂ '»I V « ^  ^
^ fif̂ TT '»ii<ii ^ % ^*ri ^  O'rfli-
f̂ Ry T̂î Fft I

«r€t war t  anr **uf 
WRr «PRr 5T̂  t  *̂fT*r srnft
51^ % ?W3T I %Nt5T v̂=T
^  ^ ar̂  ^»IT I fsRTsfr
?s(ftiT ŝ  3(Ndrti5̂  (outline)
w ^  ^  ?f?r r<dirrtŵ ,
4f?anfê  (effort) ?r>nraT
g I aftr W  ^ an +MI
f  fap ?»T # »r<t5ft % ^
ann ^rar t 5î  ?
VPTvftiF̂ OT (implementation) 
^  I aftr ^  ’T? t  5T̂ ®nr
<i«i*f̂ i am; flw ^f spT^ (Cor­
ruption) ^  3TT ?TV 
am % f^wiFT ^ irp ^
?r̂ t̂ar *r§ an? arar Mi(S<ff 
ftf ^  5R. arpT ??r ^  stnii*i >rff 
*P  ̂ ?T̂ 5 ® ?t 9̂ *1T I aiW
f «  ^  SR. <t^, ar̂  grr ^  
wsrw ^  ?rr(t ^  ?nd wsrfrr
4  ^J^Wrll 5  ftr *1̂  'TO'? 

aft »j?iTft ?5m 5Tf?fT aftt ?*ift w r  
Prf’Tfŝ  5*n̂  3WT. Ttr

5' 'nlayin̂ l'ff ^ >fr
«5T ^  S W  % ^  t

affl' ?r?> «iH 5r*rrR ^ itv 
?r̂  ^  5TT^ «T̂  ^

anrar ^ am vr aRrr ^  ;wTt>iT, ^  
JWRT ?np J»? *TmWT 5PT ST̂  
arr̂ T *!>tfT 1$rT?ftiFT î̂ TT, f%?T
firf*rarft t  ? am ’î r 
t  ^«f ^  R n ^rw rft a m  ? p  fit
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~ ~.~q. I "I<rr{ flf~T cpr

~ arm: ~ ~ 'fit;
imlT ~ ifT ~ if; ~FrT 'fiT "{);it.

!~<fT I

or"f ,!1fft ~ arOf "if'fi it"t 'WI'
<r{f ~ ~. iflfPi q-ffiT 'fiT -

lJ'fiifT I B-['fiii t:1;'fi OfTd Jf'1T'r
~ if ~"{ ~ ~1lT I f"fifrn"

~ 6l1\3C:01~;:r (outline) ~~
'fiT. ~if f"{3lf~, -Qf1fCifi'W'~

cp ~t (effort ) lJ~T

R: ~ crffir <t ~o 'R:<1T ~ar
tf ;f lRforf if; ~ 'fiT ~~

PH ~ ~fi:f>:f t:1;'fi ~ ~ C;fCfi:

i~ (implementation)'
"{ ~ l:f~ ~ f'fi' "f<r ifcti· 3Trq:-

aH1fi ~Wrr if Cfi1:.(~<r (Cor-
m) ~ Fm, "fif if~

~'Rr f~lf;:c if l:f~ ~-

~ ~~ ~. ~ ~ ~ 'fi'"{<1T'9T~m

a<ti mil ~lJ 'fi'T ~if;jJT+r 'i@"
Sf i:l'fi' ~ "I~r~TrilTT I arrq:'

!il. cfrF>r~, "for if'fi' ~lJ 'fi'T 'fiff

~r ~M; ~rfr 'fi'T mu ~err
IT ~ fiti ~ IllJr~ ~ ~Nt Ii

rm 0]"<n" ~ am: ~'t ~
~ ~ 3;1l~ iiJfR: ~

qrfu-~c if; ltl:or"{ +iT
~ ~ ~ifTfm: ~T lJ'fia- ~

far ififi mil a-ml1 ~ if ~.
1@' q.~m ~ a-'fi ~t 'fi'''j

3fT'l 'fi'T arlJ"{ <r@ "fT~ITT, ~ij'

ii ll~ ~T a-I:f <r@ ~T I

fii"<r ~q~fi:p;: ~lfr, f'filJ ~

T ~ ? arTIl l:f~ t'fif+r <FlTff

f1 ~~q~Hr mq t?J:~ ff) +r~~9'
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rn ~',~<1 Qlf"l~~~ if; ~ 'fiT{

arq<ft f~ril <\1() ~ i1@ ~ I

arrq- <!fl '¥ >IT~ cfi11T ~r a-I:f

~rlJCfiiff, "fer ifCfi' 5I'Tf~ i.f; Q:lA"r'ii~-::
f~ 3ll"{ ~s f>rf<ro\'C"{. ~~- 'fi'f

furilcrr() ~r ~ I

t:1;'fi' 0lTd" 3fT<: if arqf Cf><:"IT~

~ I f~ aTlll if; ~ 3lTf'lilITRf ~,

~'fi lfl~ ~', l:fT "fT ~ if; cm:a-

"Iff f+rij'~ i'£qr Cfl~a- ~, ~ 'fiT <r1.ffiTii

~'9Ta- ~, \3<1i.f; f0"~ f~frrrT (Whip-
ping) 'fif lJiiJr iiJ~1: arT<: ~~a- ~

~ 11f ~fqr i'£qr *' qr ~ ltft

GfTa- <r@ lfRT <rt I ~firlT (Hanging)
m: iiJ'f.<:f~, ~ 'R:~ q-f~ w.f~
ai'R ~. ~'d" if; cm:a-;;r<T if'fi'

3TT!:f~irlT ;:r~r'fiU <::~, l-TQ. ~ rr@

~llTT I f~im 'fi'T Cfil'l<1 ~ ~ if
arr;;r 11f ~ ~, lJi'f Z '\ 0 ¥ 'fi'T ~

~ . n

lf~~ ~, ~ 'fiT 3TT!:f 'fiT Iliff ~ fcp

cnrr ~ ~ I ;;r<Tif91 3TT!:fw 'fiT ~r
~ m ifiif if'fi' 3TT!:f~~ 0"FrT if;

~<nT~ s"{ ~r q~T 'fi<': ~<T, 311<: ~

if; fq;:rr lIT'ft s-.: if; fiif'fT >lffu <r@ ~w.,
arl"f"{ ~ W 'fiT+r 'fi'T c;f'fi ~ ~ ~
if; f0"~ t:1;Cf>-+r~10" ~ q~ ~,
an-<: ;;r<T ifCfl lJ'f 0"FrT if \3"~ ~

q~ ~Tm a-iif a'fi 3TT!:f 'fiT q:~ 'fi'T

~ 'fi1ar~ W (~ if; f~ ~
~ ~T lJ'fi'ifT I arl"f"{ 3TT!:fW t~H ~

'liT<ro \3"ORf ~ ~ ifT ~ .*' <lit
~'fi Cf"<::'fifor~ I

(English translation of the above
speech)

Pandit Thakur Das Bhargava (Pun-
jab): At the outset I wish to congratu-
late the framers of the first Five Year
Plan. Anybody going through the en-
tire Plan as given in this book without
any prejudice or pre-conceived opinion
cannot help feeling that the Planning
Commission have really made a sincere

attempt and that they have adopted
quite a realistic attitude in its fram-
ing. The hon. friend sitting at my
back has posed a query whether the
pla!1 .can b.e considered as adequate.
Opinions differ on this issue and on
hearing me further he will find that
I too differ from the Report of the
Planning Commission on a number of
points. But I have no doubt that the
labours of Shri Gulzari Lal Nanda to
bring prosperity to this poor Land of
ours are certainly quite commendable.
I also maintain that in the absence of
a proper assessment of the actual diln-·
culties facing this country at p~'esent,
anyone is ~,ikelyto fail in having a true
appreciation of the attempt made in
this Report to overcome those difficul-
ties or its other good features. It is
true that all these difficulties can
hardly be overcome; nevertheless, a
realistic attempt in that direction is
certainly there. Our leader stated
yesterday that the presence of realism
in the report is a patent fact al~ that
there is nothing imaginary about it
which may be incapable of implemen-
tation. Personally speaking, I feel that
probably it was difficult to have a.
better p.l.an under the existing circum-
stances. In this connection, it has also
been suggested that some obstacles
have also come in the way as a result
of the Constitution that we have r.dopt-
ed, and these difficulties could not be-
surmounted. I feel that the constitu-
tional hitches referred to are not of a
nature which cannot be removed. A.
reference has been made to Article 31.
We know that it is not such a formid--
able Article. There are no [us+iceable
rights in that Article which cannot be
waived. This opinion has 110t hcen
expressed once only. The Constitution~
makers themselves had been unani-
mous in the expression of a similar
view while commenting on this Article
that there is no such difficulty in it.
which cannot be overcome. Apart from
that, I am conscious of some difficul--
ties of a different type altogether. I
also feel that the Commission has-

• devoted much time to the major things
which require considerable time and
funds and eventually submitted this-
Plan. That Plan is predominantly
agricultural and concerns our food. I
have to express here my feelings of'
pain and surprise which I had on
coming across the chapters OIl cOlltrols
in this Report. It was only a few
days before that our Prime Minister-
not with any propaganda motives but
to enunciate the firm policy of his
Government, declared that this country
will attain self-sufficiency in respect
of food by March, 1952. Sijnilar ily our
President. while inaugurating the Ses-
sion of Parliament had observed that·
we should be able to attain seJf-suffi--
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ciency very soon. Our Minister of
Food has been equally emphatic to
-declare every now and then that we
.shall become self-sufficient in food by
March, 1952 and that we shall not
have the need to import foodgrains
from other countries any longer. All

"these declarations were SO emphatic
..that not an iota of doubt was left about
the non-practicabilitv of attainmg self-
suffic~ency by 1952. The i.gures now'
supplied by the Planning Cummission
=and other calculations made have never
bee~ acceptable to the Ministry of
Agriculture. They maintain that 86
,-per cent. of India's population consists
.of adults, It is a point which has
given .rise to a controversial discussion
-even in this House a number of times
and, personally speaking, I do not agree
'tha! India is so much short of food- -
'grams as to tender. imports absolutely
,necessary, The Ministry of Agricul-
.ture have never had estimates re!?'ard-
:mg the land where foodgrains other
than the eight main type of cereals
,are produced, Cereals other than
these eight types are never taken into
account. In one crore acres of land
"thoso types ,of' 'cereals ,are produced
, WI;ICh.are not taken into account for
r-ationing purposes. Never before have
'those figures been considered to ascer-
,tam the extent to which they contri-
b~te: towards our requirements of food.
Similarly, speaking about the 86 per
,cent. of .adult population, the method
'f<?llowed in arriving at that figure is
different from the one that is follow-
:ed all the. world over. Throughout the
world this figure is fixed at 80 per
,~ent. and we too have beep doing that
.m the past. The hon. Shri i\lunshi is
'not prepared to allow more than 15
per cent. difference in the production
of foodgrains. On that basis it is not
:.correct to say ~hat we have to import
two to three million tons of focdgrnins.
My respectful submission is that the
'Government's conclusions regarding
.shortaga of foodgrains are not based
"on accurate statistics. It is not correct
"to assume that. In fact we have 'no
proper arrangements. The controls
:are a bad thing to have. It is because
-of these that the States press for im-
'ports, as they cannot 1hink of any
'other remedy. But for the controls
"proper arrangements cannot be mad~
and the Government become compelled

_ to import from abroad-and f.:irther
because of this compulsion they reach
. the inevitable conclusion that there is a
shortage of foodgrains in the country.
I~ t.he. absence of accurate figures and
statistics, the Government have no r izht
to assert that because of a defectIve
control .system there is a shortage of
food grams in the country. The main
,argument advanced by the Commission
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in support of this shortage is that food-
grains available in the country are not
In such a sufficient quantity within
which a shortage in this respect can be
ruled out. I maintain t hat 'the con-
clusion which the Commission has
reached is different from the cne which
the figures of the Ministry of Agricul-
ture make us believe and bec-ause of
which our hon. Prime Minister the
President and other foremost l~aders
feel unable to mention the actual
shortage categorically. I hold a diff-
erent view in this respect and I, there-
fore, do not support the control system
from which the whole thing pr oceeds .

Another issue which I want to refer
to is the Chapter in this Report on
animal husbandry. It is really an
astonishing chapter. On reading
through it, I apprehend that inadequate
attention has been given to this issue.
I will read it out to you. The subject
of animal -husbandry begins at page
No. 109 and the first sentence is.
"India has to support today about
177'4 million heads of cattle". Three
pages in all have been devoted to the
cattle wealth of the country in this
Report. I feel that the fact dues not
seem to have been fully realized that
the entire agriculture of this country
depends on the cattle and that an
annual income of 1,000 crores of
rupees is due to this source. In the
agricultural set up of this country
cattle ought to have been pnid atten-
tion more than any other thing. This
is a patent fact that agriculture cannot
prosper without the cattle. I want to
point out two or three observations
made in the Report are out-moded and
hakneyed in type and indicate tha t the
issue has not been examined in a right
perspective. We are aware that the
Government of India are spending at
present only half an anna per cattle
head on the animal husbandry whereas
in other countries this expenditure is
one rupee per head. We know again
that because of non-availability of good
bulls, we are unable to increase our
overall agricultural production. The
fact is, in the year 1885, 20 bullocks
were available for cultivating 100 acres
of land in the Punjab whereas in 1940,
only 14· could be had. At present a
lower acreage under cultivation in
that State is partially due to the inade-
quate number of bullocks available
there. In my opinion, many crores of!
bullocks are required for cultivating
all the fallow or cultivable land lying
waste in India. The Agricultural Com-
mission had also told 11S likewise. In
their Report, the following sentence
occurred:

"Ten pairs of cattle are required for
100 acres."
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From that viewpoint, this Re-
port is absolutely silent on the issue
of fodder or any other such thing.
Nevertheless the Report refers to one
thing which is as follows:

"Removal of useless cattle.-It is
estimated that at least ten per
cent. of the total population con-
sists of unserviceable and unpro-
ductive- cattle."

This has as its basis a report which
contain no facts and figures. The un-
serviceable cattle do not form more
than three to four per cent. of the
total population, but without resort-

, ing to any reasoning or calculations
or census; this statement has been
taken for granted. In every matter,
this Report has come to be quoted. I
know that the framers of this Plan
have themselves described it as a mere
conjecture, Proceeding one comes
across the following:

"It is somewhat difficult to gauge
the effect of Article 18 in Part IV
of the Constitution on this problem,
In so far as it is interpreted as
preventing slaughter of decrepit
and useless cows it may be said
to have aggravated it."

1 am extremely sorry that such
words should have appeared here. Is,
it a national report? Then they go
further and say words which would
certainly wound every person's heart:

"Another result of such a nro-
vision is the adverse effect' it
might have on the manufacture of
glandular products like insulin,
adrenalin and liver extract".
Are the cows and bulls bred in this

country with the purpose of obtaining
glandular extracts?

Shri D. D. Pant (Uttar Pradesh):
You worship the cow and the bull.

Pandit Thakur Das Bharaava: You
may not worship them, but there is a
large number of people in India who
do so. Proceeding the Report says:

"On the other hand, by prevent-
ing the slaughter of calves and
milch and draught cattle which
formed a considerable portion of
the animals slaughtered for beef
and particular varieties of hides,
the Constitution has taken a posi-
tive step in furthering the cevelop-
ment of cattle in India."

May I point out that in this connec-
tion that Pakistan also has stolen a
march over us. Even in Pakistan, the
slaughter of useful cattle has been
stopped. But in spite of every.effort
the Government of India have not
agreed to stop by law the slaughter
390 P. S. D.

of useful cattle in this country. They
have even ignored the recornmenda-
tions of the Cattle Preservation Com-
mittee set up by them. None has still
brought forward a legislation banning
cattle slaughter-not even of useful
cattle. Has this Government ever
since it came into power shown a sense
of urgency in deciding this issue? It
appears as if the mere mention of cow
puts the secular character of our
-government is some danger. To many
a person the mere mention of cow is
a sort of anathema. Sir, this is essen-
tially an economic issue, From that
very viewpoint a Bill was introduced
in this House and it is again with that
intent that a discussion takes place.
here day in' and day out. I want to
tell the House that the cows are in a
very bad· way in Hissar snd Rohtak
districts in these days. The Govern-
ment that was in power there in 1938-
39 had spent three crore of rupees to
cope with the famine and save the
human beings and the cows in those
districts, The cows in Hissar which
could be purchased for eight hundreds
of rupees previously can now be had
for Rs. 100 or Rs. 75 only. A buffalo
fetching Rs. 1,200 previously, is dis-
posed of now for Rs. 150 to Rs. ZOO
only. Yet nobody seems to be worried
the least. Sir. I should have nothing
to complain on this score about the
Punjab. Even today it has been given
out in the papers that the consumption
per capita of milk products there is
16·89 lbs. or in other words, is eight
seers daily. What are, however, the
conditions in the rest of India? It
comes to only five ounces per head
whereas in Pakistan it is seven ounces.
I have submitted these two facts be-
cause I attach much .rnpor tance to
them.

So far as the industries of trns coun-
try are concerned, I want to r ay a few
words regarding the rural industries.
Let the mills be entrusted with the
spinning, but so far as the weaving of
cloth required by the tnhabitants of
this country is concerned, it should all
be undertaken by the cottage indus-
tries. Let the mills be used for the
production of-all such cloth as is meant
for export purposes. But so far as
weaving is concerned, it is the only
industry which is in dire need of pro-
tection by the Government. All weav-
ing mills preparing cloth for our own
requirementss,hould be closed down.
If the total weaving work being handl-
ed by the mills at present is transfer-
red to the cottage industries, it shall
go a long way to provide a livelihood
to our people.

The bell has gone. Because of the
very limited time at my disposal I can-
not take up all the issues. But I must
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submit one thing. It is that I regard
the outlines of the Plan as embodied
in this book, to be very realistic.
practical, and a great patriotic effort.
For that reason I am of the view that
it has very much advanced the cause
of the poor. But my submission is
subject to one condition viz., the imple-
mentation of the Plan in right earnest.
That is not possible so long you do not
.adopt effective measures to eliminate
all corruption from the G)vernment of
India -and so long the present Secre-
taries continue to be on their r-ests in
the Ministry of Industry. Nothing will
possibly be accomplished till some
effectiv steps are taken ih that respect
and I think nothing can arouse the
enthusiasm of the public of' this coun-
try. Shri Gulzari Lal Nanda and our
Prime Minister may bring pressure on
us and the Members of this Parlia-
ment may yield to it in deference to
their wishes, yet until a right type of
atmosphere is created in the country,
you will fail to move the r-iasses and
the whole thing will remain unsettled.
After all, who is ultimately responsible
fur the imnlementation of this Plan'!
You prepare a plan and genuinely feel
your responsibility in the matter. But
this is. not the case with the states.
None of them seems to feel responsibili-
ties. Your food problem will remain
ever as serious so long as the Agri-
culture and Food Ministers of the
states continue to show their apathy
towards it.

One more thing and I would have
done. I. regard the punishment of
whipping as quite necessary and right
for all corrupt officials, blackmarket-
ers or all other persons who set bad
examples in social dealings, or in other
ways harm the interests of the country.
I had made this suggestion on an
earlier occasion also, but it was not
accepted. Hanging is unnecessary, but
until whipping is laid down as the
punishment for corrupt public ser-
vants and the blackrnarketers, these
evils will not be stopped. The law
regarding whipping continues to be on
the Statute Book even now. There is
the 1904 legislation. You are aware
of the objects of that law. Unless you
agree to apply it effectively. you will
not be able to create the necessary
respect and awe for the law in- the
people's mind without- which they C2.n-
not be made to desist from these mal-
.practices. So long the recurred en-
thusiasm is lacking. you will fail in
the attempt of obtaining full co-opera-
tion of the public in the i/.1plementa-
tion of this Plan. If the desire is to
benefit from this Plan, then the way
suggested by me is the only one in that
respect.

Mr. Deputy-Speaker: If hon. Mem-
bers will confine themselves to ten
minutes each, I can call some more
Members.

Hon. Members: Yes.

!\'Ir.·Deputy-Speaker: I am sorry hon.
Members w.ere not in, their seats.
They expect to be callcd-e-they choose
their own time .

Shri R. K. Chaudhuri: There is a
saying that you can take' q horse to
the fountain but you cannot make it
drink. You can present a thousand
and one combs either to myself or to .
my friend here, Mr. Shibban Lal'
Saksena, but you cannot make us comb
our hair. For that, as in the Planning
Commission report, you requ ire man-
power. You can have a thousand and
one plans, but unless you have rr.an-
power you cannot work them success-
fully. That was what was stressed on
so much by our leader. the Prime
Minister yesterday. What is needed is
co-operation from the public, co-opera-
tion of all classes of people with the
Government, and it is only through co-
operation that we can expect to attain
success. Take the population policy
set out in this Plan. The Commission
has assumed that the birth rate must
be reduced in order to remove the
pressure on population. I submit-
this is a moot question+-whether it is
necessary to have less population or
whether it is in the interests of our
country to have more population for
the sake of our economy. I have often
said here that if India had not been
populated to the extent that it was. it
might have had vacant space ar.d
would have been subjected to colonisa-
tion by non-Indians. If India had been
separately populated like ;\\lst!'alia or
some parts of Africa, there would have
been colonisation by the Portuguese,
by the French and even l'y the English
in the earlier days. So, we must not
beg the question. We must settle once
and for all whether the pressure of
the population should be removed and
whether we should resort to scientific
methods of controlling the birth rate.
or we should do nothing of the kind.
According to the Planning Commis-

. sion. the death rate has gone down but
the birth rate has not and so they
recommend that t.he birth rate should
b~ reduced. Now, what are the prac-
tical steps that you can take to reduce
the birth rate? So far as educated
people, literate people, the youth are
concerned, you need not give them any
lessons in birth control. They are
themselves taking steps to reduce the
birth rate, but what about the masses?
How are you going to deal with them?
You are now going to approach the
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masses for the elections. When you
go round, are you prepared to tell the
masses that they should adopt sterility
and other methods that have been
recommended in this Plan? Are you
prepared to advise them to go to
clinics and get their womenfolk steri-
lised? Has anyone got the fortitude
to tell the villagers that they should
reduce the number of their children?
You know that for the villagers their
able-bodied sons are their asset. They
are their capital. They are utili sed for
more production and :better agricul-
ture. Have you got the hardihood to
tell those people that they should re-
sort to artificial methods of birth
control?

Shri J. R. Kapoor: The sons may be
their capital. but there should be no
inflation of capital.

Shri Munavalli (Bombay): Do not
pass the Hindu Code Bill.

Shr! R.. K. Chaudhuri: Left to myself,
I would not have .iked to deal with
this question at alL In our times, we
used to pride in havmg ichildren. and
whenever we did not have children. we
used to resort to incantations. but now
the time has changed. The educated
people seem to have a different idea
about this. I would warn the Govern-
ment of this: before you go and preach
about sterility and other things in the
villages; before you set up expensive
clinics etc., you ought to come to a
definite conclusion as to whether it is
really in the interests of India to have
resort to artificial methods of reduc-
ing the birth rate. I say with all
seriousness at my command that this
is a question in which religious senti-
ments also come in.

The other point is about land settle-
ment and land reform. I pay my tri-
bute to the Planning Commission for
the land policy- they have enunciated.
This is really the crux of the whole
situation. I would just like to read
a sentence or two from the Plan. The
Commission says:

"In the last analysis, it is the
peasant, the man behind the
plough, on whom hopes of mcreas-
ing production have to be bused.
The changes in organisation which
have been proposed toy us are
designed to assist and strengthen,
not to ~upplant, him." . .

I very much appreciate these- re-
marks. All this talk of collective
farming and our having scientific ap-
pliances and things of that kind-all
this is rot. You have to improve, you
have to' make the peasant work more

and get more results. What is the
position of the peasant today? He
cannot work all the year round. lIe is
suffering from illness, from Malaria,
and it is precisely at the time when
he ought to be busy in the fields, he
falls sick. Let aside other health
measures. We do not have enough
quinine even, to distribute among the
peasants. What I want in my Province
at least is that if you are for more in-
tensive cultivation, if you want to have
more food, then you should make
available a larger supply of plough
bullocks. During the floods, a large
number of plough bullocks were
washed away. During the war, a large
number were slaughtered. We are
therefore in dire need of plough bul-
locks. The: Assam Government
spends money and tells the reople to
get bulls from elsewhere, but we do
not get them. We do not want tractors
or anything of the kind. IVe want only
plough bullocks and proper seeds. We
want the peasants to be kept in good
health. You have been talking loudly
about collective farming. I am sure it
will never find favour with the peas-
ants. Instead of that, the Planning
Commission should have recommended
the revival of the joint family system.
The joint family system has been
broken up by the educated women of
this country. It is the educated
women, it is the luxury loving women,
of this country that wante::l to separate
brother from brother. (Interruption).
That is how the joint family system
in India that existed during Br itish
rule was broken up. It is on account
of the wife of an LC.S. officer; it is on
account of the wife of an officer placed
in a high position that there was
quarrel between brother and brother
and the whole joint family system came
into disfavour with the educated peo-
ple. There is no use frowning at me.
But is it not a fact? I am not in a
laughing mood. I submit with all the
emphasis at my command ..

Shrimati Durgabai: We neither ob-
ject to nor frown at this hon. Member,
because in whatever he says, in time
and out of time he attacks women.
Therefore, we treat him with indiffer-
ence.

An Hon. Member: Not contempt?

Shri R. K. Chauduuri: Contempt?
And yet Mr. Chaudhuri gets presents
from people-perhaps with contempt!

Mr. Deputy-Speaker: The hon. Mem-
ber will refer to planning.

Shrimati Renuka Ray (West Bengal):
How is this reference relevant to the
subject?
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Shri R. K. Chaudhuri: Sir, my point
is that the joint family system should
be restored and collective farmmg
should not be considered seriously.
The joint Hindu fam~ly system is the
biggest insurance against r-isk. IE you
insure your life, say for Rs. 5,000 how
far can that money go for the educa-
tion of the children or the ~x.t:ens~s of
your family. But the joint Hindu
family system, takes ('a~e of the mem-
bers of the family m times of adver-
sity. The bes~. way' t,;> improve .our
economic condition is oy the revival
of this system.
Shri Himatsingka: I welcome the

Five Year Plan that has been put
before the country. There is suffi...•
cient material in it, which if proper ly
worked, will change the face I)~ this
country. What is more r;.eed~d 1S the
creation of necessary enLhuSlasm for
the implementation of the schemes. At
thel 'present moment !he. enthusiasm
needed is not there. I'his 1S an im-
portant aspect to which we should pay
immediate attention. The leaders
should create the atmosphere fo! .t~e
active co-operation of private irritia-
tive so that the schemes put forward
in the Plan may be speedily implement-
ed. .

The Five Year Plan incorporated in
this volume, is more or less a collection
of the large number of schemes that
have been taken up by the different
states for development purposes. If
they are carried out economical ly and
quickly they should go a long way. m
removing a large number of our :l.11~-
culties. They will go a long way m
removing our food deficit. At the pre-
sent moment the one thing that is eat-
ing up all the resources of the country
is the import of foodgrams and unless
the Government can take steps to in-
crease the production of food I am
afraid all the resources that the coun-
try had built up during the past many
years will be frittered away. There-
fore the greatest attention should be
given to schemes which will increase
production of food quickly.

There is one thing on which the
Prime Minister laid great stress. He
referred to the anti-social activities of
a number of persons who are engaged
in black-marketing. Controls. as you
know, Sir, are effective instruments in
creating black-markets and if they are
not properly administered they create
, conditions in which these elements
thrive. Therefore, if you are going to
have controls you must be in daily
touch with the situation in the market
and must be prepared to regulate your
controls in a manner that there will be
the least opportunity for anti-social
elements to take advantage of. But I

am sorry to say that that is wanting.
You will find that on many occasions
prices are fixed at a level much below
the prices to be paid to the primary
producer. My friends f'r om Assam will
be' able to say that the price of paddy
there is fixed at Rs. 7/8 a maund. No
producer is willing to sell at that price.
Persons who have to convert it into rice
have to pay a higher price. They pay
it privately and sell the rice at a
higher price. We should, therefore,
take note of the actualities of the situa-
tion and act up to the requirements of
the situation. It is no use calling
something black when you create' a
situation whereby the whole country is
forced to take to those methods. Un-
less we are actively alive to the diffi-
culties we will always have. this kind
of anti-social things. Glbvernment
should be more active in following up
the situations that are created from
time to time and meet the situation by
changing their policy as and when need-
ed. The remedy that should be adopt-
ed is what .may be called progressive
decontrol. As the House knows, the
policy that was followed by Govern-
ment in the case of sugar has resulted
in increasing the production. This
year, I am told, the production will be
much more. If the same policy is
followed in other cases as well, that
will stop the black-markets and any-
one who wants to have any supplies
beyond what is given as ration can go
and buy it in the open market. I am
told this is the system followed even
in Russia. Certain commodities are on
ration and if anyone wants beyond the
fixed quantity he can buy it from the
same shop at a higher price which
goes to augment the revenues of the
State. Here also if the extra quantity
required is sold at higher prices at
least the Government will get its share
of the taxes which are at present being
avoided by selling at black market
prices. The prices at present shown
on paper is one, while the prices
actually charged are different. On
account of controls people have to re-
sort to these subterfuges.

There is another element which is
the blackmarket money. Apart Irom
the black market there is a certain
amount of money which is not in the
books and which is being utili sed for
purchase and sale of commodities.
That money is now being utilised in
trade and commerce rather than in
industry. Of course a lot of rnoney-I
think about Rs. 400 to 500 crores-has
been invested in industry during the
last five years as fate of the so-called
shyness of capital. But there is a
certain amount of floating money which
is creating certain situations. If Gov-
ernment. can ~d out some method
whereby that mone:l'_can be moppec; up,
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that will relieve the country of a lot
Gf difficulties. My friend Dr. Deshmukh
suggested the issue of debentures-he
mentioned at a discount. I think Le
meant premium. This has been sug-
gested many times and even the Prime
Minister, as you know, before he left
~for America had announced that Gov-
ernment will try to announce a policy
but somehow or other that policy has.
not come in. Therefore Government
should consider that and introduce
something by which it could be done.

Shri HaJlumanthaiYl), (Mysore) : I
wish to say a few words on agricul-
tural prices. The Planning Commission
has dealt with what is called the price
policy in agriculture. I may state that
their observation is good. My point of
view is it can be bettered. There are
several defects in the present agricul-
tural price policy. The first is we are
paying to the indigenous' grain less than
what we pay for the imported grain.
This is wrong. This affects, according
to the Commission's report, the pro-
duction of foodgr ains in Iridia. After
all, whatever the field of production,
price is the best incentive. It is here
we have to see what can be done. The
price we are fixing for agricultural
produce is neither sufficient nor rational.
To begin with it must be rationalised.
There is a proverb in Hindi . whose
translation is: a kiagdorn where horse
gram is sold dearer than wheat must
be a kingdom that is being ruled by a
mad man. That is exactly what is
happening today. In my part of the
country horse gram is selling dearer
than rice or ragi. I do not know the
position in North India, whether it is
sold dearer or' not. This is what is
happening every day and yet this Gov-
ernment has not paid attention to this
aspect of the matter. That is why I
used the word rationalisation of prices.
If a ruot can grow a particular kind
of gram, whether it is horse gram or
oilseed o~ groundnut and he could get
better prices thereby he will certainly
not gro,,:,"the required foodstuff, be it
wheat,. nc~ C!rragi. Knowing this state
of affairs It IS rather sad that the Gov-
erriment should go on with this ano-
J!lalo,:!s position. I have been urging
1Il this House for the last two or three
years that the fixation of price ·for agri-
culture . pr?duce must be based on
!,!ome SCIentific, economic data. Just as
in regard to every other production in
the industrial field the price is fixed
on the ~ost of production, so also in
the agricultural field the price must
be based ~:m the cost of production.
The pnce IS ~ow .fixed without regard
or WIthout taking Into consideration the
cost of production. The price is fixed
now more or less in this manner: be-
fore the war the price was-so much, now

we give a little increase and we fix
the price with a sort of guess. That
should not be t.here. It is true that
agricultural prices have gone up. It is
true that prices of foodstuffs have been
fixed by Government. But this fixa-
tion ought to be done on facts. They

• must be ascertained. Just as the Gov-
ernment of India enquires into ,\'hat
is called the living cost and bases its •
index figures on the data obtained and
made available, or fixes minimum
wages by making a series of enquiries,
they must also make sample surveys of
various crops in various parts of the
country and fix agricultural prices on
the basis of the data available on date.
That is the basis on which the whole
price structure ought to be constructed.
If the ryot gets much more for the
commercial crop than for the food crop
he will certainly not grow food crops
to the extent or of the auanti.ty re-
quired. Therefore we must see that
the price got for foodgrains is more or
less the same that the ryot gets for
the commercial crop.

It may be done in one of two ways.
Either we may fix the price of food-
grains higher or we may fix the price
of commercial crops lower. That is
one way. The other way is by the
imposition of a sort of tax on commer-
cial crops, so that the incentive to the
ryot .may be more or less the same to
grow foodgrains or to grow commercial
crops. Therefore I emphasize these
two points in regard to our price policy
so far as agricultural production is
concerned. The first is that the price
must be fixed on the basis of the cost
of production plus a certain margin of
profit. Secondly, the price structure
must be rationalised.

The third Suggestion I would like to
make. is this. A few years ago the

• Wo~kIng Comm.ittee of the Indian
N~tlCnal Congress appointed a Com-
mittee to enquire into agricultural eco- .
nomy and that Committee made a
recomm~n.dation that you must guaran- .
te~ a mrmmum profitable agricultural
.pnce .to the ag~iculturist. That is what
IS being done In other countries, whe-
ther It ISU.S.A. or Great Britain. That
policy must be implemented here also
W~ ~ust guarantee to the agriculturist~
rrummum profitable agricultural prices.
When we have a Congress Govern-
m~nt and the Congress organisation has
laid down that policy I do not know
what the difficulty is in hnplementing
that suggestion.

I am very glad to see in the report
that about Rs. 137 crores have been
earmarked for agricultural production.
M:y suggestion is instead of spending
this money In a diffused manner all
over India and getting no result this



four persons one rupee has been set
out per' annum for the ameliorating
programmes. The report says:

"The advancement of the back-
ward classes is a task which stands
in a category of its own because
of the special disabilities from
, which they suffer .. ."

and further on they themselves admit
that this weaker section needs all the
support. They say:

"The difficulties of the backward
classes are in part an incidence of
the low development of the country
in which the greater portion of the
limited opportunities available
have gone to sections of the popu-
lation which enjoyed certain ad-
vantages."

Admitting all tliese things, what have
they done? They have set apart only
Re. 1 for 4 persons. Is this, I S~IY,
adequate or at least reasonable to the
sections of persons whom you say are
a privileged class? Let the Plannins
Minister put his hand on his heart and
say that he has acted in a fair manner
to the Backward Classes. All the time
for ages, we have been kept by the
Government in power with promises
and we -have been fed on promises and
promises. The report says:

"Plans for the economic develop-
ment of the country hold promise
for the backward classes in as
much as in all directions State
policy is designed to redress the
balance in favour of the weaker
groups and the under-privileged
sections of the community".

These ~re all promises, that develop-
ment WIll take place in future that all
the river projects will fructify'and then
we will get all the benefits and our
level would be raised. I say, we have
been' kept on promises and promises.
What I wanted to say is this: that a
scheme for housing, a scheme for edu-
cation, for technical and vocational
education should have been set out and.
the State Governments should have
been directed to implement these
schemes forthwith because we have
waited for long. This disparity 'and
this inequality between sections of the
population, do not permit to be kept
for long.

With these words, I hope the Gov-
ernment and the hon. Minister, who has
got great sympathies for the weaker
sections, will take special care to see
that housing schemes in all the States,
in all the villages are started. These
poor Harijans and Scheduled Castes
should be provided with good houses.
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money may be spent in a concentrated
manner in an area where we can get
good foodgrains production. And that
area is the western coast. From Cape
Comorin to Bombay there are the
Western Ghats where there is plenty of
rain every year. In fact the water goes
.to waste and to the sea in many places.
There are places where these natural
water resources can be bounded up
and tractors and bull-dozers' can be
used in order to get field for cultiva-
tion in many areas. This space is about
a thousand miles lonz and about fifty
to hundred miles wide. This area is
called malanad and a Committee had
been appointed by the Government of
India to look into its development. r
do not know what happened to that
Committee's report. If this area is
developed with concentrated effort and
by spending the major portion or even
the whole sum of Rs. 137 crores on
this area I for one feel we can solve
our food problem to the satisfaction of
all .

Shri Mirza (Hyder abad) : As very
few points are made against the Plan
I think the Minister can give a few
minutes of his time to the other Mem-
bers.

Shri Sonavane (Bombay): I rise to
support, generally, the report of the
Planning Commission and appreciate
the efforts of the Commission. While
doing so I would be failing in my duty
:~ I do not draw attention to certain
things in which I am deeply interested.

5 P.M.

I would invite the attention of the
Planning Minister to page 231 of the
report to the matter dealt with under
heading 'Backward Classes', wherein
the backward classes, combining the
Scheduled Castes, Scheduled Tribes and
other backward classes form neafly,
according to the report, 40 ·17 per cent.
of the population of this vast continent,
and only 45 and a quarter lines have
been devoted in this Planning report.
Not only that but the question has been
lightly treated setting out the principles
of their improvement, giving out pious
wishes and principles, but no concrete
scheme has been envisaged In the re-
port. The Planning Commission in
the first part of the Five Year Plan
says that Rs. 18 crores have been pro-
vided for the amelioration of the Back-
ward Classes. I would like to know
whether this amount is really suffi-
cient for the amelioration of 40 ·17 per
cent, within the course of five years, of
a section of people who are weaker
and downtrodden for centuries to come.
Has the Commission given much
thought to this problem? Taking out 'a
percentage, I would say that for every



5195 Motirm re Five Year PLa.!l- 16 OCTOBER 1951 Motion re lWve Year PLap 5196

Such schemes should be started and
more funds should be allotted to them.
Therefore, I would request that every
effort should be made and the state
Governments should be approached to
do the needful in this matter.
Dr. M. M. Das (West Bengal): 'lhe

recommendations of the Planning Com-
mission regarding family planning has
given rise to a controversy in the coun-
try. Although the overwhelming
majority of the people, almost the edu-
cated people of this country are in
favour of family planning. ther-e are a
small minority who are opposed to the
practice of birth control.

Sir. at the very outset, 'I would like
to tell the House that I am an ardent
admirer and supporter of familv plan-
ning. I believe that under'" modern
conditions. we adopt a gradually higher
standard of living, not only to have a
balanced budget of our country as a
whole, but to balance our own fr.mily
budget. There is no' other alternative'
but to resort .to family planning. I do
not understand what family planning
or contraception has got to do with
religion. Pregnancy is a ohvsioloaical
process like so many others in the
different fields of medical science. Pre-
gnancy also can be; and should be
controlled and regulated. .

Shri R. K. Chaudhuri: You are 'In
.expert in that.

Dr. M. M. Das: But not so .expert as
you are. You surpass everybody.
do not see any harm in t.hat, if it is
practised properly. There are cases
where it is criminal not to practise
birth' control which is advised by the
medical men. The scope of a medical
practitioner has revealed to me
hundreds of heart-rending cases and
sights which could be easily averted
by timely knowledge and practice of
contraception. I have seen famished
and under-nourished and blood-less
mothers giving birth to still born babes
one after another every year and ulti-
mately dying of consumption in the
lower middle-class families. I have
seen children of perpetually ailing
mothers die by sheer neglect and want
of good food in the poor families. I
have seen the caesarean section, a
kind of operation, being performed
upon the same woman for the fourth
time. Let me explain what the caes-
areal section is. I mean ...

Mr. Deputy-Speaker: The Doctor
need not explain all these processes.

Dr ..M. M. Das: It is important,

Mr. Dcputy-Speakerz It is not n9CQS-
sary.

Dr. M. M. Das: During the last opera-
tion in which the caesarean section was
performed, the surgeon in sheer dis-
gust put a ligature, that is, tied down
the fallopian tubes and made her
sterile for the rest of her l:i:fe. There
is nothing anti-moral or anti-religious
in it. On the contrary, birth control
under modern conditions is an un-
avoidable measure necessary on prin-
ciples of health, and, happiness not
only of the middle class parents, but
also for their children. In a. poor
family, the less the number of children
the better are the conditions of their
living. What makes me sad is ...

An Hon. ~'>mber: The State wii1
support them; Why do you worry?

Dr. M. ltl. Das: to see that the
practice of birth control is being adopt-
ed very quickly only by the middle
class intelligentsia alone. the Door and
illiterate classes remaining as produc-
tive as ever. The middle class section
of our ponulation is certainly the
backbone of our country and they are
the brains-trust of the nation. As.
result. of the practice of birth control.
the birth rate in this most useful sec-
tion of our society will be controlled
and regulated whereas the floodgates
of production will remain ooen for the
poor and unintelligent. J. ar» afr"ir'!
that this will act as a double-edged
sword diminishing the birth rate
among the intellizentsia on the' one
hand and' increasing the birth rate
among the Door and illiterate. They
may be a fallacy in my argument and
I shall be very glad if it is pointed out.
The only solution in my option lies in
propagating this family planning
among all classes of the Indian people.

May I continue, Sir?

Mr. Deputy-Speaker: I think the
time is over, However, the hon. Mem-
ber may go on for a minute or two.

_ Dr. M. M. Das: So far as the' indus-
~rial field is concerned. the most strik-
mg feature of this First Five Year
p1an is the conception of mixed eco-
nomy. The hon. Minister for Planning
has. on more than one occasion ex-
plained this doctrine of mixed' eco-
nomy. In the debate on the Industries
(Development and Control) Bill he
has said that mixed economy is n'ot a
half-way house between the capitalist
and communist economies that it 'is
not a mechanical mixture ~f the State
and private enterprise .s but that it is
a harmomous and intimate blending
of the State enterprise and nrivate
enterprise. Under this mixed eco-
norny, it will be quite possible for the
pnvate enterprise to retain the private
character so far as proprietorship is
concerned. At the same time, it will
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be national and public in spirit and
outlook and in activities. The attitude
of our Government and our Planning
Commission towards the industries of
our country is crystal clear. The Com-
mission wants the development of in-
dustries because they believe that with-
out this development it is not possible
to raise the standard of living and the
general condition of the public. Uptill
now, Government has rendered great
help to the industries only at the cost
of the community by giving them pro-
tection against foreign competition. It
is only now that emphasis has becn
transferred from the negative idea of
safeguard against foreign competition
to 'the positive conception of the fullest
utilisation of all the available resources
in the country of men, material anti
machines. We see that within the
framework of the constitution, a mixed
kind of nationalisation is sought to be
achieved by this plan.

Shrimati Renuka Ray: I thank you
for giving me this opportunity to"
speak. But in the short time at my
disposal, I will not be able to go into
any detailed suggestions regarding the
Planning Commission's Report. I wish
to place a few points before the hon.
Minister for Planning.

Before doing so, I want to say that
this report of the Planning Commission
has come very late. But, still I am
glad it has come because it is better
late. than never. It was, I think, in
1948, when the Industrial Policy reso-
lution was passed, that we were pro-
mised that a Planning Commission
would be appointed. Perhaps much of
the 'wastage that has taken place in
many of the long term projects might
have been avoided had this Commis-
sion come earlier and prescribed a
system of priorities.

Many people have said that there is
nothing very much in this report. It
is indeed a modest conception. It is
not an enumeration of the objectives
and dreams that we have; but it is
related to the realities of the situation
as we face them today. We have to
take things as they are. Although, as
the Planning Commission's report has
pointed out, emphasis has to be laid
on the Directive Principles of state
Policy and we must go further towards
that end, we must, at the same time
realize the limitations of the moment.
But, in saying this, I should like to make
certain suggestions to the Planning
Commission and the Minister for Plan-
ning. I am glad that they have pointed
out that if rural development is to take
olace, we must not only lHY stress on

the abolition of Zamindari and the
intermediaries but change must be
brought about in the actual land system
so that fragmentation of holdings and
uneconomic holdings may be ended.
They have pointed out in their report
that the ultimate objective is to have
co-operative village management.
There is a great deal of hesitation here.
It is one thing to say that we should
have co-operative village management.
To bring that about requires greater
effort than merely saying that we want
the villages to be managed in this way,
or that co-operative effort should be
encouraged. We know from our ex-
perience in the past on many occasions
that while there is lip sympathy in the
administration even today to co-opera-
tives, in actual practice, how very diffi-
cult it is to help any co-operative en-
deavour. I would suggest to the Plan-
ning Commission that they should tell
Government that all governmental help
in regard to agriculture. and cottage
and small industries should be to co-
operatives. In this country. most of ,
the people are uneducated as yet. When
we try to lay down a new policy, there
must be some inducement. We cannot
bring this about in an authoritative
manner for we believe in democracy.
Therefore, we cannot lay down any
hard and fast rule that everyone must
go in for co-operatives. But. surely,
it is up to the State, if it believes in
this new pattern of economic society
to say that State aid will only go to
co-operatives. That is one point that
I wish to place before the bon. Minis-'
tel' for Planning.

The next point is with regard to
social services. It is quite right that
agriculture has been given the first
priority in this Plan. But it is very un-
fortunate and most regrettable that
social services which ought to have
come next, have not been given that
place. 'If we want more production
so that we may have better distribu-
tion,' how can we achieve that unless
the men and women, who are the
builders of society are first trained and
equipped to do so? I am not speaking
in the air. I realise the difficulty that
is confronting us. I realise the fact
that we have not even got a sufficient
number of trainers to train teachers,
nurses, doctors and all others who are
to expand the social services. But, the
question is, are we using that unused
capacity and skill in the community as
we should? The Planning Commis-
sion's report has pointed out that it is
not being fully utilised. But, what is
the solution? We 'cannot expect the
thing to be done to a full extent and •
by voluntary organisations alone.
These organisations on a veluntary



5199 Motion re Five Year PLan 16 OCTOBER 1951 Motion re Five Year PLan 5200

basis cannot mobilise the fully unused
skill and capacity that is there in the
country and canalize them into useful
activities. It is essential that the youth
of this country should be mobilised by
initiative taken by the state for this
work. For a year or two at least, after
taking their degrees, the educated youth
must be drafted to various forms CJf
social work so that these social ser-
vices could be extended. Our greatest
difficulty now is that we do not have
adequate number of trainers in these
services. These young people are also
without work or employment after their
degree examinations. They should,
therefore be utilised for this work
which is the greatest national need to-
day. I would suggest to the Planning
Commission to bear this in mind when
drawing up their final report. This
matter has been brought before this
House time and again. We brought it
up during the Budget discussions but
I do not know for what reason it has
not been possible for Government to
start something even on a small scale
in utilising the services of educated
youngmen and women. In other coun-
tries. military service is compulsory
Surely in India when our most emer:
gent need is the expansion of our
social services. instead of leaving the
thing to voluntary effort, the 'State
should take the initiative and mobilise
the entire youth for it.

. The third point on which I would
!Ike,.to touch .before closing my speech
IS this question of mixed economy.
Even If for the time being we have
agreed to mixed economy, the State
has to come in gradually" into
the field of economic administration.
It may not be possible to nationa-
lise all at once. But it is
indeed regrettable that we have not
been able to improve our administrative
machinery .to that extent or to any
extent during these four years. It is
in that direction that we must con-
centrate now. The Gorwala Report is
a great revelation and I do hope the
Planning Commission will give due
attention to the improvement of ad-
ministrative machinery through which
we can extend the public sector gradu-
ally. In the meantime, while a mixed
economy remains, it is essential that
there should be controls. I am very
glad that the Planning Commission has
pointed out that it is no! merely a
question of commodities in short sup-
ply for which we need controls. but
that for better distribution these con-
trols are equally necessary. I hope
that a great deal of attention will be
focussed to improve the administration
of tbe controls. This counsel of des-
pair that is preached nowadays that
we should decontrol because we do not

have an adequate administrative
machinery and would therefore retire
from the field of economic administra-
tion is not fit to govern. 'l\herefore, I
am glad that the Commission have laid
stress on this point and I do hope thai
they will go into much greater details
on this, because, after all no Plan can
succeed unles's' the administrative
machinery through which you are
going to carry out the Plan is effective
and strong. Public co-operation is
more if nst equally important and this
can only come if we can give life to the
Plan and enthuse the country. If we
can lay the foundation of our eco-
nomic structure in the right direction,
then ultimately it will be possible to
achieve our objective of equality of
social justice in the economic' sphere.

Shri Satyanarayana (Madras): I am
very grateful to .you, Sir, for giving
me this opportunity to speak on the
Planning Commission's report. I have
not got much time before me to go into
details, and so J will only touch upon
one or two main points that I want to
mention here. This is a national Plan
prepared by the national Government.
But on going through its pages I find
that it is not a Plan. but the principles
of planning are discussed here and it
IS really a programme. It should have
been called a programme instead of a
Plan. It would also fit in very well
with our ideas for all these years for
about 30 years, we have been referring
to our work; as constructive program-
mes or various other programmes.
Probably as this particular programme
is to be fitted into a particular mould
which is western and not our own,
and as we have also borrowed the
words "Five Year Plan" from Ruesia,
naturally our Government or the Plan-
ning Commission thought that "Nation-
al Planning" would be a better term.
We might call it a National Programme
as this contains not only the program-
mes prepared by the Central Govern-
ment but also those prepared by the
various State Governments. They
have incorporated them all and made
a catalogue and given them in this
Plan. It is really a catalogue of the
various items of the programmes which
the Central Government and the Pro-
vincial Governments have prepared.

In this programme they have to meet
a great challenge. This challenge that
faces the Central Government is the
supply of food to the millions. I find
they have tried their level best to meet
this challenge and they have also sug-
gested raising the ration to 14 and 16
oz. But one great fact has been com-
pletely forgotten and that is that we
have got a great deficit in this country
as far as food is concerned and that
deficit is rice. I tried to find out from



tion I find has not been made. When
actually I begin to calculate I find that
it is not a very 'encouraging figure. It
should also be taken into considera-
tion that when we make a money Plan
it should satisfy' the money conscience
too. From that point of view I am
very much disappointed. A real wealth
production Plan must not be based on
money economy alone but on the basis
of what it is can able of in the way of
enthusing the people, what it is cap-
able of in the way of increasing the
wealth of the people. Only then it
would produce greater enthusiasm
among the people and they will begin
to work it. Has the whole of India
been surveyed from the point of view
of production of wealth, from the point
of view of increasing the wealth
through industries located in cottages,
has the country been surveyed from
the point of view of deficits? If all
this had been organised on a decentra-
lised basis and all the deficits had been
made up by money as well as human
labour, the results would have been
better. It would have been very much
better if the Commission had taken
into account' the various resources in
the different regions collected by sub-
sidiary Committees or State Planning
Commissions and incornorated all those
data in the report of the Commission,
so that anybody who goes through rt
would understand the data on which
the entire report of the Commission is
based. Therefore I hope that when
the report is finalised -all these data.
resources, deficits and various other
facts and statistics will be incornorated
so as to justify the report when' it will
be placed before us.
With these few words I welcome the

report and I congratulate the Com-
mission for having produced this re-
port. Since it is not a final one but is
going to undergo change, next time the
House is given an opportunity r hope
they will incorporate many more things
which will enthuse this House and the
people outside.

520i Motion re Five Year Plan 16 OCTOBER i951 lv1otion re Five Yea1' Plan 5202

[Shri Satyanarayana]
this report what is the target of pro-
duction that is likely to be reached in
these five years and whether that
.would be sufficient to meet our demand.
But I was greatly surprised and disap-
pointed to find that sufficient attention
has not been paid to meet our rice
deficit in this country. Take for in-
stance the State of Madras. Every day
we hear in this House and outside that
Madras wants more and more of rice.
Probably nowadays it has become the
notion in the north that Madras is not
taking wheat and if they want food.
they must take wheat and rice cannot
be produced there or supplied to it. But
the fact is Madras has the capacity to
produce rice because the Madras State
has got big rivers like the Godavari
.and Krishna from which you can irri-
gate nearly one crore acres of land,
if only you spend one-third of what is
being spent on the river-valley pro-
jects of the north. I say this because
almost all the river-val ey projects that
are now in execution are not supposed
to produce rice, but they are meant to
produce wheat. So even after five
years Madras will be left in great de.-
ficit for rice. If one or two river-valley
projects of the south had been includ-
ed in this Plan the South would be able
to produce more rice and I would have
been immensely pleased. It has been
generally said that there is pot enough
money. This point has been answered
by many 'hon. Members. Money can
come from the people. For instance a
river valley scheme on a small scale
may cost about Rs. 20 crores and the
people who are living in that parti-
cular area of the country can give that
money themselves in five years. Now
the question is, how can we get the peo-
ple to give that money? As it is, it
seems that unless the Central Govern-
ment can find the finance from its Bud-
get the thing is not possible. It is not so
The money can be collected from the
moneyed people in the area. There are
several schemes that have been pre-
pared and these have been brought to
the notice of the Planning Commission.
This is one of the most important
things which the Planning Commis-
sion, I hope, when they finalise their
Plan, will incorporate.

There are several other subjects
which have already been dealt with but
there are one or two which I would
like to mention. This Plan would cost
about. R:s. 40 per capita ultimately,
when It IS executed, which means that
each person will pay Rs. eight per year
for the purpose of the execution of
the Plan. But what will be the total
wealth produced by this Rs. eight per
capita which will be paid by the con-
sumer in this country? That calcula-
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(English transLation ~f the above
speech)

Ch, Jtanbir Singh (Punjab): Sir,
while welcoming this Five Year Plan
I cannot but say that this scheme
when completed would usher in a new
era in the Indian villages, It would
not be wrong to suggest that it would
be a step towards the establishment
of Ram Rajya, so to say, '
Although I should have liked to

take a little more time of the House
and make a few more observations,
I would now, in view of the short
space of time at my disposal, confine
myself to congratulating the Members
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of the Planning Commission and ex-
pressing my grievances in this !e-
gard. The Plan seeks to provide
far realising what is said to be better-
ment fee. If this betterment fee was
to. be realised fram the sale or pur-
chase of land one could understand
it, for, in that case, it could amount
to. an increase in land price and also
Gavernment could justifiably claim
a share in one's unearned income.
But where a tax is continued to be
imposed 011 the use of canal water
it is not proper that a separate better-
ment fee be also. realised. There are
two or three reasons for this. In the
first place, there are two. kinds of
landed property in the country, viz.,
property in cities and agricultural
property. When some new roads are
constructed in cities no. tax of the
kind of betterment fee is levied. It
is, therefare, noj justifiable that a
betterment fee be charged in villages
for constructing new canals. These
canals are being constructed not
because--as many of us thought the
village conditions are _required to be
improved but because of the fact that
India's economic condition cannot be
improved unless the country's toed
production is considerably increased.
Under such circumstances, people are
of the opinion that the Gavernment
should have taken up these schemes
much earlier and should have spent
mare money than what is proposed
to be spent now. Already they have
spent a cansiderable amount of money
in urban development schemes and for
providing suitable amenities to . in-
habitants of cities and towns. But
unless villages are placed an equal
footing with cities, no. betterment fee
of this kind can be said to be justifi-
able.
I have one more thing to state in

this connection. It was also. referred
to by Pandit Thakur Das Bhargava,
What I mean to say is that the
Haryana breed is facing the danger
of extinction. It will be recalled that
the Haryana breed is one of the
finest breeds in the country.

Sardar Sochet Singh: Is it a breed
of human beings or of cattle?
Ch. Ranbir Singh: It is a breed af

cattle--one of the best cattle breeds
to be found in India. It is better
than the breed of human beings!
An Hon. Member: Of that you are

a goad specimen.

Ch. Ranbir Singh: Haryana breed
is one of the best cattle breeds in
India. May I request hon. Shri Nanda,
who has also been a Minister in Bom-
bay, to see what is happening in
Calcutta. c;.ows and buffaloes of
goad breeds are sent there from one

side and when they go dry, they are
slaughtered. While preparing any
plans they should also take this fact
into consideration so that the best
cattle breeds in the country are
preserved.
Pandit Thakur Das Bhargava: They

have been taking into consideration
for the last 28 years but with no
results.
Ch. Ranbir Singh: I am not prepar-

ed Ito admif that the Government
have no means to do so or that it is
so difficult a task that they cannot
possibly do it. He too. seems to be
of the same opinion but since he is a
little displeased he speaks in such
ambiguous terms. It is by no means
a difficult task. If these cattle are
sent back to Punjab, one of the best
cattle breeds would be preserved
Apart from these two things there-

is one mare point which I would like
to. touch on. It is that there should be
an uniform taxation policy throughout
the country. Whereas income to the
tune of several thousands of rupees
is not taken into consideration while
imposing income-tax on all non-agri-
cultural incomes, things are other-
wise in case of agricultural incomes.
Therefore, since many other thi. IgS
have been taken into. consideration
while preparing this Plan" this aspect
of the question should have also. been
given due consideration. The system
of land revenue should be so formu-
lated that an' agricujturist who ekes
out his income from the sweat of his
brow may not have to pay income-
tax an the income upto at least two
to three thousand rupees.
Shri Feroz Gandhi (Uttar Pradesh):

Yau may see to. all these things next
time. It is too late now.
Ch. Ranbir Singh: Now I would

not take mare time of the House and
would only submit 1;0 the Govern-
ment that next time when they bring
[farward the det'ailed scheme, they
should take particular note of at least
two or three things. One is that all
the good cattle breeds in the country,
especially- the Haryana breed, should
be @reserved. Since it is our desire
to. see that Bombay and Calcutta get
full supply of milk, let there be no
slaughter either of buffaloes or af
caws. Seccnd thing, as I said before,
is that there should be an uniform
taxation policy throughout the length
and breadth of the country.
Prof. S. L. Saksena: Haw long are

we going an, Sir?
Mr. Deputy-Sneaker: I shall call

upon the. hon. Minister at six o'clock.
we will carry an till seven o'clock to-
day because r find many hon. Mem-
bers are anxious to speak.



economy theory. They have looked at
the whole thing from the point of view
of efficiency and have just adjusted
the thing according to the present
economic theory; they have not taken
into consideration the conditions of
our country as it stands today-if
they had done that they would have
tried ftrst to S:olve the problem of
unemployment. They should not have
minded what price we have to pay
for our produce as a result of solving
the unemployment problem, whether
the price we may have to. pay is more
with respect to the production we
get out of such employment, the
quality is inferior, our first oroble:n
which the Commission should have
kept in mind should. have been of
employment, which the Commission
have omitted to do. I would request
that when they consider this ouestion
again they should look at it from
the .point of view of giving employ-
ment to all.
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Shri Syamnandan Sahaya (Bihar):
Why not sit tomorrow also, Sir? .

Mr. Deputy-Speakerr The House
will not sit tomorrow, it will conclude
today. The hon. Member has not
been here. Enough opportunity has
been given so far.· People are getting
tired-I find there is not as much
enthusiasm over· the debate now as
there was when it started originally.

Shri Jhunjhunwala (Bihar): Though
the time at my disposal is very short
I cannot begin without thanking the
Planning Commission for all the
troubles they have taken and the
strenuous efforts they have out in in
coming to this Plan which -will suit
us best under the present circum-
stances. Those who have read the
report will find that the members of
the Planning Commission have studied
the problem from all points of view.
Some may say that the Plan has not
been able to meet everything that we
wanted, but howsoever modest it may
be I w?-n~ to congratulate the Planning
Commission because they have ziven
us something on which we can ~ork
something which will set our piou~
hopes and aspirations 0If Planning
something big and imaginary at Iest.

One of the great omissions which
I found in this Plan is that while it
has given us data only regarding
financial allocations, nothing has
been said in it about the procurement
of raw materials, real capital goods
necessary for the purpose.

We have been kept completely in
the dark about these things. The
only thing they have said is that they
will spend so much money on this
particular item or on that particular
item. And, further as the Prime
Minister has said 'these allocations
can be changed as we get experience
in working out the Plan. So the
first thing which the Planning Com-
mission should do when they collect
more data is to see what are the raw
materials which will be required for
these purposes and what are the re-
sources from where they will get the
capital goods. We should have a
clear picture of these before us and
then .we should have a picture of the
result of the production and as to how
that .produqtion will be distributed and
utilised. For instance, we have got a
plan for producing so much electri-
city in different centres. The Plan-
nirig Commission has not given us any
Idea as to how that electricity will be
utilised.

The other omission, which is a
drawback, which I find in the Plan is
1ihat it has aimed only at marginal ad-
justment of things according to if\odern

One point more and I have finished.
The Prime Minister said yesterday,
and the Commission also has said, that
there were constitutional Iimrtations
in the way of OUT employing compul-
sion in order to build up our economy.
The Prime Minister said that if this
difficulty had not been in the way -(
our economic condition within the
course of these five years would be
quite different; ,if we could employ
compulsion we would be able
to improve the country quite a lot.
H there is a constitutional limitation
in our wa,Y I woutd request the Plan-
ning Commission to find out whether
there is- no other alternative. In my
humble opinion there is. If ~here
could be no compulsion employed,
at least there should be voluntary
adoption of certain things, that is
We should voluntarily do what is re-
quired to be done by compulsion. You
may ask how it can be done: it can
be done by buildimg up traditions,
and traditions can be built UP from
above, not from below, If our Govern-
ment and those who are at· the helm
of affairs can build up traditions and
show to the people that the foundation
of our economy can be built up
only on a life of austerity and
economy, both in the public as
well as in the private sector,
a~d they follow that principle, I
thmk much can be done towards im-
proving the economjc condition of
our country and giving employment
to most of the people. though it is not
possible to do it all at once. But what
I wou~d. have expected ~e Planning
Commission to do is, that iust as they
have done in respect of a limited
number of people by large scale pro-
duction, similarly they should have



5211 Motion re Five Year PLan 16 OCTOBER 1951 Motion re Five Year PLan 5212

,
given a lead to begin .with as to how
we can use the produce of our cottage
industries and then by giving employ-
ment.
Within the snort space of time at

my command, I have not been able
to make out my point clearly. I have
merely given the outline and the
hint, and would request the Plan-
ning Commission members to
develop the same and do what little
they can to help our poor people who
are starving and going without. food.
Mr. Deputy-Speaker: There are

ten more minutes left. I think I may
call two hon. Members and give
them five minutes each.
Shri Naziruddin Ahmad (West

Bengal) : Sir, I have been given five
minutes to deal with an en ormous
subject.
Dr. Deshmukli: F'ive minutes for

a Fiv Year Plan.
An Hon. Memberr > Brevity is the

soul of wit.
Shri Naziruddin Ahmad: There-

fore. I shall .cut my coat according
to the cloth. This Plan is a splendid
Plan considered from the point of
view of an idealist or one who in-
dulges in pious wishes and platitudes.
But the test of a Plan lies not in its
language or diction nor even its· ar-
rangement or its ideas, but the proof
of it is like that of the pudding which
lies in the eating. The whole scheme
will depend on how the Plan 15 actual-
ly worked, If it is successfully
worked, it would be a good Plan. If
it is not successfully worked. it would
not be a good Plan. Some 175 years
ago. Warren Hastings said that a
second-rate scheme if consistently and
property worked and eff'ectivelv put
through will work well; but a first
class scheme if it is not properly and
successfully worked and consistent.lv
put through will fail. I would there-
fore rather await the actual execu-
tion of the Plan. ana not he carried
away by its language or its fine
ideas.

This Plan has been regarded by so
many hon. Members as sacrosanct,
a.•; absolutely inviolable and, for
others untouchable. There was a r{reat
saint who used to lay down a test for
the propriety of a speech or writing.
He always judged things by the test of
the scriptures. He would say, "If
what you say is already in the
scriotures. then it is superfluous. But
if it" is not in the scriptures or if it is
inconsistent with them, then it is
blasphemous.tv Therefore. in dealing
with the Five Year Plan, we have
to streke a middle path. I shall deal
enlv with one or two matters. First

t
I take agriculture. It is no use ask- I
ing people to carryon agriculture and ,
grow more food So long as there)
continues a discouragement in the I
procurement policy. The· agriculturists t
spend their all and produce food and t
then Government takes them away '(
almost by f./:lrce at an uneconomic'
price. It is s-aid thati they should 1
be guided by the service motive and ~
not the profit motive. This is a most Ii
unpractical approach.
Next I come to industrialisation. I ,1

think more scope should be given to
private enterprise; otherwise, in?-ustry I,
will not grow. I have heard It fre- e
quently stated that our industrialists ,.
are not cooperating; that they are not ,!
putting their money in in~ustries. I A!
think there should be a Iittle clear «
thinking about it. As far as I know, II
capitalists and industrialists do not 1·
employ their own money. As Dr. ~
John Matthai once explained in reply I(

to a question. 95 per cent. of the 11
shares of public limited companies v:
are held by the middle class moderate 11
and small share-holders, and only 11
five per cent. of the shares are held g
by the big capitalists and industria-Js
lists. There..fore, it is not a Question >"1

of capitalists' non-cooperation. The 0
fact is that the investment market has !S
gone down. There is no encourage- (
ment. Instead of the profit motive,·O
service motive is recommended as an I
encouragement 'to ~ndustr'ialists. and c
when they do not come forward it is 11
assumed that they are not cooper at- ~
ing. As a matter of fact, it is the"
middle class Investors whose savings «
go into these industrial undertakings s
that are not coming forward, and not 'J
the capitalists. a
Sir, some time ago you spoke abOl~t~

the common faUacy that capital ISa
shy. You expl~~n.ed that capital is:1
not shy: rather It IS dry. Capital ras)
va.nished out of the market. and there- n
fore Government should try to glvEtl!
some encouragement for the investo~sJ
to draw it. The investor supplies nr
the money, and the so called bill
capitalists are merely the managing
agents. They look like capit alists
and wield enormous power; but tneir "
invested capital is very small. Here . ./
I should emphasiss that the profit [
motive rather than the service motive (
should be put forward as an induce- I
ment. Government must be oractica'l!
and not merely express pi011S-wishes. I
The ordinary. middle class investors"
are the people who must be encourag-f
ed. Instead of that, there is constant'[
government interference from all sides!
and business and industry are put at a"
disadvantage. The result is that the"
market has gone down and is going
down steadily still further. Nobody
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knows what would happen to our
industrial institutions if pious wishes
and platitudes go on governing the
policy of Government.

Mr. Deputy-Speaker: I thought of
calling the hon. Minister at six o'clock.
Two more minutes are left. I see Mr.
Alagesan wants to speak. Can he
finish in two minutes?

Shrf AIagesan (Madras): I shall
finish in a sentence. if you so desire.
However, I am glad and grateful for
your giving me these two minutes.
I am only concerned with that Dart
of the Plan that is still in the making:
r want a very important project that
has been prepared by -the Madras
Government to be included in the
second part of the Plan. As it is,
there is no large rice plan that finds
a nlace in this Five Year Plan. Three
major river-valley schemes have been
included and they find a place in the
first part of the Plan, but they are
mostly wheat clans and there is no
provision for a- large rice plac. The
Krishna-Pennar project will.l supply
the need and wine out the rice defirit
of Madras. It has been designed in
such a way as to make it easy for
Government to find finance for it. It
has been split up into two stages and
presented to the Planning Commission.
The position in Madras is very
difficult. It also puts the Central
Government in a very awkward posi-
tion when they are not able to supply
the rice needs of the Madras State

{) P.M.

I am only sorry that there should
be some controversy about such a
useful] scheme. Extraneous factors
like linguistic considerations have
been imported into this which make
it difficult for the Plan to be accepted
by the Commission. I can say that
this project serves more the Andhra
area than the other areas in Madras.
When the first part of the Plan will
be taken up 95 per cent. of the benefit
would go to the Andhra Area. There
are very large parts of the Andhra
'country which are sparsely populated
and whieh are proverbially famine-
stricken. That part is served by this
project, You know, SiT, that Nellore
rice is famous allover the south. It
is something like the Dehra Dun rice
of the north. That district stands
to benefit to the extent of 15 lakhs of
acres and though the Prime Minister
in his speech seemed to belittle
foreign assistance the second part of
the Plan is based on foreign assistance.
Since this project has not been taken
up in the First Part of the Plan it
has to be taken up in the Second Part
which depends for its implementation
on foreign assistance. There is no

river in India which takes its source
. in and runs entirely through one
State. Every river is an inter-State
river. An inter-State river has to be
defined not only with reference to the
regions that it drains but also by
taking into consideration the areas
that will be benefited by it. Madras
is one State and there is no question
or any inter-State river. So I would
urge on the Planning Commission to
include the Krishna-Pennar project
in the Second Part of the Plan and
give~ effect to it.

I. The Minister of Planning (Shri
Nanda): Sir, my task in replying to
the debate has been rendered very
easy by the valuable contributions
made by several hon, Members of the
House. Still, there is such a large
number of points raised, suggestions
made, questions asked, that I am at
a loss to know as to how it would
be possible for me to deal at .length,
or even briefly, with all those'" points
in the very short spaee of time that
is available to me.

When the Planning Commission's
report was placed before the House
for consideration, it was not with an
idea to defend every little proposition
made in the Plan. The idea was to
evoke reactions, obtain suggestions
and to make use of those valuable
comments for the purpose of revising
and developing the outline of the
Plan. I will, therefore, try to make
use of whatever time is at my dis-·
posal in dealing with general consi-
derations and the general question
of approach which is far more im-
portant. But I cannot dispose of the
othee points ldghuly. Therefore, be-
fore coming to the general question.
I will take up some of the questions
lhat have been raised.

I must at the outset say this that
many of the queries raised ignore ·the
nature and the character of the Plan.
It had been very emphatically stated
over and over again that this is a
dr-aft outline: it is not a final Plan:
it is not a complete Plan. Naturally
there are omissions in it; naturally
several questions are not answered.
Yet I am surprised at the amount of
~nformation that has been squeezed
into it. There is something in it
about State-trading=-my hon. friend
Mr. Kamath enquired about it-there
is something also about destitute
children: there is something about cat-
1ile, though ~ have devoted only
three Dages to it; there is also re-
ference to Backward Classes.
We are not able to 'answer several

questions even now and I would like
to submit here that even afW the
completion of the Plan there may be
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qilestions which we may not be able
to answer. We have beep. working
on certain problems which have 'not
been dealt with in the Plan, or if at
all have been dealt with only briefly.
For example, we have given a lot o:ll
thought to the question of adminis-
tration. We have arrived at some
concrete proposals' regarding that
which in course of time will come up
for discussion here and elsewhere.
The foreign exchange budget, for ex-
ample, is not there in the draft out-
line. There are many other things
which the Planning Commission is
working on and on which it will be
able to throw more light later on.·-

There is another aspect oj) the mat-
ter which I would like the House to
keep in mind. The Plan does not
represent what I, the Chairman and
other members would have liked it to
be. It simply reflects our dudgment
and opinion about what is feasible,
workable and practicable. Therefore"
when w: are asked: "Are you your-
self satisfied with the Plan?" the only
answer we could give is: "We are not
satisfied with it; but we cannot do
better." ,
I would also like to submit that the

criticism that the Plan is 'iust a cata-
logue of schemes and not a Plan at
all -is a very unfair one. I believe
I have on my side the handsome
appreciation of Pandit Kunzru=-this
is an aspect on which he laid great
emphasis-when he said that this is
the first time :when. a complete Plan
has been drawn with reference to all
the factors; considerations and ques-
tions of resources and priorities. So
it is not just a catalogue of schemes.
It is as much a Plan as can be made
in a country like ours in its present
conditions. Not that it is bound to
remain like that for all time. Things
Will improve, even regarding the
techniques of Planning. There should
not be over-planning. Our planning
must have Some relation to the
realities, the possibilities. It should
hot create illusions, nice statistics
which might possibly gladden the
heart of statisticians but which will
be absolutely of no value-so far as the
people are concerned, because they
will mean nothing.

There is another aspect also with
regard to the question of the character
of the Plan which I would like to sub-
mit. It is not what is to be achieved
as the maximum: it is the minimum
even for this period. It is the mini~
mum for several reasons. In the
first place the figures relate to the
first part of the Plan. The targets
arise o';lt of the first part of the Plan.
'.th~r~ IS ~ second pal'~ whic.h if pos"
~9.0P. S. p.•

sible we might like to carry out. And
then, the speed of it is not necessarily
going to be what we visualize at the
moment. But it will not at all be
desirable to start a car in the top
gear. It will not do any good to any-
body. We start on the basis of our
judgment of immediate conditions with
some allowance for some progress,
some change in those conditions. We
provide for a great deal more of
change, improvement of conditions,
removal of those limitations which
now obstruct OUT economic progress.
And I believe in the course of time
the Plan could be accelerated very
much in its execution. -,

Sir, what is it that has chiefly
attracted attention? Targets. The
targets are low. In the first pl&se-I--
do not admit that they 'are so low.
Hon. Members have access to the
information on the subject, but I
might invite attention to some of
the most prominent figures with re-
gard to this. Regarding foodgrains
46 .million tons is the current out-
put, the expected increase by 1955-56
is seven million tons, 18 per cent.
Jute 33 lakh bales, expected incre-ase
in 21 lakh bales, 63 per cent. Cotton: '
33 lakh bales, expected increase is
twelve lakh bales, 36 per cent. Sugar-
cane twelve per cent. Oilseed seven
per cent. What makes this possili e
is increase in irrigated area, 26·5 per
cent. that is out of the major pro-
jects.
In the industrial side also we have

textiles, cloth 32 per cent. Cement
76 per cent. Fertilizers 181 per cent.
And there is a whole list of articles,
commodities which show very substan-·
tial increase. Yet, I admit consider->
ing our needs, considering the claims
of the population, and that they have
today to go without so much that is
necessary, this is not very much at
all. Hon. Members have brought up
~he question of seme individual pro-
Ject here and there. Naturally, I will
not be in a position, nor is it proper
for me to answer questions regarding
a certain individual project which an
hon. Member might want to have in
a certain part of the country. These
are things which we can discuss in
v-e~ygreat detail, in the planning course
WIth hon. Members who are interested
in these projects. There are also-
other questions of a general nature.
Why have not we put in more steel?
We are very sorry that we have not
and we have been thinking about it and
we want to provide for more steel if
possible; it may be that we may not
be able to do that but i,t is not that
we are not keen ~or more steel, but
because we are not able to accept the
suggestion that we might put in steel

J
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at the expense of a little more irr iga-
tion. Irrigation means to us food,
irrigat~on means raw materials and
we will have them first. We will have
steel also. But we are basing our
proposals on a set of pr.ior ities. I
would humbly submit: let us not
judge these Plans simply by these
figures. These targets are not such
that we need be ashamed of, but there

. is much more that is being offered
than these targets. The whole ap-
proach is that we have to provide
immediately for our most urgent
needs. We have to see to it that those
deficiencies in the economic situation
which are creating serious privations
are dealt with first, that a ,breakdown
is avoided with regard to the supply
of raw materials. The industry will
stop if there is not enough cotton,
enough jute, employment will, be

.., curtailed and numerous questions of a
very difficult character will arise. All
that is being looked after, but, much
more' is being done and ,sought to be
done. We are providing for the future. '

<"' We are laying the foundations for a
much more substantial advance in later

;..-- years. We are trying !o deal with
those conditions, to overcome the
handicaps and the limitations and to

\.....-Cllsurethat with' the effort that will
be made during the five years.
Although we may not be able to offer
much more in the way of essential or
non-essential consumer goods, we will
be able to say that at least afterwards
there will be a more assured supply
of those very things and of other'
things including social services, Re-
garding the lack of it the Prime

~NIinister has expressed deep feelings
and my feelings are not less deep
on the subject. Sir, this is with re-
gard to the targets.
There are some other specific ques-

tions related to the same subject-s-the
question of food self-sufficiency. It is
evident that the Planning Commission
has attached to this question the
greatest importance and it may be
that. we may not be able to dispense
with imports, but the object is that,
in a few y.e.ars at least' the minimum
needs of the country, minimum in the
sense that we may not have to starve,

:---., if other sources are cut off, that is at
.r-~ 'least assured and that does not mean

that we should not have imports.
Now, to. the question of employ-

ment. I was dealing with targets.
'What the Plan is going to achieve in
other directions also arises and employ-
ment <is a very important question.
We who have devoted all these months
to 'an exmination of the economic
difficulties of this country and who
have had to face the hard fact that

it is going to be very difficult to im-
prove the conditions and to assure
the people the minimum essentials
of living, we should be guilty of a
great offence if we ignore even a
little bit of help that may be available
from any source, if we neglect any
part of our resources, and if we fail
to make the best use of whatever is
available, Man-power is our greatest
asset. Therefore, it would be a great
failing, it would be a great omission
if the best that is possible in this
directi.on is not done. In this case
also, it may be that what actually has
been proposed may fall' short of what
is desired and we also desire to do.
But, whatever is possible has beep
considered and recommended on this
subject.
Cottage ~dustries have received a

great deal of attention in the Planning
Commission. It may be that the
outline Plan does not hd-ve full
evidence of that fact if the importance
of the subject is to be judged by the
number of lines that are given to
that. But, we were working on the
details of the Plan regarding cottage
industries, which require a great deal
of study, 'and collection of infor-
mation. This has progressed a great
deal since the time of the publication
. of this report. Employment will in-
crease 'as a result of investment in
agriculture, irrigation and various
other things that are being done,
especially cottage industries. We
have to realise the fact that the costly
copital equipment we cannot get on
a sufficient scale and therefore we
have to make another approach to
this question of employment, and that
is the labour intensive approach. We
have to take UP the cottage industries:
not cottage industries simply in name,
Cottage industries have to be develop-
ed, protected and systematically
fostered. That will be done. I would
not go into the details because it will
consume time and I may not be able
to deal with the other questions. But
I may assure the House that all these
things which are necessary for giving
effective aid and protection to cottage
industries are being considered 'and
planned. That is not the only thing,
Even cottage industries are not going
to absorb the whole of the man-power.
Therefore, what the Prime Minister,
in his opening speech yesterday, put
forward in the way of suggestions are
of the ,greatest importance. We h~ve'
to think of other ways also of making .
fuller use of our man-power. There,
are two ways. One .is the voluntary
aspect which has been considered in
the Plan: the idea of the Bharat Seva
Sangh. That is intended !.or ~h~
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mobilisation of man-power and other
spare resources on a voluntary basis.
That too may not suffice. Someother
may something like the suggestion
mad~ by the Prime Minister
will have to be considered.
I believe the best results will be
achieved if our villages are organised
better and we are able not only to
have our production programmes fO'r
the production of food and other raw
materials, etc., but also when the
community makes its plan of all needs
and in the satisfaction of those
needs engages all the spare man-
power. After all these people who
are not fully employed have been
consuming something now. This is
an idea which can certainly be
developed.

Regarding the question of the
actual working out of the Plan several
doubts were raised hut they were of
a contradictory nature. On the ques-
t'ion 'of the feasibi'Litly oL.;the Plan
~r the :'ulfilment of the Plan on one
side- it was said that this may not
be achieved, and on the other hand
that what the plan set's out to achieve
is not enough. I refer to certain
iHeas regarding which there is no
promise that they will be fully imple-
mented within the next five years.
Take for instance the cooperative
farming idea. We want to do as much
as possible in two, three or five years.
It is not that we expect that the whole
country will be dotted with cooperative.
farms. Our targets do not depend
upon that. Whenever we have made
specific proposals there we have seen
to it that that part of our recom-
mendations which is of a contingent
nature does not affect our calculations.

So far as the fulfilment of the Plan
is concerned limitations such as the
Constitution and democracy were
pointed out but I will not go into them.
The Constitution perhaps may have
been a litt1\IC different and in that
case it might have had some effect
in strengthening our hands in .deal-
ing with the situation. But by and
large it is the difficulties of the situa-
tion itself which come in the way of
bigger ambitions.
We had also given thought to the

subject of the implementation of the
Plan. We had it very much in mind
that certain basic conditions have to
be fulfilled before we couJd think of
the Plan being realised. There must
be 'a proper, adequate, strong and
efficient administration. This was
touched upon by several Members.:
There should be public cooperation.
This point was very much stressed
and I may say that we are very keen-
ly aware of it. It has been (1~id

• t1'

that what we have put forward will
not enthuse m,anypeople, because,
the targets are not adequate, I sub- •
mit that if even this much can be
secured it must enthuse the people.
There enthusiasm is essential for us,
because in the working out of the Plan
they have to play a large part and
so their sacrifices, their hard work
and their cooperation are essential
and we have to see to it that we secure
them for the Plan.

As a first step we tried to take
people into our confidence, in the
preparation of the Plan. In fact every
one whom we thought would be of
help to us. There was a large amount
of discussion and consultation and this
dr-aft report has been circulated '.leI')"
widely. Among the factors which are
absolutely indispensable for the
Implementation of the Plan are the co-
operation of the people and efficient
administration, to which a great "deal
of though has been given. T may
point out that this is with reference
to the ouestion which was asked,
namely, -"Already so many months
have nassed and what has been done
about - the Plan?" The Plan is al-
ready in operation. It is not waiting
for anything. For example between
the Centre and the States the Plans
are being worked out in details 'fm'-'-
the purpose of execution. In the
next year's Budget the whole pro-
gramme is being adjusted in the
light of the Plan. Not only that but ,.
other ideas of the Plan also are be-
ing worked out such as public co-
operation, mobilisation of manpower
etc. We havs already circulated t,
the States and the persons in charge-
of river-valley nro iects that it should
be possible for them to enlist and
harness the unemployed people in the
villages, that they should be asked
to work in digging the canals, etc. on
the basis of some kind of cooperative
organisation. That would make our
plans less costly and also create a
great deal of enthusiasm. We are
very much aware of the great need
for public cooperation. That is. most
essential for the success of the Plan.
We have to create the solidarity of
the people behind these plans and
for this purpose there must be public
cooperation of aJ.I progressive parties
in this country. They may not find'""
elVeryilhing tlhat 'they want in this
Plan. but most of what they want
will be found there. All of it may
not be there. but very much of it
will be there in the Plan.

Another condition for the success
of the Plan is that there must be
adequate resources, resources not only
in terms of finance, but also In terms
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of materials. It was suggested that
adequate thought was not given to
this aspect of the question; but I

\
would like to state that this aspect
has been considered and the whole
question of natural and other re-
sources is being covered fully. The
limitation of finance is there and that
1s only a reflection of our inadequacy
n the material sense. Whatever was
assible, to that extent our resources

nave been stretched. And just as in
the C'.lS€' of targets in the case of finan-
cial resources also we have been told
that we have over-shot the mark.
"You may not have so much money
from the States or from the Centre.

--1Th-eri what are you going to do?"
That is the question put to us. On
the one side we are accused of not
keeping the targets sufficiently high
and on the other we are blamed for
expecfing too much i<n the way of
financial resources. Actually we
have tried to reckon as closely
as possible and we have put down
what is physically possible and work-
able.

One thing about the Plan is this.
When I referred to accelerating the
pace of it. I said if this minimum

).. [sualised is not attained. whosoever
comes in the way will have to be,
dealt with. Therefore it is better that
we have modest and reasonable targets
so that nobody could say that this
t!h~ng Na.s nof been done and tlhat
thing has not been done because we
aimed at something unrealistic.

~ With regard to the question of
Implementation, I have stated some
of the things which we haVe consi-
dered in order tn ensure successful
fulfilment of the Plan. In this con-

I nection a question of nolicy arises.
What about controls? We want more
production _and yet this Government
or this Planminz Commission comes
down with these proposals for
controls. Have we not seen that the
production of sugar has gone up be-
cause there is a par-tial de-control?
Will not the price incentive work?
That is the quest ion put to us. Well,
the price incentive cannot work now.

....--There is a limited amount 01 land
ava'illable and if you 'increase the
price of one thing, the area under
cultivation of that crop goes up and
some other crop suffers and actually
we are worss off. In addition there
is an increase in the price level be-
cause rise in price of one commodity
leads to rise in price of several others.
Thus taking away controls and
allowing prices to rise will not result
In increased production, There are

these -physioal limitations. It is only
when the economy is free to develop
that you expect the price incentive
to work. Our economy is not free
to expand and there are other causes
at work. This limitation can only be
dealt with by action, by the State to re-
move these obstacles. A little more
money in the I1ands of the cultivator
is not going to do it. It has to be
done bv resources in the hands of
the' Sta·te. Therefore anything which
takes away from these -resources is
going to strike at the roots of this
Plan.

Sir, regarding the auestion of the
price policy, it was said that horse
gram and wheat were selling at the
same price. There is something
seriously wrong. Yes, but it is be-
cause horse gram is free commodity,
while the other thing is not. That
disctinction _ is .really signific;.nt. It
is that which creates these anomalies.
I am not arguing for controls. I am
only answering the point raised. If
a serlous difficuilty arises with re-
gard to competitive commodities, then
the answer is that.

Several other questions were rais-
ed. I cannot deal with them at length,
the question of cattle for example, the
question -of the Backward Classes, etc.
It was, Sir, a mistaken view of the
attitude of the Planning Commission
that because we have dealt with the
question of Backward Classes in a few
paragraphs, we have given no atten-
tion to it. If the hon. Member who
raised this question were to refer to
the other parts of the Plan, he will
take a different view. . Improvements
in the conditions of agricultural labour,
all this is going to be done for these
classes, .and all the other measures
that we are going to introduce.
irrigation and other things. they will
help to improve the condition of the
masses. So let us not judge the Plan
from that point of view, although I
must admit that so far as the figures
of expenditure are conce-rned, they
have to be raised.

Regarding resources, I i!org:ot to
deal with some points raised in this
connection. One was, why not en-
large the resources say by stopping
prohibition? Some hon. Members said
that it dees not matter if there were a
few people in the country who were not
sober? But if people were not sober.
they might destroy more wealth. I
am not pleading for, one side or the
other: I am only saying that it has
to be decided on merits. If it sue-
ceeds W~n and sood. Tf it tgill!!,



5223 Motion re Five Year Plan 16 O_CTOBER 1951 Motion re Five Year Plan 1S22'

:-then of course the question takes a
different aspect altogether.
Regarding the question of policy,

Shrimati Durgabal has been persis-
tent. in reminding me that I should
not forget her question. r have decid-
ed to touch on that lest there should
b~ no time later on. I did not fully
comprehend the question. Are we
dealing with the question of womeri
on the basis of the family or as an
individual being the unit. Later on
it was explained that the idea had A
reference to the Constitution. 'I'here
is a clause in the 'Directive Principles
that every ciltdizen, man or woman,
had the right to question. There is
another class about equal pay for
equal work. I hoPe this is what was
) being referred to?'
I Shrimati Durgabai: I was re-

.:/ ferring to that.
Shri Nanda: Now. I am not enter-

ing into the constitutional side of it.
So far a~· the practical aspect is
concerned" the question of equal Oay
for equal work is an accepted idea.
There is no di,fficulty about that. We
are for equal pay for equal work. If
there IS anywhere any departure from
that, it will have to be rectified. As
regards the ouestion of livelihood
women are doing, as it is, valuabl~
work large numbers of women are
doing that. and it is the duty of any
nation to see to it that the useful work
that won;en can do is fully utilised.
The ouestion of adecuate remunera-
tton fIo'r 'thfs certainlv arises buf
that point I need not' labour. '

Then. Sir. some bigger questions
arise, that is. the subject matter of
these. amendments. We are told not
to think so much of the actual targets.
but to consider the more fundamental
questio~ 9f the socias structure, the
economic orzanizatlon and the social
system. In these days. there is hardly
a. ~erson who cannot empha cically
SA'C€ that he wants the common man
to come into his own, that he wants
the stan~ard of living of the people
~o ~~ raised. that he wants all in-
Ju?tIces to be removed. etc. I have
Ifalrly frequen~ contact With people
w~o control Industry, wealth and
money, and many of them drofess
socfalifsm. [ find more sociakism
amongst them than in the Socialist
party. Only when it comes to the ques-
tion of doing things, the problem arises
~qen we talk of> a little more taxa~

~or:, they .say, "!'To, if YOU tax us more,
.en the Incentive will be lost there

~t:l be. no capital formation. ~~d the
l.te;~Ill not. be aBle to raise loans."

A . ieious cIrel!'! is put before our~rr' IdIt we zo alto say that industries
t t- 'd~. pelpgg tq ~mprQY~. the r~pl;y

I

is, "you do not know anything about
these matters. You will make things
worse." I have visited as many
fflctories as possibly any person who
owns the largest number of factories
in the country, and I can say 'that
industrial conditions are capable of
a lot of improvement. But they
would not let us j.nterfere. That i.
when you come to real action. Then
the WIltoJle armoury of ingenuity Iii
used for opposing new suggestions
and ideas.
Now, coming to the question ot

change, tMlngsas they are cannot
remain. This much is understood.
Social change Is necessary. But the
division arises or the line of de-
parture starts at this point. How is
it to be achieved? Between the
friends who h'4ve put forward these
amendments and us, I do not think
there is any difference at all regard-
ing the objectives, as to what "exactly
we want to secure. Mr. Kamath said
something about hunger and some
friends said .something about employ-
ment and in a country where people
are poor, the Question of narrowing
down disparities and making things
equitable-nobody can deny these.
The only thing is, how do we achieve
it. We are told that our Plan is not
sufficiently radical. If it is a cues-
tion of words, if it is a question of
certain slogans or 'isms', that is not
a matter for a Plan. The Plan is
achieving those very objectives which
the hon. Movers of the amendments
have in mind. The only question for
us is which will do the job better. It
may be urged that 'you are afraid,
you are not prepared to take risks'.
We are not 'prepared to take ex-
rces~ve risks to-day. We feel that
the time now is such for this country
that we should not add to our difficul-
ties. Apart from that, the question
is whether even if those risks are taken,
if there is disturbance or dislocation
or breakdown, and we do not mind
that whether it will advance the
objective at all. We have seriously
considered this matter and we do not
agree that it will. We believe that it
will retarred.

The line of action we are taking
is likely to achieve those results better
and quicker. The question of making
a redical plan ils niot a matter of
just putting forward a theorem or
proposition, It is facing the situa-
tion in terms of what the outlook of
the people is, to what extent they are
prepazed to cooperate among them-
selves, to what extent they are prepar-
ed to make sacrifices and undergo
hardsb'ips. Talking alJ.l these into
consideration-the physical limitations
:~~q th.t: ~tqe~ sirg1Jmpt!ltn~~~ "Yb.ish
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come In the way of a much more radi­
cal oo' îtion being taken now im­
mediately—not at all suggesting that 
a much more rad cal Jioor^ach may 
not be adapted—I am only saying 
that what call be done now. Our 
idea of mixed economy is not a au««- 
tion of the co-existence of caoitalism 
and of a public sector. It is the co« 
existlenoe of a pubhc sector and 
prlva/t  ̂ seclSor but -we should not 
equate the private sector so far as our 
Ideas of private sector is concerned 
with capitalism. There may be in­
dividual enterpriae, there may be co- 
<H?erative enterprise. But capitalism 
means a certain force and we be­
lieve that force should not be there. 
We do not want to destroy the 
capitalist people who have 'noney. 
We want to conserve whatever is ^  
value, particularly the talent—the 

managerial capacity of the people 
who are now functioning. We want 
to use that on reasonable terms and 
use that in a manner that will not 
conflict with the malor policy of the 
country with regard to the industry 
and other matters. Therefore the 
quesion of private initiative—that 
force being utilized—is still there. It 
has to be on certain lines which will 
conform to the pattern of the Plan, 
which will be in pursuance of those 
oOt>Jecti>ve6 asid not in conflict with 

lEbose. objectives.

, Sir, now we will be asked, “ In what 
tnanwer precisely are you going, to 
achieve this? You say you are not 
going to accept the ex t̂reme lime.” 

What is our way? In extremes lies 
instability. It is a third way—I will 
not call it middle way. It is a way 
by itself and it has its own philosophy 
and its own technique, its own opera- < 

I  tion, ita own procedure. I would point 
I out scores of thl!ngs which will be 
I s3^bols of that approach or conception 
i of the economy of this country. The 
I idea of the cooperative farming, 
j coopertativei joint village farming 
, operations—that is not simply a 
. question of bringing together a few 

people in order to increase the produc­
tion to a small extent. It underlies 
the conception that a different kind 
of social order is going to be built up 
in this country and the same applies 

I with regard to industry ' The whole 
I idea of Development Councils 
I; has also that significance. The 
r. workers have to cooperate and partici- 
Bi pate. So also the consumers cooperate
5 In the work. This is a new approach.
1 To what extent it is implemented— 
n that quesUtm arises: btit we are mak- 
I tng sure a(bout that also to the extent 
u It 1$ humanly possible. Kiat thes^

Ideas do not remain simply as idea«!'^
It was aaid thnt our manpower is 
wealth. I say the same thingL 
of ideas, ideas are also wealtlvT 
The i'ieos create n«»w conditions and 
situations, which change the whole pat­
tern of life and therefore a discus­
sion of ideas is not at. all out of place, 
in the village community, it will mean 
a difTerent kind of a socinl and 
economic system—In industry, also the 
same way. In industry, in the rela­
tions between workers and the 
employers, the approach leads to the 
establishment of joint Consultative 
Boards. There is the question of 
cooperation not on the basis of some-' 
one who is the boss and others as sub­
ordinates. They are all copartniiw, 
people who are participating togetbl^ 
in the same bi? process of productiH^v* 
One person may get a little less tha«^ 
the other. The question is they 
equally interested in the objectivfj'^ 
that the industry should develop anw 
improve the economic life of th^- 
country. There aire several othfT 
things which reflect the same ap--  ̂
proach—of building a social order on' 
the basis of cooperation not on conflict* 
or competition. The difference is - 
this. We do not want to build on the 
profit-motive and competition nor do 
we want to build up a bureaucratic 
svstem. We do not believe that a 
little more production is the only 
objective of the Plan. The human 
side, the whole question of freedom, 
the development of personality-- 
these are things that we cherish and*' 
therefore we want to build up a 
system in which not only the produc­
tion increa.ses but these values aren 
realized or retained and are protected. 
So the whole approach is built up on ’ 
a democratic basis. It is to improve, 
the capacity of the individual. ThisV 
is also how we deal with the question 
of employment. We want to raise the 
skill which means more wealth. We ' 
have to impart more skill on the one 
side and on the other it is to secure 
their own fcrowth in the human sense. 
These have great value,— t̂he way in 
Which the mode of production is 
developed—and there we emphasise 
on decentralisation, on cooperation 
etc. and this applies to the question 
of employment also. The idea is there 
should be more small enterpreneures, 
there should be small scale industries 
and there should be more facilities for 
industrial training for educated peopla,. 
than are available now. For th j# 
means should be provided by tb%,: 
State. They have no monev. they, 
have not the resources, buildings etc. 
Tlierefore the idea is there aboi||̂  
providing physical facilities; fcqr
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research etc. to the small men so that
we can build up a system of society
in which l-arge numbers of people
purspe their own lives, trying to get
their !.ivelihood in an honourabre
way and there are not very large
disparities and there is as much of
private initiative as can possibly be
secured.
Sir, .e time is running out and

although I would have liked to develop
this a little further, it is not possible
10 do :c, now. But towards the end
I rnigh ' express my faith. May be
there Go e deficiencies in the Plan in
this respect and that .respect; but
there is an effort to remove those
deficlencies. There iJs that bigger
thing, that the approach to the problems
is a sound approach: not only in creat-
ing more wealth in a few more years
but in building what we may call a
co-operative commonwealth, something
.w~ich will fl)ossibly be an answer to
all those conflicting 'Isms', It all
depends upon our own faith. The
Prime Minister said that he had a
picture of the country in his mind,
and sometimes he feels whether that
picture does not amount to wishful
thinking. I can assure you that if we
will have faith in ourselves and in
the destiny of our country. we will
be able to arouse in the people also
ehthusiasm and faith in the destiny
or your country. A Plan is not propa-
ganda: a Plan just gives things as they
are; we can do more and bring put
the inner signiflcance and place it
before the people so that they can
see that al1hough what is coming is
not very much immediately; much
more' lies after it. We can have their
co-operation also, On tneir u.nder-.
standing. on their hardwork and on
the solid backing of the large mass
of the people, I am sure that we can
r~alise the picture which the Prime
Minister has in his mind.

Mr. Deputy-Speaker: Hon. Mem-
bers who have tabled amendments
are not in their seats. Therefore. I
do not propose to put amendment"
aflter amendment.. There are three
amendments practically of the same
type, one standing in the name of

Shri R. Velayudhan, another in tl
name of Shri Damodar Swarup Set!
and the third in the name of Shi
Kamath.
The question is:

(i) In the. original motion, add U-
following at the end:

"and having considered the
Report this House is of opinion
that .the Report of the Planning
Commission be referred to an ex-
pert Committee consisting of the
members of the various political
parties with a view to re-formulate
a 'five Year National Plan' for
India."

(ii) In the original motion, ad
the following at the end:

"and having considered th~
Report this House is of opinion
that as the existing socio-economic
structure has failed to satisfy the
basic human needs and to seekl
to maintain it unchanged is toi
ignore reality and invite defeat,
the report should be referred
back to toe Planning Commission
to re-draft the same on the socialist t
structure of society which would I
necessitate economic equality es-
sential for a classless society
which was the cherished ,goal of
the Father of the Nation, Mahatma
Gandhi, not for this country alone;
but for the whole 'world."
(iii) In the original motion,

the following at the end:

"and having considered
Report this House is regretfully
of the opinion that the Draft Plant
is unsuitable to the needs andl
conditions of India." I
The motions were negatived. .

Mr. Deputy-Speaker: The quesflon j
"that the draft outline of the

First Five Year Plan prepared by
the Planning Commission, be taken
into considerataon."

The motion was adopted.

The House then adjourned sine die

-
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